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LOK SABHA DEBATES

LOK SABHA

Monday, March 22, 1976/Chaitre 2,
1898 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR., SPEAKER n the Chuir]
ORAL ANSWERS TO QUESTIONS
Export of Milk Powder

%131 SHRI M. RAM GOPAL
REDDY: Wili the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state.

(a) whether  Government  have
decided to discontinue the export of
mlk powder, and

£b) if so, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE). (a) and (b) Skim mlk
powder or whole muik powder was not
exported out of India As such, the
guestion of discontinuing the export of
milk powder does not arise.

SHRI M. RAM GOPAL REDDY, We
are not exporting. Is it due to short-
age in India or there 15 no market m
other countries?

SHRI ANNASAHEB P. SHINDE
First of gll, we ourselves arc short of
our requirements; we have iz fact
been importing to meet our require-
ments. Secondly, even if we decided
to export, the price in international
market, as compared to the prevaling
Jevel of our prices, 13 low and exporis
are not likely to be competitive,
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SHRI M. RAM GOPAL REDDY: We
have got a huge population of cows
and buffaloes in the country. Why are
we not self sufficient and what are the
steps the hon. Mimster is taking to
increase milk production and be in a
position to export some of our mlk
products to other countries?

SHRI ANNASAHEB P SHINDE-
The hon Member himself know, some
of the difficulties India has one of the
largest cattle population and 1t is well-
known to all of us and he yield 1s
perhaps the lowest For centuries
we have neglected amimal husbandry
and now because of technological de-
velopments and better understanding
of amima] development things are im-
proving, exotic breeds are being intro-~
duced and serjous efforts are made to
improve our cow Even the buffalo
is a great asset to our country The
hon. Members would be happy to
know that during the last two years
milk production has started coming up
after remaining stagnant for some
vears In fact in some pockets we
have some problems of surplus

Bureau for Elementary Education

*185. SHRI ARJUN SETHI Wil the
Minister ot EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state whether a separate Bureau
for Elementary Education has been
established at the Centre under the
National Programme of Minimum
Needs?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN)* No, Sur.

SHRI ARJUN SETHI Sir, a <eparate
Bureau for Elementary Education was
onginally contemplated at the Central
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level for direction and superwvision In
order to utilise the tundg properly
under the mimimum needs programme,
which 1ncludes giving direction at the
primary school level, the Estimates
Commzttee 1n their 789th Report (1974~
75) have expressed their regret in the
{all 1n the enrolment of students in
the age group of 6 to 14, and for the
Bureau for Elementary Education
which has not yet been established 1
would hke {0 know what are the speci-
fic difiiculties being confronted by the
Government for the estabhishment of
such a separate Bureau for undertak-
ing a review in regard to the enrolment

of the students at the primary school
level?

PROF S NURUL HASAN Sir 1n
my Mimstry there 1s a Bureau for
School Educition which has a definite
monitoring Cell which keeps a detailed
Information as to what efforts are
being make by each State Government
and the Umon Territory Adminstra-
tion to implement the minimum needs
programme in o far as the clementary
education 15 concerned This Umit of
the Bureau of School Education keeps
me fully informed ang it is on this
basis that I have been holding iegular
consultationg with the State Govern
menrt, and the Senior Officers of anv
Mimstry are also holding regular con-
sultations with the Officers of the
State Governments

SHRI ARJUN SETHI For your in
formation I would like to refer you
to the recommendations of the Esti-
mates Committee Tt 15 stated that thev
have been informed of the establish
ment of a separate Bureau for Elemen-
tary Education at the Central level for
direction and supervision, as far as
the provision of mimimum needs 1
concerned But necessary funds have
not et been allocated for this purpose
The hon Mimster says that he has
been keeping in touch with the State
Governmentg and the senior officers
anq there 1s a separate Unit to look
info this problem I would like to
know from the hon Minister whether
it is a separate Bureau contemplated
under the Minimurn Needs Programme
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or the same Bureau which he has
referred to just now in this House.

PROF S. NURUL HASAN I have
submitted that one of the most import-
ant assignments before the Bureau of
Schoo] Education 1s to keep track of
the enrolment programme as per the
Directive Principles of the Constitu-
tion,

SHRI G VISWANATHAN Sir, we
have laig down 1n the Constitution
that free and compulsory education
should be given at least at the primary
school level Has the Government re-
viewed the position of the Stateg as
far as the free and compulsory educa
tion 1. concerned” If so are the Gov-
ernment satisfied with the progress
mde 1n the States?

PROF S NURUL HASAN There .8
an jearly review of the positon We
obtain proposals as well as the per-
formance from each State Government
with regard to the enrolment targets
at the elementary stage In addition
to this the Hon ble House would recall
that Government of India had undet-
taken through various agencies what
is called the Thirg All India Education
Survey The Second All-inda Educa-
tional Survey took place in 1968 The
third survey was taken up with 3ist
December *73 as the point at which alt
statistics would be compiled The first
date of the thirg survey have also
started coming I am afraid that bet-
ween the figures given to us by the
State Governments regarding the
actual enrolments up to the enq of the
fourth plan period, ne 31st March '74
and what 1s being revealed as a result
of the first analysis of the third survey.
there i. a sizeable discrepancy al-
though as you know 1t is enly a three
month difference and not much change
coulg have taken place On the basls
of these figures I have no hesitation
in confessing my deep sense of anxiety
and the anxiety of the Government of
India at the way in which the pro-
gramme of universalisation of elemen-
tary education s being undertaken
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SHRI M RAM GOPAL REDDY The
Minister said that the Central and
State Governments are making serious
efforts for enrolment of chmidren an
the schools In spite of that the num-
ber of uneducated persong ang their
percentage 1s increasing year by year,
May I know whether he will make it
compulsory taat al} children of school-
gomg age shouly go to the school and
receive primary education at least?

PROF. § NURUL HASAN It 15 not
a question only of the government de-
claring 1t compulsory The Const.tu-
tion and the directive principle in this
regard 1s totally unambiguous None
of the members of this House, whether
they belong to that side or to this fide,
could come and sit here without taking
the oath of allegiance to the Constitu-
tion  So we are all pledged to work
to implement 1t This 1s a cer-
tainly noble directive, but unfortuate
ly, the fact remains—I would be the
last person to attempt to mislead the
House or the country—that we have
stil] a long way to go in spite of the
fact that in the fourth plan special
efforts were madc and 1n the §fth plan
it was included m the concept of mini-
mum needs programme Unfortunate-
lv during the first two years of the
fifth plan, as a result of financial strin-
gency, the allocation by the State Gov-
ernments for elementary education un-
der the mimimum needs programme
was very much lower than what had
been contemplated m the draft fifth
plan

SHRIMATI SHEILA KXAUL The
Minister sa)d that less funds are allo-
cated for elementary education When
we have more children going in for
elementary education than for untver-
sity education, why less money 1s
given to 1t?

PROF. S NURUIL, HASAN It 15 not
a question of money being diverted
from elementary to higher edueation.
‘The total allotment for education had
to be curtailed by the State Govern-
ments and to some extent, this House
has also curtailed the alloeation for
my ministry because it felt that the

CHAITRA 2, 1808 (SAKA)
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core sector had to pe provided with
more money and inflationary pressures
had to be combated This year I hope
the House will be more generous to
my minstry,

oft erarmy w - AT wEET ¥
wratfazg fqfaia & arig, 57 & &
uE AT 17T g F gy ATvTY W
W H Ay o mvrre ¥ w8 fafee
AT WY wafy gy £ 2, Faad fr
&gt & AT a1 & iy qopborr
FTAHF T @YY 7

site Quo Ao gAT : TAST AT
@ qFET wr wE & G FrwAT o gars
wE ¥ qdT qEANiR AT ¥ Ay
g A fF 6 TM A 11 AT AW
TG Y WY qIENT 100
sfwm ®17 7 AT Fadaw 97 of-
IT HRT TAT § oitge 17 fAy Wy
A7 11 AT G HFT 14 97K 7 & AT
=Y &, IT0 7 50 2f49T w1 AT FrevA
TYEwES FRE U oqi 25 i
AR OAFOAT wr e
faar smiar ) g fawfad & oF qf
oAy aaré nf | 97 7 F wA g
A1 A&7 1974 A7 1975 % 37 ge-
A AT AR OAFAA ¥ wraifeey
Ao A e e e & g
feasdt & araepE 79 49 SE WY A
I AFT Y
Allotment of Government Accommoda-

tions

*186 SHRI K SURYANARAVYANA:
Will the Mimister of WORKS AND
HOUSING be pleased to state

(a) whether a large number of Cen.
tral Government employeeg 1n  Delhi
are on the waijting list for allotment of
accommodations, and

(b) 1t 50, number of pending cases
for different types of accommodation
as on the 1st March, 19762
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THE! MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHURAMA-
JAH). (a) Yes, Sir.

(b) Applcations pending for allot-
ment are as under:—

Type No of applications

1 . . . . 4,255
11 . . . . 10,073
I . . . . 1,515
v . . . . 868
A\ . . . . 593
VI . . . . 250
Vil . . . 278
VI . . . 79
Hostel . . . . 423

ToTaL . . 18,334

SHRI K. SURYANARAYANA. May
1 know whether the Government has
sny plans to overcome all these things
because the Government 1 also pay-
ing heavy rent to the higher officers?
Will the Government solve all the ac-
commodation problem or at least type
IV, V and VI before the end of the
Fifth Five Year Plan?

THE MINISTER OP STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H. K. 1., BHAGHAT). It
will not be posible to make avaijlable
accommodation to all those who are
elhgible for allotment by the
end of the Third Fove Year Plan The
Ministry hag asked for Rs. 150 crovres
for that purpose. In that case 75 per
cent people could have been accommo-
dated But Rs. 100 crores was allo-
cated and out of that during the three
years much less money was given.
Therefore, 1t wil} not be possible to
accommodate them before the end of
the Fifth Plan.

SHRI K SURYANARAYANA: How
many officers have vacated Govern-
ment accommodation and have gone
back tg their own houses?

MARCH 22, 1976
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SHRI H. K, L. BHAGAT: On ac-
count of the new policy of the Govern-
ment, the total number was 4161 and
out of them 1665 have vacated. I have
a list of different categories and if the

hon. Membey desires, I can supply that
to him.

SHRI D. N. TIWARY. May I know
whether the Government hag made any
specaal provision for those Government
servants who are athing or whose
famly members are ailing? Whether
they will be given preference in aslot-
ment of quarters or they will have to
go by turn?

SHR]I K. RAGHU RAMAIAH: There
is preference in allotment of quarters
to Government servanis on grounds of
health, Certain types of diseases have
been recognised A Commtitee has
been appointed where all these apphica-
tions ares considered bhefore such an
allotment 1s made.

SHRI R 8 PANDEY While appre-
cating the efforls made by Mr
Bhaghat ang Mr. Raghu Ramaiah n
providing accommodation to Govern-
ment servants ag early ag possible—
they deserve congratulations for that—
may I know how many applcations
are pending with you for allotment of
accommodation?

SHRI H. K. L. BHAGAT: 1 have al-
ready given figures in the original re-
ply. The total number of pending ap-
plications js 18334. Now, I may add
for the information of the Hon, Mem-
ber that so far the satisfaction average
is 424 per cent out of the total who
are entitled to if. I have with me the
details regarding various categores
ang it he wants I can give him the
detalils.

Plan for Pest Control

*187. SHRI HARI SINGH: wWill the
Mimister of AGRICULTURE AND
TRRIGATION be pleased to state’

(a) whether Government  bave
recently, formulated an integrated plan
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for pest control jnvolving students and
farmers on mass scale; ang

(b) if so, broad features of the plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) Yes, Sir. The Indian
Council of Agricultura] Research has
prepared an integrated plan for this
purpose.

(b) A national plan for rodent con-
trol angd management has been prepar-
eqd involving agencies like the ICAR,
CSIR, Umversities, Voluntary organi-
«ationsg and various Central] and State
Departments for successfully imple-
menting different aspects of the )lan.
This national plan includes training of
personnel at various levels, prepara-
tion of the rural community plan
through extention agencies hke Al
India Radio, T. V. (SITE) and .ews-
papers, involvement of the students for
the control of rodents, white-grubs and
weeds. A Nationa] Coordination Com-
mittee has been proposed to ensure the
effective umplementation of the Plan

=t g fag : & 77 AT STRATE
fr dwz £RT % frafamr 7 P fawa-
frarat Y frm war &, 7AFT w@v
g ¥, 7 vE T B S -
faat =Y 7 o ¥ wrAEA wM W
ATy wvEA @ e 39 faafaay @y
TR ¥R §  |mA wr MFesw w1 oa
R o

it AW wt ;w6 qg Aro
T AT 8

g fag: xvow S Agar &
@t & & avvar wrgat § fy wrer -
T § wT & wrard fod sy fafaw
wRENTE FE gy
ST e FEarT o @ W oot Wy
WMAF FF & s §, e e gaw
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Sugarcane Arrearg
+
*188. SHRI SARJOO PANDEY:

SHRI P. M. MEHTA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Sugar Mills jn different
Stateg owe huge amountg o the cane-
growers;

(b) if so, the quantum of such dues
in each of the sugarcane pioducing
State, separately, and

(c) how do Government piopose to
help the growers to realise their dues?

THE MINISTER OfF STATE IN THE
MINISTRY OF AGRICULTURE .ND
IRRIGATION (SHRI SHAIINAWAZ
KHAN). (a) and (b) A stiuatement
showing State-wise the arrears, ot cane
price relating to 1975-7¢ and eather
Seasons as on 15-2 197¢ 1, placed on
the Table of the Sabha Placeq 1n
Library. See No 1.T-10489,76.

(c) The State Governmentg have
been advised trom time to time to
ensure prompt payment of cane dues
by factomes, take stringent measures
against defaulting tactories including
their prosecution, make provisions In
their enactments for payment of nte.
rest at 12 per cent and take steps for
recovery of the arrears of sugarcane
prices ag arrears of land revenue. 3oine
State Governments have already taken
steps to increase the rate of interest to
15 per cent and have provided for re-
covery of arrears of cane price as
arrearg of land revenue. Legal action
has alsg been taken in & few cases
where there was delay iri“the payment
of arrears.
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SHRI D. K. PANDA. This has heen
the practice for the last so many years.
So, may I know whether there were
suggestions {o the effect that immedij-
ate action should be taken to put them
behind bars when 1t is proved that
they are 1n arrears, whether any such
legislative provision can be made ond,
if not the reasons therefor?

SHRI SHAIINAWAZ KHAN- Asl
said, some State Governments have
enacted legislation to take penal action
against the defaulting millowners, by
this year, as a result of the instructjons
1ssued by the Reserve Bank and the
vigilance exercised by the State Gov-
ernment, ang the district authorities,
the position of payment of the price of
cane 1s very satisfactorvy

= awdw fag - = wEEm X
IR ATTATITA AT AT AT &Y 4
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SHRI B. V. NAIK: From the state-
ment it is seen that during the current
year with a comparatively bad per-
formance in U. P., Bihar and even
Maharashtra, they have paid about
Rs. 203 crores for the whole country
up to 15th February. In spite of it
there are about Rs. 4 crores pending
for 1974-75. How is it that the sugar
factories can disperse money to the
extent of Rs. 203 crores up to date and
still keep arrears of Rs. 4 crores for
a period of 1 to 13 years pending?
Why is it that the off-set is not given
in regard to the old dues? When the
sale of sugar, which is the ultimate
product out of sugarcane as raw mate-
rial, is absolutely on g cash and carry
basis, what stands in the way of the
Government seeing to it that the sale
of cane by the cultivators to the facto-
ries is also done on a cash and carry
basis? It might take time to imple-
ment it, but at least in principle will
the hon. Minister agree that the pay-
ment should be made in cash?

SHRI SHAHNAWAZ KHAN: By the
very nature of the sugar industry,
many problems have cropped up. 1f
we insist on cash payment it is not
possible, because the factories may not
have that much cash. I think it has
been agreed upon by the representa-
tives of the industry as well as the
representatives of growers that a
period of a fortnight may be allowed
for making payments and from this
year, that period is beéing adhered te
and enforced successfully.

SHRI B. V. NAIK: You did not ans-
wer part (a) of my question please.

st aefag aREw 9 ¢ "
T S ¥ 9 FT T 3 T TZ FaT
fF o IO% AR HFE TFAT qG
T AT AT |
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TG ST HT FT AW P 9y
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F1 ard A1 S Far |
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oqrT AT AT 3T

st AgAET @t ¢ 9 ¥ A
SFeTHE AT A g g g, ST
oF qe dfrzg 2 fw 39 Sawwde
TraT=ar S GFAT AT qge @St adl §
grE sy wET T A7 A | R,
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g I sgy w1z FF & o ag e
Yt ofverer o iz WY E g I Fqewie
gt & g # &

oY ety aroawatd @ wemw
wEYE, ST WT gy T e AT faen-
w, &% sreem G aT v qer Wr ..

TSR WG : AT T AE A
AR Tx A Fifm

Convention of the Cooperative Group
Housing Societies in Delhi

+SHRI D. K. PANDA:
189. SHRI JHARKHANDE RAI:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have re-
ceived the recommendations made by
the convention of the Cooperative
Group Housing Sacieties held in Delhi
on the 8th February, 1976, and

(b) if so, their main demands, and
decision taken, thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H. K, L. BHAGAT): (u):
Yes, Sir,

(b). That the group housing Societies
should be given land at cheaper rates,
near the place of duty of its members,
that normal ground rent should be
charged, and the societies should be
allowed to cover more area and loans
should be given to the soeities for con-
structing houses at cheaper rates. No
decision has yet been taken,

SHRI D. K. PANDA: The question is
that this statement lacks proper appre-
ciation of the seriousness of the prob-
lem, because in order to secure land.
loan, etc., the Convention suggested
and made recommendations for specific
measures such as (1) to set up a cen-
tral body: (2) to evolve some common
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measures of policy with regard to-
various societies; (3) to remove all the-
obstructed laws passed by different
States. It has already been specifically
pointed out by our Prime Minister-
when she made an inaugural address;
and (4) to evolve a self-supporting and
self-generating process. In view of”
these things and especially in view of
the 20.point programme, how best it
can be implemented? Merely taking
loan at cheaper rates will not solve the
problem unless proper methods are
adopted and some machinery is set wp.
So, I would like to know from the hon.
Minister whether the Government is
going to take action immediately in the
light of recommendations made by the
Convention?

SHRI H. K. L. BHAGAT: As I bave
submitted earlier, this Convention was
held recently. They sent these recom-
mencdations and those recommendaticns
are under examination, Thev have
been making some of these recommen-
dations even earlier also. One or two
of them were considered by a commit-
tee which was appointed on the work-
ing of the D.D.A. The recommenda-
tions of that Committee are also being
processed by a Committee consist.ng
of representatives of different Minis-
{r.es,

SIIRI D. K PANDA: The hon. Minis-
ter savs that the Government has yet
{u take a decision. 1 want to know by
wnat time the decision will be taken,
wuen all these things are going to be
processed and a policy laid downm.

SHRI H. K, L. BHAGAT: As 1 said,
the~e recommendations have been made
recently by the convention which was
held about a month back. They have
been received by the Government.
Naturally, the Government has to ex-
amine them. But I can tell one thing
that the Government is very much in-
terested in accelerating the process of
house building by cooperative societies
and whatever and wherever the snags,
the atternpts are being made to remove
those snags.
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SHRI D. K. PANDA: By what time?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA.
IAH): I think, the hon. Member wants

‘to know how soon the Government will
arrive at a decision. The hon. Member
himself has stated that the Convention
has made serious suggestions. I hope,
it is not the intention of the hon.
Member that we  should treat them
lightly and quickly.

SHRI D. K. PANDA: The Prime
Minister has categorically made a
policy statement that all the obstruc-
tive laws passed by different States
should be removed. Before {aking all
those other actions, seiting up a cen.
tral body. etc., why not issue instruc-
tions to different States to remove all
the obstructive laws, The obstructive
laws are already categorised. The
Prime Minister has made a policy
statement. I want to know wheher
the Government is going to imple-
ment it and by what time.

SHRI H, K, L. BHAGAT: I would
Iike to submit for the consideration of
the hon. Member that if there are any
obstructive laws in different States with
regard to group housing societies, that
1S a matter which will have to he con.-
sidered by the various State Govern-
ments concerned. As far as the Cen.
tral Government is concerned, as 1
have already submitted, the recom-
mendations were received very recent.
1y and we are examining them.

SHRI D, BASUMATARI: May I
know from the hon. Minister whether
he 1s aware of the fact that there are
difterent types of houses for various
groups, middle-income group, low-in.
come group, janta group and Service
personnel group” It 1s learnt that
most of the poor people living in slums
have been evicted and those poor peo-
ple have been dumped into some places
and that only 22 sq. yards of land has
been given in lieu of the property des-
troyed. By giving only 22 sa. yards of
land, the Government fs creating sluma
a~ain side by side. What will be the
psychological effect on those people

MARCH 22, 1876

Oral Answers 20

who have been evicted and given only
22 8q. yards of 1and? I want to know
whether the Government re-consider
this aspect of the matter in view of the
fact that we are driving towards the
socialist pattern of society,

SHRI H. K, L. BHAGAT: This ques-
tion has really nothing to do with the
group housing societies. If the Chair
permits, I can answer it,

MR, SPEAKER: No
Dinen Bhaltacharyya.

please: Shri

SHRI DINEN BHATTACHARYYA:
As far as my experience goes, these
group housing societies are dominated
by vested interests who have got big
lands as well as money, black money
or white money- -1 do not know.

So, what steps are  the Government
going to take to see that the middle
income group and the lower income
group people gei preference while any
allotment either of land or money is
made by the Government to these sceie-
ties in the different States”

SHRI H. K. L. BHAGAT: The lion,
Member has put a general question and
I would submit for his consideration
that the policy of the Government is
to encourage building of houses for the
economically weaker  sections in the
lower income group and the middle in-
come group and not for the highe- in-
come group, for this purpose, there are
clear instructions te the various agen-
cies in regard to the allotment of land
and grant of loans etc.

New Rice Variety

*191. SHRI RAJDEQO SINGH: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the rice research siatior
of Punjab University has collected 5.000
types of paddy from all over the coun-
try and abrogd for laboratory experi-
menis and flelds tests to produce good
varieties resistant to diseases;
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(b) whether two rice cultures LET-
3125 and LET-3126 developed at these
stations have been found swtable for
<cultivation all over the country, and

(c) whether thus Rice Research Sta-
tion has been instrumental in increas-
ng rice production from one tonne per
hectare 1n 1065 to 28 tonnes 1n 1975
in Punjab®

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN) (a) Yes Sir, over 5000 types
of paddy have been collected

(b) Yes Sir their performance has
been fairly good at 50 locations in the
country under the trials of the All-
India Coordinated Rice Improvement
Project

(¢) Rice production and productivi-
iy 1n Punjab have gone up due to the
collaborative efforts of farmers scien
tists extension workers and input <up-
ply agencies The high yielding varie
ties have acted as catalysts in bringinyg
about the increase in production

SHRI RAJDEO SINGH 1 would like
to know 1n regard to the reply given
mn part (¢) whether the high yielding
v arieties have been experimented upon
1in Puniab and 1f so what is the result”?

SHRI SHAHNAWAZ KHAN As I
have stated in my reply the high Yield-
ing variety has been tested at 50 differ
rent locations «nd the performance 1§
fairly satisfactory

SHRI RAJDEO SINGH 1 would hike
to know where these 50 locations are
situated—in which State

SHRI SHAHNAWAZ KHAN We
have coordinating centres almost all
over the countiry in the rice growing
areas

ot T wgra o s,
"R ¥ g & wEeg ¥ S geem
qure A gur ¥ afafor w=rasw
e 97 wieT ¥ or teRgm d
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AT "I AT @ T F IR W AeAr
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st gAY . TEHTE W
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=t ®o wAo faardy - gy Fv
e v WY g el fa o ow
e g AEAT FIgAT §OIAN
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qEY | P HEdr &1 SHY IV @i
T ¥ HW AT AT TYTET ATASIY
FF A1 g dr § wrOwy 2 wwar g

st afegerix dmgelt ¢ * meEY
S FT A TETHFA ¥ WAGT FrEAAaA)
F aATH WEFET FEAT AEATE
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qua @ 4G T oy @ HEe
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i smsT A A WE ?



23 Oral Answers

oW AN wE 95 @ ¥
MUK ST YA A aE & ar Iy

i TE &)\

o EAAMW Wt gHTO eq
Nt Aew §1 WA aTm oW
wrwe A gult fr g et ow
frer AR 0 fAwrel ot e
AT faeg™  ¥gogA # FwewAr w3
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*193. st wEE ¥ o wAT
frafr wlT wrarR WA @ FATH AY
Fw ww fF e

(%) = feelt Htv w Trs4r
¥ 3vaaw sfaerfa@r Y fremm &
g e R oov AR own &
T

(=) afzer, @t soFv 5 a1
qv sfqad waETe, frAATsT AT
2 ?

THE MINISTER OF STATE IN T(IE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H.K.L. BHAGAT):(a) and
{(b) The information 1s being collected
and will be laid on the Table of the
House 1n due course.

oY WHeE Y 2 W09 §T §gA
AT, W Ty aforw w2
TART A gEAT A W TR FT Q)
§ Vzvarlh A ¥ foolt & AT W

& Faard—foesh ¥ feadw sy
frox g o gu & w feer
fFrmt T s &7
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SHRI H, K. L, BHAGAT: I might in-
form the hon. Member for his informa-
tion that hiring of private accommoda-
tion is not centralised. The varous
Ministries and Departments hire bunga-
lows on their own under certain rules
and regulations. Even in regard to
Delhi, information will have to be col-
lected from the various Ministries, De-
partments and undertakings, and that
will take time,

W' oHe W T T oWy
wrf 0@ doer wnf g R fw
e g & ore wfywfey @ fer
aFF feaior S 7

SHRI H K. L. BHAGAT: I might say
that, under certain circumstances,
under the Delegation of Finanaal
Powers Rules, 1958, when residence 1s
not available, certain powers have
been delegated to varous Ministries
under which they can hire on their
own In regard to any other detail, as
I said the information is being collect-
ed

Agricultural Plan for Rural Poor

*194 SHRI P GANGADEB Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state*

(a) whether he has 1ssued recentily
any instructions to the Chief M:nisters
of the States regarding speedier action
on the agricultural plans for rural
poor,

(b) whether Centre has offered larger
funds to the Stales for the purnose;
and

(e) 1t so, how much has been offered
to the State of Orissa”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULUTRRE AND
IRRIGATION (8HRI SHAHNAWAZ
KHAN): (a) Yes, Sir.

(b) Apart from normal plan alloca.
tions, no other special or larger funds
have been offered to the State Govern-
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ments for speedier action on the agri-
cultural plans for rural poor under the
programmes of Rural Development
Deprtment.

(¢) The guestion does not arise.

SHRI P. GANGADEB, In view of
the fact that there 1s large rursl unem-
ployment under employment 1n the
countryside of our nation and not much
is being done for the people to go and
work in the villages, I would like to
know from the hon,  Minster what pro-
posal Government have for this year
and whether any directive has been
given to the States to attract and pro-
vide self-employment to the willagers
in vanous fields of agriculture

SHRI SHAHNAWAZ KHAN For
providing employment in the rural
areas and for improving the economic
conditions of the weaker sections in
the rural areas, Government have im-
tiated 160 more Marginal Farmers' De-
velopment Projects, DPAI and Com-
mand Area Development Projects and
all these will increase the employment
potential 1n the rural areas

SHRI P GANGADEB In view of
the fact that proverty and all distor-
tions of social valuer need to be remov-
ed by revolutionmising the social rela-
tions of production, I  would like to
know from the hon Mimster whether
any discussion has taken place or is
proposed to take place with all the
Chief Ministers of the country regard-
1ng the strategy for integrated wvillage
development. and what assistance is
eivisaged to be given under the starate.
gy for the retreat from the urban bias
to rural bias

SHR] SHAHNAWAZ KHAN. Regard-
ing the conditions of the weaker sec-
tions 1n the rural areas. the Prime
Minister’s 20-point programme will
take care of all these problems For
instance, Rs, 200 crores have been pro-
vided under the Small Farmers' De.
velopment Agencies and Rs 187 crores
for DPAP and other projects. In all,
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about Rs, 600 crores would be spent im
the rural areas during the next five
years for improving the conditions of
the people living in the rural areas.

it farsgfer ot e WY,
AT Fdw wen M@ I @
377 famy & A9y Ay ERO—
T FuT & g AT AW OF
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or fF T ©TH AN HA AF QY AT,
FR AT I 4 wAv faderr ?

gur WgET ;. qT@ FE W
Fow A 1 W FER §F fw

T WY R qEAT gEmi
SHRI KRISHNA CHANDRA HAL-

DER During the period of this emer-
gency and in spite of the announcement
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of the 20.Point Programme, recently
hews appeared in the newspapers that
in West Bengal, the agricultural lahou-
rers were getting on an average only 37
paise per day as income, I would like
to know what concrete steps Govern-
ment 1s going to take in order to en.
sure that the labourers get the mini-
mum hving wage fixed for the rural
agricultural labourers

SIHRI SHAHNAWAZ KHAN Yery
clear instructions have been 1ssued to
the State Governments to ensure that
the minimum wages as fixed by the
State Government are enforced in the
rural areas and where they are not
enforced, the State Government should
punish the people who are def,ing
these orders

Demand for Setting up of Industry
for Blind

*1453 SHRI C K CHANDRAPPAN
Will the Minister of EDUCATION
SOCIAL WLLFARE AND CULTURE
be pleased {o state

(a) whether there 1 a demand from
the Bl.nd Association of Kerala to set
up some industry there for which the
blind have been g1ven traiming; and

(b) 1f so the broad outhines thereof”

THE DEPUTY MINISTER IN 1HE
MINISTRY OF EDUCATION AND
SQOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI
ARVIND NETAM) (a) and (b) No
such demand has been received in this
Ministry from the Blhind Association of
Kerala However, the Kerala Federa-
tion of the Blind has apphied to the
Government for assistance to set vp a
Braille Press at Trivandrum

SHRI C. K CHANDRAPPAN: S:r, I
actually stand corrected, the name,
Blnd Association of Kerala, was gven
wrongly, 1t should have been Ketala
Federation of the Blind,

1 would like to know from the hon.
Miruster, what are the broad features
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of the proposal made by the Federation
of the Blind in regard to the setting up
of this Braille Press 1n Kerala and
whether 1t 1s a fact that this scheme-
has been supported by the Kerala Gov.
ernment and if so, what is the reaction
of the Centre

SHRI ARVIND NETAM This scheme
has been supported by the Kerala
Government and they have recom-
mended this cagse to our Ministry. We
have sought for some additionsl in-
formation from the Federation as well
ag the State Government and when-
ever we receive this additional in-
formation, we will certainly consider
this case

shwat e o oy ;o weae
weRd W o efraw, e
o fga  wege ¥, AT ATEETT
At B ey afy g7 o 2, w4
IF #rFqgr FuTe A RAT ¥ oEv
avs amfrmfz ==t #F 21 &
A A F wAr AwAr g e oA
L gvETA d% ¥4 AvaAT (W ¥
gF AT FAAT A Ay’

e WEA «f ATy -,
oY T E AT &7 IR T A

stanpoa et : 'Y AW
g Y fezm ww Rz mdAdeT
w124 wf & feed fw fafree
st ¥ Wt ag wETe W qr oty
gt wE AT EwT arfe owly & w=dr
™ T i owiEer ww arw
for ot 4 Crgwre Gur ot X 8,
T dww Tw W oWy ¥ AW )
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WRITTEN ANSWER TO QUESTIONS
Rice production and Procurement
*182 SHRI INDRAJIT GUPTA Wil

the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether production of rice in
the country this year has increase+

(b) if so 1ts break-up Statewise,

(¢) whether procurement of rice in
certain States was lower than last year
and

(d) it so facts thereof Statewise
with particular reference to West Ben-
gal, O11884 and Assam?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P
SHINDE) (a) and (b) Firm estimates
ol procduction of rice for the year
1975 7b have not yet become ava lasle
from all the States On present indi
cations production of rice during the
year would show a suhstantial incredse
over that in the previous year in most
of the States

(¢) and (d) As per reports available
upto 17th March 1976, procurement of
nice duting 197576 1s lower than that
m the corresponding period of last yea:
in the case of only 1iwo States vic
Kerala and Maharashtra Procuie
ment of rice 1n West Bengal Orissa and
Assam 18 substantially higher than
that 1n the last jear The procure
ment operations are  still 1 progress
and will continue till the end of Octo
ber 1976 In fact the States of Assam
Bihar Harvana Jammu and Kashmir
Punjab Rajasthan Tamil Nadu ana
Uttar Pradesh have already exceelded
the targets fined for the entire 1975.78
marketing season and the total procure-
ment of 48 01 lakh tonnes of r ce as on
1¥th March 1976 1s the hghest achiev
ed 8o far
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Setting up of Factories in Kerala for
Manufacture of Bricks

“183 SHRI C JANARDHANAN
Will the Mimster of WORKS AND
HOUSING be Pleased to state

(a) whether the Housing and Ur-
ban Development Corporation has
agreed to set up factories in Kerala
for the manufacture of cheap nollow
bricks and for curing low grade wood
for building purpo-es, and

() 1f so, the sahent features there-

of and steps being taken .n this re
gard»

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHURA-
MAIAH) (a) and (b) No such speci-
fic scheme has been received by
Hou 1ng and Urban Development Cox-~
pPoration from the Kerala Govern-
ment or from any other orgamsation
in Kerala HUDCO can however,
consider for loan assistance schemes
for manufacture of building materials
on receipt of an  application along
with a feasibility report for each such
scheme

Sowing of Sugarcane in Autemn

*18¢ SHRI K M ‘MADHUKAR’'
Will the Mmister of AGRICULTURE
AND IRRIGATION be pleased to
state

(1) whether the Indian Institute of
Sugarcane Research, Luchnow has
given a suggestion that <owing of
sugarcane 1in autumn 1s much more
benefimal than in  any other season,
and

(b) 1f so, steps Government have
taken sp far to educate the cane
growers to adopt this method?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
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NAWAZ KHAN): (a) Autumn plant-
ed sugarcane yielded
-about thirty per cent better than late
April planting in trials conducted by
the Institute.

(b) Indian Institute of Sugarcane
Reseurch and State Research Stations
have organised seminars, demonstra-
tiong and Radio talks in Uttar Pra-
-desh, Bihar, Haryana and Punjab to
popularise this technique.

Implementation of Land Ceiling Laws

*180. SHRI ISHAQUE SAMBHALI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased 10
-state:

(a) whether some States have taken
the plea of lack of finances for the
poor implementation of land ceiling
laws; and

(b) if so, facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) No. However, some
of the States have pleaded for grea-
ter financial assistance for streng-
thening their administrative appara-
tus for implementation of the land
ceiling laws and have also asked for
additional funds for providing where-
withals to the allottees of surplus
land for cultivation,

(b) Does not arise.

Non-payment of Instalmengs by
Allottees to DDA,

*192. SHRI SHASHI BHUSHAN:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) number of flats allotted by
D.D.A. under the Low and Middle
Income Groups Schemes in Delhi in
various localities in respect of which
the instalments are not being paid by
the allottees;
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(b) steps taken dy Government to
cancal the said allotments and take
back the possession of the flats cOn-
cerned and re-sllot them to other
people;

_(c) whether any investigations have
since been made about the bonafide
of the allotteex of these flats; and

(d) it so, the action taken or pro-
posed to be taken against defaulters?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHURA-
MAJAH): (a) Allottees of 1419 Low
Income Group flats and 427 Middle
Income Groups flats are defaulters
for more than four instalments tak-
ing into account payments made upto
December, 1975,

(b) Allotment of 58 Middle Income
Group flats and 45 Lower Income
Group flats were cancelled through
public notice issued on 10th Febru-
ary, 1976. No decision has been
taken yet on the question of taking
back possession of these flats.

(c) No, Sir.

(d) Question does not arise.

International Women’s Year

*196. SHRI N. K. SANGHI: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state;

(a) whether his Ministry has dratt-
ed a plan to carry out long term pro-
jects for the welfare of women and
also to consolidate the gains achieved
during the International Women's
Year;

(b) if so, particulars of the plan;
and

(¢) in how many cases fresh legis-
lative measures will have to be taken
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and in how many of them immediate
-action can be taken and what targets
have been fixed with regard to items
in the latter category?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (c). A Na-
tional Plan of Action for Women has
been prepared by the Institute of Ap-
plied Manpower Research, at the in-
stance of the Ministry. It envisages
legislative and administrative action
a8y well ag voluntary effort to achieve
‘equality of status and opportunities
for the development of women in all
fields, including education, employ-
ment and health care. Copies of ihe
Plan are available in the Library of
Parliament,

2. Government are guided by the
resolutions passed by both Houseg of
Parliament to initiate a comprehen-
sive programme of  specific leg sla-
tive and administrative measures aim-
ed at removing. as far as posrible.
the economic and social 1njustices,
disabilitie; and  discriminations to
which Indian women continue 1o be
subjected. Legislative measures taken
and those under consideration n this
behalf are indicated below;

(i) Parliament has already en-
acted The Equal Remunera-
tion Act, 1976, providing for
payment of equal] remunera-
tion to men and women wor-
kers and for the prevention
of discrimination on the
ground of sex against women
in the matter of employment.

(ii) The Civil Procedure Code
{Amendment) Bill has been
introduced in  Parliament.
The Bill provides that cer-
tain clusses of family dis-
putes are to be trieq in g spe-
cial way with due stress on
attempts at conciliation.

(iii) A Bill to amend the provi-
sions of the Hindu Marriage
Act, 1888, and the Special

2069 L.S,—2
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Marriage Act, 1954, to smoo-
then out the hardships expe-
rienced by estranged married
couples is expected to be in-
troduced in Parliament ghort-
ly.

(iv) An Amending Bill in regard
to the Suppression of Immo-
ral Traffic in Women and
Girls Act, 1956, is expected
to be introduced in Parlia-
ment during the course of
the year.

{v) The provisions of the existing
legislation in respect of ma-
ternity benefits, child marri-
age restraint, prevention of
dowry, etc., are under review
by an Inter-Departmental
‘Empowered Committee’.

3. Appropriate administrative mea-
sures arc also being taken to
achieve the objective in view in as
short a period of time as possible,

Grant from Agricultural Refinance
and Development Corporation for
Minor Irrigation in Wesy Bengal

*197. DR. RANEN SEN: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

ta) whether the Agricultural Refin-
ance and Development Corporation
has made an additional commitment
to West Bengal Government to sup-
port the minor irrigation schemes in
the State;

(b) if so, total amount sanctioned;
and

{c) which are the irrigation pro-
jects which are likely to be taken up
immediately?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) to (c). An In-
ternational Development Association
assisted credit project has been sanc-
tioned at a total cost of 59 miilion
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dollars (Rs. 47 crores) with Interna-
tional Development Association agsist-
ance of 35 million dollars (Rs. 27.2
crores) for West Bengal. The pro-
Ject will continue for 4 period of four
years. The project was declared
effective on 28-8-1975. This is in
addition to the 17 schemes for minor
irrigation sanctioned by A.R.D.C. upto
30-6-1975. The total outlay is
Rs, 361 crores and the commitmént
of refinance from A.R.D.C. is Rs.
3.29 crores.

The Project is the first phase of the
programme to assist West Bengal
Government in agricultural develop-
ment and consist of construction of
18,000 shallow tubewells, 300 deep
tubewells (200 for minor irrigation
groups and 100 for minor firrigation
corporation) with land development
and field channels, completion of 600
rartly constructed river lift irriga-
tion and deep tubewells including
land development and field channels.
The project also provides for deve-
lopment of three regulated markets
and setting up of 200 agro-service
centres. The project area covers the
districts of Hooghly, Burdwan, Nadia,
Murshidabad, Malda and West Dinaj-
pur. The project also provides for
technical assistance, scholarship, for
staff and acquisition of equipment for
the Water Board and the Engineering
Directorate of the Department of
Agriculture of West Bengal.

Scheme to help Small and Marginal
Farmers

*198. SHRI SAROJ MUKHERJEE:
SHRI VASANT SATHE:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) schemes to financially help the
small and marginal farmers;

(b) amount of short-term produc-
tion loans given through the Small
Farmers Development Agencies
(SFDA) in 1974-75, State-wise; and
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(c) measures taken to help the-
Small Farmers who are outside the
folds of cooperatives?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE.
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) During the
Fifth Five Year Plan 160 Smgall Far-
mers Development Agency/Marginal
Farmers and Agricultural Labourers
Development Agency proéjects have
been set up in different parts of the
country to extend benefits to the
Small Farmers, Marginal Farmers and
Agricultural Labourers. The Agen-
cies provide financial assistance in the
shape of subsidy up to 25 per cent to
Small Farmers and 33-1/3 per cent to
Marginal Farmers and Agricultural
Labourers on the capital cost of dif-
ferent development programmes re-
lating to agriculture and subsidiary
occupations, the balance amount
being made available ag loan by fin-
ancing institutions, j.e. Cooperative
and Commercial Banks Similar as-
sistance is being made available
under the Centrally Sponsored/Cen-
tral Sector Schemeg of Special Ani-
mal Husbandry Programme, Drought
Prone Area Programme and the Com-
mand Area Development Programme

(b) The Small Farmers Develop-
ment Agencies do not advance ahy
Jloans but mobilise credit through the
institutions sources like the Coopera-
tive/Commercial Bankg for the iden-
tified participants. A statement show-
ing the short term production loans
advanced by the Cooperative/Com~
mercial Banks in the SFDA/MFAL
project areag during financial year
1974-75 is enclosed.

(¢) Besides the Cooperatives, Com-
mercial Banks are also providing
credit facilities to Small Farmers,
Marginal Farmers and Agricultural
Labourers. With a view to augment
the credit facilities further in the
rural areas for productive activities,
especially of Small/Marginal Far-
mers, Agricultural Labourers, rural
artisans, etc., Regional Rural Banks
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sponsored by the Commercial Banks
are bemng set up under the Regional
Rural Bankg Act—1976 11 such
banks have been established by now
The SFDA/MFAL Agencies also pro-
vide interest free share capital loan
to Small/Marginal Farmers and Agri-
cultural Labourerg for therr enrol-
ment as member of Cooperative
Societies to enable them to obtamn
credit from these institutions

Statement
(Rs n lakhs)
81 State Short-term

No producton

loans ad-~

vanced by

Cooperative/

mmer-

cial Banks

T Andhra Pradesh 108 24

2 Assam 28 21
3 Bihar 46 55
4 Guarat 242 45
5 Haryana 419°65
6 Haumachal Pradesh 3597
7 Jammu & Kashmr 7217
8 Karrataka 164-96
9 Kerala 108+ 19
10 Madhya Pradesh 99 50
1 Maharashtra 120°82
12 Meghalaya 1 81
13  Maripur 5e41
14 Nagaland 707
1§  Orissa 156-32
16 Punjd 25425
17 Rajasthan 328-24
18 Tamil Nadu 500°78
19 Uttar Pradesh 19815
20 ‘Tripurs 872
21 'West Bengal 78:29
22 Goa 394
23 Pondicherry 11-37
3001+06

——————
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Breeding Farmg in A.P.

*199 SHRI K RAMAKRISHNA
REDDY Wil the Mimster of AGRI-

CULTURE AND IRRIGATION pleas-
ed to state.

(a) number of exotic breeding
farms located in Andhra Pradesh,

(b) funds released to these farms.
and

(¢) whether Central Government
bropose to set up a Frozen Semen
Bank 1n Andhra Pradesh during 1976-
77 with foreign assistance?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P SHNDE) (a) (i) Two
small units of exouic cattle of Jersey
and Ho stem-Friesian Breeds (Bult
Mather Umits) have beep set up at
Neharikallu and Hyderabad under
Operation Flood Project by the Indlan
Dairy Corporation

(11) One Jersey herd has been set
up at Mamnoor by the State Depart-
ment of Animal Husbandry

(1i1) Only one Centrally Sponsored:
Exotic Cattle Breeding Farm has been
sancticned at Banavasi District Kur—~
noo'

(b) () For (a) (1) and (a) (ily
above no funds are directly released
by this Ministry
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(ii) For (a) (#i) above, during
1875-76 sanction has been issued for
Rs. 1111 lakhs and the funds have
not yet been released. The total
Central Asgistance for the Centrally
Sponsored Exotic Cattle Breeding
Farm, Banavasi is Rs. 94.17 lakhs,

{c) Yes, A Frozen Semen Bank is
proposed to be set up in Nandyal
(Kurnoo]l District) during 1976-77
with Dainda assistance.

Development of Sugarcane Seed

=200. SHRI S. M. BANERJEE; Will
the Minister of AGRICULTURE
AND IRRIGATION be ©pleased to
state:

(a) whether Central Government
have a plan for development of
sugarcane seeds;

(b) if so, facts thereof; and

(c) how far is this likely to be
Thelpful to small sugarcane growers?Y

THE MINISTER OF STATE IN
‘THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHNDE): (a) Yes, Sir.

{b) The Central Government has
sanctioned a Centrally-Sponsored
Scheme for sugarcane development
which includes production and distri-
bution of healthy seeds cane. Under
this scheme, a massive seed produc-
tion and distribution programme has
been taken up Ly various States
where sugar factories are located
Under this programme, 47 seed pro-
duction centres have been allocated
{0 various States. At each Centre,
necessary finances for heat treatment
plants as also for Technieal Experts
have been provided by the Central
Government for heat treatment and
4echnical supervision of the program-
me. The programme envisageg satu-
rating 2000 hectares area around each
sugar factory in the Sub-Troplical
Region (1000 hectares in Nagaland)
and 1000 hectares in Tropical Region
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with healthy seed cane produced
through the thred-tier system of seed
production once in every four or filve
years.

(c) The programme aimg at satu
rating the entire intensive block area
of 2000 hectares in the Sub-Tropical
belt and 1000 hectares in the Tropi-
cal States with healthy seed cane
around each sugar factory, and this
seed will be available to all sugar-
cane growers, majority of which con-
sists of small and marginal cane
Zrowers,

Veeranam Project

998 SHRI S D SOMASUNDARAM:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) estimated cost of the Veeranam
Project, uptodate expenditure incurred
thereon and the percentage of pro-
gress,

(b) the target date fixed for its
completion; and

(c) action taken to speed up the
completion of the project?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K, L. BHAGAT):
(a) to (¢). The information is being
collected and will be laid on the
Table of the Sabha.

Negotiatiop for purchase of Fishing
Trawlers

999. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to gtate:

(a) whether any delegation went
abroad for negotiation angd purchase of
trawlers for fishing;

(b) whether any representative of
any private flrms were included in
thig delegation; and

(c) if 30, names of those firms?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir. A delegation
was sent to Mexico in August-Sep-
tember, 1975 congisting of represen-
tatives of the Depariment of Agricul-
ture, Department of Economic Af-
fairs and Mazagon Dockg Ltd., to dis-
cuss and finalise outstanding prob-
lems relating to import of trawlers
from that country.

(b) The import of trawlers discuss-
ed by the delegation relates to the
scheme notified by the Government
in June, 1973 for the import of traw-
lers by the fishing industry. The pro-
gramme was coordinated by the Gov-
ernment. As the purchases are by
the public sector corporations and
fishing companies, Govt. informed all
the Indian parties to send their re-
presentatives to participate in the dis-
cussions, if they so desired. In res-
ponse to this, one public sector fishe-
ries corporation and two fishing com-
panies sent their represcntatives to
Mexico. They were not members of
the official delegation.

(c) The nameg of the firms whose
representatives  participated in the
discussiong are:

(i) State Fisheries Development
Corporation Ltd., West Ben-
gal, Calcutta (Public Sector).

(ii) M/s. ITC Ltd.,, Calcutta,
(iii) M/s. EID.Parry Ltd. Madras.

C.D, Blocks and Village Panchayats

1000. SHR1 BHAGIRATH
BHANWAR;

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

{a) whether Government have un-
der consideration any scheme for
making Community Development
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Blocks and Village Panchayats finan-
cially strong for the implementation
of 20-Point Programme; and

(b) if s0, steps proposed in this
regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) No, Sir. Com-
munity Development Blocks and Vil-
lage Panchayats fall within State
subjects.

(b) Does not arise.

Air and Water Pollution in Delhi

1001. SHRI BISHWANATH JHUN-
JHUNWALA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether both air and water of
Delhi are today much more polluted
than a decade ago;

(b) if so, the increase in pollution
in water and air in the capital during
the last three years; and

(c¢) how does it compare with pol~
lution in other capital cities of the
world and what steps are being taken
to eradicate them?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RA-
MAIAH): (a) Yes, Sir.

(b) The exact increase in pollution
has not been quantified so far.

(c) The poltution in Delhy, is com-
paratively lesser than the other world
capital citick. The Central Board for
Prevention and Control of Water Pal-
lution hag been set up under the
Water (Prevention and Control of
Pollution) Act, 1974 and the afore-
said Boarg is taking effective steps to
contro] wates pollution in the Union
Territory of Delhi.

Action is being taken by the Delht
Electric Supply Undertaking to re-
duce the air pollution caused by the
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smoke from the Chimneys of Inder-
prastha Power Station. Six monitor-
ing stations have been get up in differ-
ent parts of the city to measure and
analyse the dust. The Delhi Trans-
port Corporation is also taking steps
to minimise the pollution due to de-
fective injection system of Buses,

Pending the enacting of a compre-
thensive legislation to control air pol-
lution, the Administrator of the Union
‘Territory of Delhi has extended the
“The Bombay Smoke-Nuisances Act,
1972” to the Union Territory of Delht
{except Delhi Cantonment) and a
Smoke Nuisance Commission for
Delhj has been constituteq to super-
wvise and control the working of the
said Act.

Achievements of Crash Programme
for Rural Employment and Agricultn-
ral Development

1002. PROF NARAIN CHAND
PARASHAR: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government have
drawn up a plan for converting the
assets created by the Crash Program-
me for Rural Employment and Crash
Programme for Agricultural Produc-
tion, such as village roads, link roads,
wells etc. into permanent assets after
the completion of the two crash Pro-
grammes by the States;

(b) if s0, an estimate of the per-
manent assets thug created in each
‘State/Union territory;

(c) whether this is commensurate
with the amount spent under the two
programmes in each State; and

(d) if not, the reasons therefor and
the fate of the assets created by the
Programmes?

THE MINISTER OF STATE IN
THRE MINISTRY OF AGRICULTURE
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AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) to (d). The
guideliney under Crash Scheme for
Rural Employmeint provideg that dur-
able assets be created through imple-
mentation of labour intensive pro-
jects. According to available infor-
mation a tota] of 142604 hectares were
brought under mindr irrigation, 63323
hectares under soil conservation and
afforestation, 187385 hectares under
Flood Protection and 72375 Kilo-
metres of roads were constructed.

The State Governments were, how-
ever, made responsible for comple-
tion of incomplete works from their
own resources and also to look after
their maintenance. Some of the
States provided substantial funds for

this purpose,

Crash Programume for Agricuitural
Production

Minor Irrigation works executed
under the Emergency Agricultural
Production Programme have created
assets of a durable nature which were
capable of ylelding irrigation bene-~
fits during 1972-73 as well as in the
subsequent years. Statements show~
ing the expenditure incurred by the
States on the minor irrigation. Pro-
grammes and the physical benefits
achieved from the programmes are
laig on the Table of the House {Plac~
ed in Library. See No. 1.T-18490/76],
The benefits from these irrigation
schemes, which are expected ?0
accrue over a number of years. Justi-

fy the cost

Settiers in Andamans

1003. SHRI SHYAM SUNDER MO-
HAPATRA: Will the Minister of
SUPPLY AND REHABILYTATION

be pleased to state:

(a) which are the different Groups
now rehabilitated in Andamans;

{b) number of Beugali settlers there
and whether land and house sites have
been given to them on subsidy and
lean basis; and
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(c) whether they have returned

the loans; and if not, what are their
difficulties?

THE MINISTER OY SUPPLY AND
REHABILITATION (SHRI RAM NI-
WAS MIRDHA) (a) Mugrants from
forme: East Pakistan, repatnateg from
Sri Lanka and Burma and exservice
men have been rehabihitated under
the 1esettldment scheme of the De-
paritment of Rehabilitation

Beusides this, agricultnrisy famibes
©of migrants from former East Pakis
tan and certain other groups have
been resettled under the colomisation
scheme of the Ministry of Home Af-
fairs Information in regaid to thic
1s being collected and will be laad on
the Table of the Sabha

(b) Total number of RBengali set-
tlers is 3638 (2861 under Home M-
1styy’s «cheme and 777 under the

echeme of Depariment of Rehatilita
tion)

Unde; the schem¢ of \imstry of
Hom¢ Affairs, the cntire  assistance
wag given as grani vpto 1948  There-~
after assistance was In the torm of
Joans Under *he Depaitment of
Rehabihitation, land 15 given fiee but
loan 1s given for purchavuing f:rth
sers and plough-amimals «nk ng of
wells, house construclion qt¢

(1) The settlers undsr the vesertle~
ment schemes of iJepattmem of Re-
habilitation have not vet started re-
paving their loans due to finanaial
difficultres Informutior. regarding re
payment of loans by vettlels undet
the colomisation <«rheme of the Minis-
L1y of Home Affairs 13 bemng collected
and will be laid on the Tabls of the
‘Sabha

Dams on Subernarekha River

1004. SARDAR SWARAN SINGH
“SOKHI: Will the Minister of Agri-
CULTURE AND IRRIGATION be
Mleaseq to stale:
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(a) when Dams on Subernarekha
river 1n Singhbhum and Ranchi Dis-
tixcts of Bihar, and in Bengal and
O11vsa would be constructed;

(b) number and places where the
Dams are to be constructed in Bihar,
Bengal and Orissa, on thig river;

(L) area, t0 be brought under agri-
culture, separately in each State; and

(d) causes of delay in construction
and the steps taken by Government
1o speed up the work?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH). (a) to (c) A list of major/
mecium rrigation projects in  the
Subernarekha basin proposed by thq
Government of Bihar (i Singhbum
Distiict) and the Government of 'West
Bengal (in Purulia District) indicat-
g their estimated cost and the area
to be benefited 1. laig on the Table
of the House [Pluceg n Library.
Se¢ No LT-10491/76] No new pro-
lects 1n Subernarekha  basin  have
~0 far been sponsoied by Orissa.

(d)  Subernarekha multi-purpose
pioject of Bihar involves :nter- State
1 pects  Thi, will e considered for
clearance after an agre=ment is reach-
<1 bhetween the concerneg States,
amelv  Bihai Driceg ard West
Aengal 2

Of the 1emauming 8 projects of
Bihar comments ha. 2 been sent to thg
State Government on 7 piojects Re-
pics of the State Government are
waited  The egnth prowet namely,
ATurahn was received in the Central
Water Commission 13 Jfanuary, 1976
angd ;& under examination

Comments on 4 projects of West
Bengal have been sent to the State
Government and their rephes are
awaited Project Repor: for Karru
was recerved 1in March 1976 and s
under examination

Approval to these projects for in-
clusion in the State, developmental
plans will be considered after the
projects are found techmically feasible
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ang economically viabie and necessary
funds and made available by the State
Governments in their Annusl Plans.

Agricujture Census 1970-11

1005. SHRIMATI PARVATHI
KRISHNAN:

SHRI INDRAJIT GUPTA:

Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) findings of the Agriculture Cen-
sus conducted in 1970-71; and

(b) how far the findings of this
Census have been helpful in imple-
mentation of land reforms?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): (a) The following are
the main findings of the Agricultural
Census 1970-71.

1. There are 70.5 million operational
holdings in Indian agriculture operat-
ing over an aggregate area of 162
million hectares of land. The aver-
age size of the holding is 2 30 hectares
out of which the net area under culti-
vation is 2.08 hectares.

2. The aggregate of 70.5* million
holdings is made of:

—12.4 million wholly irrigated
holdings operating over an area of
12.1 million hectares.

—17 million partly irrigated hold-
ings covering an aggregate area of
46 million hectares of which the
jrrigatgd component adds upto 17
million hectares, and

—41 million wholly unirrigatod
holdings operating over a total area
of 77 million hectares characterised
by rainfed agriculture,

#0.1 sillion holdings being under
‘current fallows' are not clasaified
undey any of these categories.
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3. The total of 70.5 million opera~
tional holdings is made up of 58.7
million individual holdings (88,83 per
cent) operating an area of 129 million:
hectares ang 11.8 million joint hold-
ings (16,7 per cent) operating 38 mil-
lion hectares.

4. Preponderance of marginal hold—
ings (Below 1.0 aectare) is one of the
dominant features of operational
holdings in India, Half the number
of operational holdings are marginal,
although their contribution to total
area is only nine per cent. Nineteen
per cent of the aoldings are small
(1.0—2.0 hectares) and they cover 12
per cent of the area. Semi-medium-
holdings (2.0—4.0 hectares) constitute
about 15 per cent of the total numbey
and 19 per cent of the total area. On
th'a other hand madium (4.0—10.0 hec~
tares) and large holdings (10.0 hec-
tares and above) account for roughly
two thirds of the srea under these
holdings, Elcven per cunt of the
holdings are medium holdings and 4
ptr cent are large holdings. In ab-
solute terms 2.8 millicn holdings which
are of 10 hectares ang above account
for an area of 50 million hectares.
The average size of large holdings is
roughly 18 hiectares,

5. Over two-thirds of the total irri-
gated arck in the country (676 per
cent) is made up of irrigated area inr
the middle groups, viz, small and seimi
medium holdings (39.0 per cent) and
medium holdings (28.6 per cent).

6. Two-fifths of the total area under
tubewell irrigation in the country is
made up of the area located in the
small and semi-medium holdings,
Canal irrigation accounts for little
over two fifthg of the total irrigated
area in all the size groups, almost
two-thirds of the total area under rice
cultivation in the country is un-irri-
gated.

7. Small and semi-medium holdings
(1.0 to 4.0 hectares) account for the
largest part of the areq under rice
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cultivation both irrigated and umrn-
gated (436 per cent anq 441 per cent
respectively) Although marginal and
sub-marginal holdings (less than 1
hectare) constitute one-half of the
total number of cperstional holdings
in the country, rice cultivation by
these holdings add up to an area
which 1s less than one-fifth of the
total area under rice cultivation

8 Given the oubstantial role of the
small and semi-mecium holdings n
rice production i3n the country and the
technical and economic wviabshty of
these holdings in this groups for the
cultivation of this crop, 1t appears to
be advantageous if added facilities are
given to this category of holdings

9 Greater part of the wheat culti-
vation m the country 15 under irn-
gated conditions (359 per cent of the
total area under shcaty ;s contrast tc
conditions of rice cultivation Small
and semi medium hodings (10—40
hectares) account for the largest part
of the areg under wheat cultivation
(382 per cent) of the irngated area
and 30 0 per cent of the un-irngated
area) a phenomemon noticeg m rice
cultivation as well Addcd facilities
to the small and semi.medium hold-
ings (which account for the largest
area under wheat) towards ramsing
wheat production in the iriigated
areas and strengthening unirrigated
cultivation through supplementary
(munor) 1rrigational facilities woulq
be distinct advantage to the economy.

10 Small and semt medium holdings
(10—40 hectares) account for the
largest part (about two-fifths) of the
area under mailze, both irrigated and
unirrigated  Similar 1 the position
in case of barely.

11 There are about 7 million ope-
rational holdings ¢niyageq in the cul-
tivation of jowar and bajra under
marginsl and sub-marginal conditions
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constituting 72 per cent of the total
operational holding devoted to these
crops

12 Margina] and sub marginal hold.
ing which constitute one half of the
total operational holdings account for
only 8 per cent of the total area under
pulses cultivation

13 Lurge holdings (10 hectares and
above) account for about 16 per cent
of the tota] area under sugarcane both
in the irngated and unirrigated areas

14 Medium and large holdingg to-
gether account for 63 per cent of the
total area under vil.eed.

15 The bulk of cotton cultivation m
the country 1s on the part of opera-
tional holdings of a size of 4 hectares
and above which account for 77 per
cent of the total area under coiton

16 Jute cultivation in the country
1s largely an activity of semu medium,
smal] and marginal holdings

17 The aggregate unutijsed land
under operational holdings 1s of the
order of 124 million hectares One-
half of this land .s situatcg in large
holdings (10 hectares and above)
More than eighty per cent of unutilised
land in the States of Rajasthan,
Madhya Pradesh Maharashtra, Andbra
Pradesh ang Karnataka 18 in the hold-
ings of 40 hectares and above

(b) Government have foung these
findings useful and the trends revealed
by the Census will be kept m view 1
the formulation, review and implemen-
tation of land reforms

Loans t{o Cuilivators

1006 SHRI SAMAR GUHA Will the
Mimster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) total amount of agricultural
loans given to the cultivators during
the yeurs 1978—75;
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(b) State-wise and Union-territory-
wise break-up of the figures of loans
including the numbers of cultivators
given such loans; and

(c) amount of the loans recovered
in different States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN). (a) to (¢) Two statements
glving the information relating to co-
operatives and commercial panks are
laid on the Table of the House, [Pluc-
ed i Library See No LT-10492/76],
Intormatjon in respect of Commerieal
Banks indicate dirc et loans (outstanA-
Ang)
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Allotment of Plots by D.D.A.

1010. SHRI S. C. SAMANTA  Wwill
the Minister of WORKS AND HOUS.
ING be pleased iv lay on the Table of
the House:

(a) a statement showing the names
of the institutions and societies who
have been given plots by Delhi Deve-
Jopment Authority on concessional
rates during the last three years along
with rates charged; and

¢b) how many of these parties are
registered under Companies Act and
considered by the higher courts and
Income-tax authorities as  Business
Organizationg irrespective of the
claims of being non-profit-making
bodies?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU RAMA-
1IAH): (a) A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-10483/76],
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(b) None amongst these Institutions
and Societies hag been registered un-
der Companies Act.

TAWA Commang Area

1011. SHRI NOORUL HUDA: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pieased to state:

(a) principal features of the TAWA
Command Area (Agricultural) Pro-
ject in M.P.;

(b) whether the estimated total cost
of the project is Rs, 300 crores ;

(¢) quantum of West German asais-
tance for the project; and

(d) main feature of such assistance?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) The Tawa Command 1is
one of the irrigation commands i1denti-
fied for development under Command
Area Development Programme during
the Fifth Plan period, With comple-
tion of the dam across the Tawa river,
canal systems on the right and left
pankg are expected to irrigate an area
of about 2.469 lakh hectares (about
0.607 lakh hectares by the right bank
canal and about 1.862 lakh hectares hy
the left bank canal). The Tawa Com-
mand Area Development project envi-
sages on-farm development over an
area of 2.4 lakh hectares; drainage,
agricultural research, extension and
training; supply of inputs and credit;
ground-water development; develop-
ment of agro-industries, storage, mar-
keting and communications; poultry,
cattlle and dairy development; and
town and country planning.

(b) The estimated total cost of the
project for the Tawa Command is pro-
jecteg at about Rs, 327 crores over a
period ot 9 years.

(¢) and (d). The matter is under
the consideration of the Government
of the Federal Republic of Germany.

MARCH 22, 1978
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Clearance of Commercial .
ments frém Resilentisl m‘.

1012. SHRI NARENDRA SINGH:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have de-
cided not to permit commercial estab-
lishments in residential localities of
Delhi and New Delhi;

(b) if so, how many residential
localities have been cleared of com-
mercial establishments, till date;

(c) whether thickly populated resi-
dential localities like Psharganj and
Ramnagar have been converted into
commercial areas; and

(d) if so, steps Government propose
to take to clear such residential loca-
lities of commercial establishments?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU
RAMAIAH): (a) According to the pro-
visions of the Master Plan for Delht
and the Delhi Development Act 1957
commercial establishments are not
permissible in residential areas.

(b) The Delhi Development Autho-
rity has launched a drive to clear
commercial establishments from the
colonies indicated in the attached
statement.

(c) Certain areag in these localitles
were already commercial in natire
even pefore the inception of the Master
Plan for Delhi.

(d) The question of clearing such
areas of commercial establishments
will be considered at the time of pre-
paration of the re-development/re-
construction plang for these areas.
This involves long term planning,

Statemont

1. Defence Colony.
2ND. S E Iand Il
3. Lajpat Nagar, I, II, 111 and IV.
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4. Green Park,
8§ . Green Park Extension,
6. Kailash Colony
7. Satdarjang Enclave
8. Hauz Khas,
8 Greater Kailash I and 1l
10 Friends Colony
11. Vasant Vihar
12, Shanti Niketan
13 Anand Niketan
14 Kalkan
15 E P D P Colony
18 Arvindp Ashram
17 Anand Loke
18 East of Kailash
19 Maharam Bagh
20 Kalindi Colony
21 Hemkung Colony
22 Chiragh Enclave
23 Masnud Moth
24 Pansheela Enclave
25 Sarvodya Enclave
28 Gulmoha; Pairk
27 Niti Bagh
28 Mas;id Moth extension

Groundnut Oil in Vanaspati

1013 SHRI DHAMANKAR Will the
Mimnister of AGRICULTURE AND
IRRIGATION be pleased 1o state

(a) what 15 the percentage of
groundnut o1l allowed in the manufac-
ture of Vanaspats,

{b) whether any instances have
come to the notice of Government
where groundnut o1l 1s being used by
the Vanaspat: Manufacturerg far in
excess of the permissible limit; and

(¢) what deterent steps have heen
taken to ensure that the vanaspati
Manufacturers do not take undue ad-
vantage of the fall in groundnut oil
prices and that the groundnut edible
ofl ig available to the consuming pub-.
lic at a reasonable low price?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN) (a) A maximum hmit of 25
per cent, reckonable on six-monthly
basis, has been prescribed on the usage
of groundnut oil in the manufacture
of vanaspati

(b) and (¢) Due to very hmted
availabjlity of cottonseed o011 during
the last six months, the vanaspati n.
dustrv has been using groundnut oil
at higher levels to sustain the increas-
ed tempo of production The last
period of reckoning for the usage of
groundnut o1l in vanaspati has been
extended upto May 1976

Construction of Dam over River
Sovansiri in Assam

1014 SHRI BISWANARAYAN
SHASTRI Will the Mimister of AGRI-
CUITURE AND IRRIGATION te
pleased to state

(a) progress so far made towards
construction of a dam at the 1iiver
Sovansirt 1 the district of Lakhim-
pur Assam

(b) whether assistance or loan 18
gomp to be tahen from the World
Bank for this purpose,

(c) estimated cost of the proposed
dam and

(d) number of otheyr damsg proposed
to be constiucted on the different
1ivers of Assam?

THE DEPUTY MINISTER IN TIE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH) (a) and (¢y Detailed inves-
tigations for multipurpose storage re-
servoirs on the river Sovanmn, in
district Lokhampur Assam are beng
made by Governmen: of Assam and
the feasibility of construction and
costs of scheme can be known only
after these are completed and project
veport prepared

{b) Does not arise
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(d) Pagladiya detention dam has
already been approved by the Planning
Commission. The investjgations for
Kopillii project has been completed
and the execution of the project is
likely to be taken up shorily. Investi-
gations are also in hand for Dehang,
Dikhow ang Jhanji Projects.

Implementation of 20-Point Program-

me Regarding Distribution of Land

to SC. and S.T. and other Landless
Peoor

1015. SHRI B. S. BHAURA* Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether Government have re-
viewed the implementation of the 20-
Point Programme regarding the dis-
tribution of lands to Scheduled Castes,
Scheduled Tribes ang other landless
poor classes in the States;

(b) if so, the facts thereof; and

(¢) steps being taken for its speedy
implementation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEIL) (a) and (b) The present
stage of 1mplementation of the pro-
gramme for distributing surplus land
available from the implementation of
the lang ceiing laws has been shown
in the statement laiq on the Table of
the House [Placed in Library See
No LT-10494/76).

(c) The recent Conference of Chief
Ministers reviewed the main bottle-
necks in the way of speedier implemen-
tation of the programme for distribu-
tion of surplus land available from
land celling measures. They have sug-
gested the following main steps: —

(i) Examination of further legal
and constitutional measures
necessary for placing the land
celling laws above challenge
in the courts of law.
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(i) Strengthening the administra-
tive and judicial machinery
for dealing with the work of
implementation and the dispo-
sal of pending proceedings.

(iii) Simplification of the procedure
for implementation of land
ceiling laws. A number of
specific suggestions in this
regarq have been made,

(1v) The association at the opera-
tive levels of representatives
of the people, social organisa-~
tions, the tenants gng the
sharecroppers and especially
the benecticiaries of ‘he land
reforms programme {o supple.
ment the effortg of the ad-
ministrative machinery.

Restoration of Lands to Tribalg under
the 20-Point Programme

1016. SHR] DASARATHA DEB. Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) how many States have already
initiated action under the 20-Point
Programme to restore lands to tribals
who lost them to non-tribals due to
illegal transfers;

(b) particulars of the lands restor-
ed, State-wise so far; and

(c) steps Government propose to
take against those States which have
adopted dilatory tactics in this res-
pect?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to {(c). The information
ig being collected and will be placed on
the Table of the Sabha when received.

Flood Project

1017. SHRI D. K. PANDA: Will the
Minister of AGRICULTURE AND-
IRRIGATION be pleased to state:
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(a) whether Central Government
have received any proposal regarding
Operation Flood Project :n  Orissa
from the State Government; and

(b) if so, whether the same has
been approved?

THE MINISTFR OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
[SAHEB P, SHINDE): (1) ang (b)
Yes, Sir. #froposal for dairy exten-
sion and milk mearket'ng for Orjssa
State has been included in Phase II
of the Operation Flood Project.
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Indo-Jordan Ouitural Agreoment

1019. SHRI R. S. PANDEY: Wwill
the Minister of EDUCATION, 8O-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether India and Jordan have
entered into a cultural Agreement

recently; and

(b) if so, the main features of the
agreement?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN TIIE
DEPARTMENT OF CULTURE (SHRI
D P YADAV)- (a) an« (b) The
Government of the Repubhe of India
ang the Government of the IHashe-
mite Kingdom of Jordan concluded
recently a Cultural Agreement aimed
at estabhishing and developing closer
cultural relations hetween the two
countries TIhe Agreement is designed
to promote and developed mn ever)
possible 1nanner thz relation, and
understanding between Ind.a and
Jordan i1n the realms of art. culture,
educatjon, mcluding academic acti-
vity in the sields of science and tech-
nology, sports, public health and mass
media of 1afemimation and education.

Threats to Jangipur Sub-Barrage on
Bhagirathj

1020 SHRI TRIDIB CHAUDHURI
Wili the Minister of AGRICULTURE
AND IRRIGATION be pleascn o
state.

(a) whethet Government have re-
cerved any representation from West
Bengal Government about threais to
the Jangipur Sub-Barrage on the
Bhagirathi under the Farakka Bar-
rage Project because of extraordina-
rily rapid erosions this year (1975-76)
of the right bank of Ganga due to
mncreased flow of Ganga Waters
through the Farakka Barrage; and
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(b) if so, what is the actua! position
izk this regard and remedial measures
en?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
KEDAR NATH SINGH): (a) and
(b). No such representation from
the West Bengal Governmeat has
been received about threats to the
Jangipur Barrage because of ero-
sions this year (1975-78). However,
a request for setting up an TExpert
Committee to study the problem of
erosion on both banks of Ganga was
received from the West Bengal Guv-
ernment In December 1975 Flood
control bemg a State subject, the_
State Government was advised lo set
up the Expert Commitiee, and all help
in the form of technica] advice from
conceined Central orgampsaticns was
ussured
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Export of Pulses

1022. SHRI BHOGENDRA JHA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleazed to
state*

(a) whether there was a bumper
harves* of pulses this year,

(b) if so, salient features thereof;

(¢) whether Government have de-
cided to export pulses with a view
to stabilise the prices; ang

{(d) if su, the factg thereuf?
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THE DEPUTY MINISTER IN TIIE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). The estimates
of production of pulses for tne year
1975-76 are 50t yet available. Accor-
ding to preseat indications the pro-
duction of pulses during the current
year is likely to bhe higher than the
production of !0.40 maillion tonnes in
1974-75

(c) and (d) The policy for the
period April, 1975 to March, 1976 1s
to export only 5709 lonnes of puises.
The policy for the period April, 1976
to March, 1977 is yet to be formulated.

Flats Built with Financial Assistance
from Housing and Urbap Development
Corporation

1023 SHRI Y ESWARA REDDY:
Will the Miniter of WORKS AND
HOUSING be pleascd to state.

(@) whether most of the flats being
constructed 1 the States with the
financial assistance extended by the
Hous:ng and Urban Development Cor-
poration to each of the State Housing
Boa~ds are luxury flats;

(b) whether Government have made
any 1nvestigation in this regard; and

(¢) 1f so, findings therecf?

THE MINISTIR OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU RAMA-
IAH) a) No &ir

(L) ang () D- not anise
*  Smuggling of Antiquities

1024 SHRI B R SHUKLA wWili
the Minister oy EDUCATION SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) whether smugglers and dealers
m articles of antiquity aje carrying
on a flourishing business in Agra; and

(b) whether, due to non-implemen-
tation of Antiquities and Art Tree-~
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sures Act 1872, such activitiey are con-
stantly on the increase?

THE MINISTER OF EDUCA1ION,
SOCIAL WELFARE AND CULTURE
(PROF. S, NURUL HASAN): (a) and
{b). The Government has no such in-
formation. With the coming into force
of the Antiquitics and Art Treasures
Act, 1972 from 5th April, 1978, alt
dealers in untiquities and art objects
would be reguired to apply for
licence for carrying out the business
of selling antiquities, etc.

Implementation of Recommendations
of Kotharl Commission Report

1025. SHRI D. D. DESAI' Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Kothari Report on
University Education is now ten years
old;

(b) whether any of the major re-
commendations of the Report have
been implemented; and

(c) if so, the results of such imple-
mentation and the reasong for not im-
plementing the rest?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELTARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV): (a) to (c). The major
recommendations of the Education
Commission (known ag Kothari Com-
mission—1964-56) have been incor-
porated in the Government Resolution
on Nationa} Policy on Education
(1968), copjes of which are available
in the Parliament Library.

The implementation of the recom-
mendations is the responsibility of the
State Governments and the Univer-
sities. A number of recommendations
have been implemented although some
are yet to he implemented.

Full implementatioq of all recom-
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mendations, however, is a continuous
and a long term process.

Allotment of Fiatg to Loew.Income:
Group by DDA

1026. SHRI 8, A, MURUGANAN-
THAM: Will the Minister of WORKS:
AND HOUSING be pleased to state:

(a) whether the Delhi Development
Authority formulated a scheme in the
year 1969 for the allotment of flats
to the persons in low income group;

(b) if so, number of registered per-
song under this scheme and how
many of them have been allotted the-
flats; and

(c) what ig estimated cost of each
flat?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU RAMA-
IAH). (a). In 1963, Delhi Develop-
ment Authority startea a scheme of*
registration for intending purchasers.
or D.D.A. flats for various categories,
including low income group people.

(b) Out of 4391 person< registered
and due for =llotment in low income
group category, 4435 persons have
secured allotment of Rats so far.

(c). The estimateq cost of low in-
come group fats ranges from Ra.
12,000/. to Rs, 24,900

Irrigation Projects in Karnataka

1027 SHRI P R SHENOY: Will the
Minister of AGRICULTURZT ANDIx
IRRIGATION be pleased o state;

(a) irrmgation projects in Karnataka.
that are pending approval of the Cen-
tre; and

(b) reasons for not approving these
projects so far?

THE DEPUI'Y MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH®
SINGH): (a) and (b). 13 major and
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33 medium schemes of Karnataka are
pending approval of the Centre.

Of these 5 major and 7 med um
projects are in the Cauvery Basin
The clearance of these projects could
be cnsidered after a settlement with
regard to the use and developmeut of
Cauvery waters 1s reached amongst
the States of Kainataka, Kerala and
Tamil Nadu

One major project 1s in the Goda-
vani Basin, which 1s not covered by
the Godavari agreement reached bet-
ween the concerned States.

6 major snd 17 medium irrigation
schemes have been scat to the State
Government These projects wou:d
be processed further after replies to
the communts are received from the
State Government

One major provect has been consi-
dered acceptable by the Adwvisory
Committee of the Planning Commis-
mon and 1its approval will be 1issued
m due course 2 medium prujects
wil] be considered by the Advisory
Committee at 1ts next meeting,

7 medium irrigation projects are n
different stages of examination in the
Central] Water Commission, Depart-
ment of Agriculture and Ministry of
Finance

Evaluation of SFD A,

1028 SHRI K LAKKAPPA- Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) main features of reports of eva-
luation of performance of the Small
Farmers Development Agencies
(SFDA's) in the country; and

(b) whether real small farmers in-
cluding tenants are hkely to get
financial benefits from SFDA?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
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NAWAZ KHAN)* (a) During the
Fourth Five Year Plan under a Cen-
tra} Sector Scheme 46 Small Farmers
Development Agency and 41 Marginal
Farmers and Agricultural Labourers
Development Agency projects were
set up in ditfferent parcts of the coun-
try The wirking of these Agencies
wag evaluated by the Reserve Bank
of India and the Programme Evalua-
tion Organization of Planning Come
mussion The Reserve Bank of India
conducted their study in a total num-
ber of 13 SFDA and 13 MFAI. pro-
jects and the PEQO in 21 SFDA and
13 MFAL projects The report of the
PEO 1s still under compilation The
R B 1 have finalised report in res-
pect of the SFDA projects only 'The
important findings of the study of the
operations of SFDA projects are mndi-
cated in the statement laig on the
Table of the House [Placed tn Lib-
rary See No LT-10495/76].

(b) Small Farmers as well as ten-
ants will derive benefits from the
SFDA/MFAL programme

Grain Imported

1028 SHRI SHANKERRAO SAV-
ANT Will the Minsstzr of AGRICUL-
TURE AND IRRIGATION be pleased
to state’

(a) how much grains and of which

variety were imported during 1973-74,
1974-175, 1975-76;

(b) nations from whom were these
grains imported, their quantities and
prices, and

(¢) 18 1t proposed to import any
grains during 1976-77?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P SHINDE): (a) and (b) A state-
ment giwving the requisite informatjon
1s laid on the Tablg of the House.

[Placed in Labrary. Sec No, LT-10498/
781.
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(c) The Government of India kesps
under constant review the pasition
regarding the need for foodgrain im-
ports and makes purchases from ab-
road to the extent considereq neces-
sary after taking into account crop
prospects, internal avaiiability, gap
between interna} availability and the
reuirement of the public distribution
system, the need to create a reason-
able size of buffer stock, foreign ex-
change resources, price trend in inter-
national market and other related
factors. It is nog possible at this
stage nor is it desirable in public
interest to indicate the guantity that
may have to be imported during
1976-77.

Import of Foodgraing from Nepa] by
West Bengal Governmeng

1080. SHRI MOHAMMAD ISMAIL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleaseq to
state:

(a) whether the West Bengal Gov-
ernment propose to import 40,000
tonnes of rice from Nepel;

(b) 1f so, facts thereof;

(c¢) whether the foodgrains procure-
ment target 1n West Dengal has been
reduced; and

(d) reasons for importing foodgrains
when Government is confident of
achieving the targetted production of
114 wmillion tons of foodgrains this
year?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P S3HINDE): (a) and (b).
There was no formal proposa:;, but
the West Bengal Government sought
advice of the Government of India
regarding the import of 40,000 tonnee
of par-boiled rice from Nepal. They
were informeq that the Government
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of Nepal had made an offer to sup
ply 50,000 tonnes of par-boiled rice to
the Government of India on Govern-
ment-to.Government basis and nego-
tiations ware still iIn progress,

(¢c) No, Sir, The procurement
target of 3 lakh tonnes of rice fixed
for West Bengal for the current
kharif marketing geason remaing un-
altered.

(d) The import of foodgrains to
the extent necessary are arranged to
meet the raquirement of public dis-
tribution system and to builg a
reasonable size of buffer stocks of
foodgrains having regard to the pro-~
duction prosoects internal procure-
ment and availability and other relat-
ed factors.

Free and Compulsory Education

1031. SARDAR SWARAN SINGH
SOKHI-

SHRI SAMAR MUKHERJEE:
SHRI DINESH JOARDAR.

Will the Minister of EUDCATION
SOCIAL WELFARE AND CULTURE
be pleased to stiie whether tree and
romnulsory education to stud-n's up-
to Matriculation js bring considered
by the Governm.nt»

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTUREZ (SHRI
D P YADAWN Efforts are being
cnncentrated on the introduction of
free elementary education in all the
States in accordance with the Direc-
tive Principles contained in the Indiap
Constitution. All the States except
Manipur, Meghalaya, Nagaland Sik-
kim and Tripura have enacted legis-
lation for compulsory primary educa-
tion. Such legislaticn is also enacted
in Delhi. A. & N. Islands and Chandi-
garh. Education is fres upto secon-
dary stage in Andhra Prydesh, Guja-
rat, Jammu & Kashmir, Xerela
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Karnataka, Nagaland, Tamil Nadu,
A, & N. Islands, Lakshadweep, Aruna.
chal Pradesh, Dadra & Nagar Haveli
and Pondicherry both for boys and
girls In Madhya Pradesh, Orissa,
Rajasthan, Uttar Pradesh, Manipur
and Tripura education is free for girls
upto secondary stage Other States
have provided for free secondary
education “or backward ang poorer
sections of the population,

Fertilizer guaiity Control Laboratories
in Kerala

1032. S8HRI A. K, GOPALAN' Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whather Goverrmient Fave re-
cer.ed any scheme from Xcraly Gov-
ernment for the establishment of two
Fertilizer Quality Control Laborato-

ries at Trivandrum and Pattambi in
Kerala;

(b) if so, the broad features there-
of; and

(c) whether Government have giv-
en the approval to the echeme?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir. The Govern-
ment of Kerala have sent proposals
to the Ministry of Agriculture and
Irrigation for the establishment of two
Fertilizer Quality Control Labora-
tories, one each at Irivandrum and
Pattambi.

(b) Each of the proposed Fertilizer
Quality Contro] Laboratories would
undertake the analysiz of 1500 to
2000 fertilizer samples per annum
The laboratories would be under the
control of Assistant Directors of Agri-
culture (Fertilizer Quality Control).
The State Government have propused
one post of Assistant Director, 2 of
Inspectors, 3 of Senior Analytical Che-
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mists, 2 of Junior Analytical Assis-
tants ang total of 5 non-technical
posts. The non-recurring expenditure
on the scheme has been estimated at
Rs. 118 laghs and recurring expena
diture at Rs. 87,000 per annum.

(¢) The Department of Agricul-
ture have receatly forinulated the
final guideiines of the scheme in con
sultation with the Ministry of Finance.
Nine labora‘ories are proposeg to be
established mn the country during the
year 1976-77 including one laboratory
for Kera'a State, Tha State Govern-
ment have now been requested to send
revised scheme on the basis of appro-
ved guidelines.

Protection of the Interest of S. C. and
S. T. in Land in Dejhl

1033 SHRI DASARATHA DEB-
Will the Minister of AGRICULTURE
AND IRRIGATION be plaasegq to
state-

(a) whether there is any provision
in any Act now in force in the Union
Ternitory of Delhi which restrict the
transfer of land from a Scheduled
Caste owner to a non-Scheduled
Caste owner; and

(b) if not. what action Government
propose to protect the interests of
the Scheduled Castes and Scheduled
Tribes 1n land?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). There js 1t
the moment no restriction on the
transfer of land fromn landowners be-
longing to the Scheduled Castes to
other persons as far as the Union
Terntory of Delhi is ccnecerrned.
Government 1s considering legislation
to safeguard the Interesis of members
of the Scheduled Castes ang the Sche-
duled Tribes.
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Small and Marginal Farmers

1034, SHRI VASANT SATHE: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether number of small/
marginal farmers in the country has
increased during the last ten years
in a number of States;

(b) i# so, whether Government
have formulated a special programme
to make these farmers economically
viable and the percentags of small/
marginal farmerg covered in each
State under the scheme;

{(¢) whether the definition of small
farmers and marginal farmers as
adopted by the various State Govern-
ments and the Central Agencies is
not uniform; and

(d) whether Government propose
to set up a working group to evolve
a sguitable definition of small/margi-
nal farmer for uniform identifica-
tion of beneficiaries under the
scheme based on rational eriteria?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL1URE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.

(b) During the Fourth Five Year
Plan a Central Sector Scheme of
Small Farmers Development. Agency
and Marginal Farmers and Agricul-
tural Labourers Development Agency
was initiated in &7 projact areas in
different parts of the country with a
view to improve the income level of
Small/Margina) Farmers and Agricul.
tural Labourers with subsidy from
projecy funds for differen{ develop-
menta}l schemek relating to agriculture
and subsidiary occupations, in the
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Fifth Five Year Plan, the number of
projects has been increased to 180
In addition, some State Governments
have also startey Smal} Farmers'
Development Agencizs on thelr own.
Besides SFDA/MFAL projects, assist-
ance will be availanle to Small/Mar-
gina] Farmers and Agnicultursl
Labourers in the Fifth- Plan under
other Centrally Sponsored/Centiral
Sector Schemes like Special Animal
Husbandry Programmes, Drought
Prone Area Programme and Com-
mand Area Developmeng Programme.
The percentage of Small/Marginal
Farmers benefitad in each State is not
known but under SFDA/MFAL pro-
jects, which constitute the main
scheme for the @2velopmont of weaker
sections, 16.50 lakhs participants had
been covered under improved agri-
cultural practices and snother 10.00
lakhs under cther programmes like
minor firrigation, so0il conservation,
subsidiary occupations, ete, by the end
of 1974-75.

(¢) Presently, thg Small/Marginal
Farmerg are being identified in all
States according to uniform definition
laid down by the Govt. of India for
various Cemtrally Sponsored/Central
Sector Schemes. Small Farmers are
those who have holdings from 2.5 to
50 acres of dry land and Marginal
Farmers having holdings below 2.5
acres of dry land,

(d) There js no such proposal under
consideration at present.

Fishing Harbours in Kerala, Gujarat
and Andhrg Pradesh

1035, SHRI C. K. CHANDRAPPAN"
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
refer to the reply given to USQ N:’_-
474 dateg the 12th January, 1976
regarding setting up of fishing har-
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bours in Kerala, Gujarat and Andhra
and State:

(a) whether Government have
taken final decision on the proposals
of the World Bank for integrated
fishery projects including construc-
tion of fishing harbourg in Kersls,
Gujarat and Andhra Pradesh; and

{(b) it so, facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b), A Team from
the World Bank is likely to visjt India
shortly for further study and discus-
sions.

Accord on Use of Subarnerekha
Waters

1036, SHRI SHYAM SUNLDER
IMOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) the terms of agreemenis now
signed between the Chief Ministeras of
Orissa and Bihar on use of Subarna-
rekha waters;

(b) when will the West Bengal

Chief Minister sign this Inter-State
agreement;

(c) is there any point of difference
raised by West Bengal Government;

(d) whether the model of contem-
plated straight cut to the sea has been
studied in Poona; and

(e) will the work start this year
and whether the drainage channels
will also be dug this year?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI KEDAR NATH
SINGH): (a) to (¢). The bllateral
agreement reached between Bihar snd
Orissag in January, 1976 broadi, re-
Jates to implementation of the Subar-
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narekha multi-purpose project as
planned by Bihar, sharing the cost
and benefits of the Kharkai Dam and
appurtenent works, utilisation of
water by the two States upstream of
Kharkai Dam and in the Subarna-
rekha basin, construction of barrage
at Galudih with canals on either side
and Orissa drawing its share from
Galudih barrage through the right
bank canal and sharing of cost of the
Galudih barrage and the right bank
canal, Issues relating to Subarna-
rekha waters betwren Bihar and West
Bengal are under discussion3 between
the officers of the two States. Ulti-
mately an agreement will have to be
arriveq at between the three concern-
ed States of Bihar, West Benga] and
Orissa.

(d) and (e). Varioug alternutive
proposale for the straight cut to sea
are under study by the State Govern-
ment in consultation with the Central
Water Commission and have yet to be
finalised.

It is understog that thc detailed
schemes for various drainage works
are being prepared by the State Cov-
ernment, One such scheme was re-
ceived at the Centre which alter exa-
mination has been returned 1o the
State Government with certain obser-
vations, The work in the field can

only start after the scheme has been
approved.

Salandi Projeet

1037 SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased top state:

(a) whether benefits of Salandi
Project in Orissa have now aocrued
to the people; if 50, how many miles
of canals have been dug snd how

many acres of land irrigated under
the Scheme; and
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(b) whether the Scheme comes up
to Balasore and whether there is
Scheme to connect this Project with
Baitarani river for more irriguble
water?

THE DEPUTY MINISTER IN THE
MINISTRY OPF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (8) Yes, Sir.

During 1974.75 an area of 46247
hectares was irrigated comprising
86,537 ha. during kharif and 9710 ha.
durmng rabi, 1875-78 programme is to
jrrigate 60,004 hectares comprising
39,770 ha, during kharif and 20.234 ha.
during rabi. 429 kms of canal have
been dug.

(b) The Salandj Project envisages
irrigating areas between Salandi and
Kansbans rivers and does not extend
up to Balasore.

Anandpur barrage of Orisss will
connect Baitarani to Salandi. The
State Government have proposed
phased construction of Anandpur Bar-
rage project. Stage I is to canalise
the area between Salandi and Haita«
rani by constructing a canal on the
right bank of Saland; from existing
Vidhyadharpur Barrage.

Construction of Reservoir for Fiood
Control on Budalanga River in Orissa

1038, SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether on the Budalanga
river in Orissa there is any proposal
to construct a reservoir in the up-
per reaches;

(b) whether there has been a re-
cent chenge in the gite and if =0,
when tke work will start and
whether Government have plans to
control floods in Budalanga river;
and
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(c) whether the work to mprotect.
the town of Baripada from sinking.
and from floods has been taken up?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND~
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). Preliminary
investigations carried out by the
State Government of Orissa for w=.
reservoir on the Budalanga river at
Kuliana in Mayurbhanj District, have
indicated that a dam at this site will
be costly., The Stale Government
have, therefore, proposed investiga-
tions for an alternative dam site at
Bangiriposi, The question of taking
up the work will arise only after the
investigations are completed, feasibili~
ty of a dam at the site has been deter-
mined, project report prepared and:
the project spproved.

(c) A scheme estimated to cost
Rs. 26.60 lakhg for bank protectiom
works on the left bank of Budalanga
at Baripada is included in the Flood
Control sector of Stawe’s drafy Fifth
Plan, The scheme has not yet been
put up for approval of the Technical
Advisory Committee of the State
Flood Contro] Board nor any report
about commencement of the work has
been received from the State Govern-
ment even though the State’s Annual
Plan for 1975-78 indicates soma out—
lays for the scheme.

Guidelines on Redemption of Rural
Debt

1039. SHRI VASANT SATHE: Will
the Minister of AGRICULTURE AND»

IRRIGATION be pleaseqd to statef:

(a) whether the Ministry of Agri-
culture and Irrigation have set up
an inter-ministerial working group/
committee to formulate
for redemption of debts of the
weaker sections to the rural com-
munity;
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(b) if so, progress made in this
regard and the main features of the
guidelines/directive, formulated, and

(¢) whether the gudelines/direc-
tives have been 1ssued to State Gov-
ernments for uniform 1mplementa-
tion? 4!

THE MINISTER OF S1ATE 1IN
THE MINISTRY OF AGRICULITURE
AND IRRIGATION (SHR! SHAH
NAWAZ KHAM) (a) An inter
mmsterial group consisting of repre-
sentatives of Mimistrv of Law Miis-
try of Home Affairs, Mimistry of
Finance (Deptt of Binkimg) Rrserve
Bank of India and 3 Centra] Statis-
tical Orgamisation was se¢t-up i1n the
Ministry of Agriculture and Irrigation
to comsider the2 exieting State legis-
lationg on the subjcet of rursl ;ndeb-
tedness and what actiox (3n be taken
for the hquidation of rural immdebtal-
ness

(b) ang (c) The Group rnahsed the
report in 1its meeting held m 28th
July, 1975 The broad gude ines for-
mulated cover suitable legislation for
mmposition of moratorium on debts
due from landless labourers, maiginal
farmers. small tarmers or rural art
sany for a perod o one yea , with
enabling provision for extension of
the period, a» and wien necessaty the
guwidelines also cover iotal rehef n
the case of maiginal farmeis, landless
labourers and rura) artisans whcse
household incomcs does not exceied
Rs 2400/. per annum Legiclative
action 18 also requirad to b2 taken for
the liquudation of rural debt by stages
The Report of the Group a,sn ccvers
defimtions of v'eaker sections, regis-
‘tration of monev-lenders, scaling
down of debts, setting up of autho-
rity for settlement of debts etc Gov-
rnment of India have issued detalled
gusdelines to the State Governments
for taking necessary legiclative action
on these lines
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Small ang Maxginal} Farmers

1040 SHRI VASANT SATIIE Wilk
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) number of marginal and small
farmers State-wise 1n the country
and percentage of these farmers cov-
ered undcr Central sector/Centrally
sponsored scheme, and

(b) percentage of small and mar-
gmnal farmers covered under the in-
stitutional  finance—State-vase and
steps taken/proposed to be taken to
extend the credit facilities to small
and marginal farmers for production
and consumption purposes during the
remaming veriod of Fifth Plan?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN) (a) A Statement I
showing the number of Marginal
Farmers (holdimgs up to 10 hectare)
and Small Farmers (holdings bet-
ween 1-2 hectares) 1s laid on the
Table of the House [Placed v
Labrary See No LT-10497/76]
Assistance 1s available to Small/
Marginal Farmers and Agricultural
Labourers under differeny pro-
grammes speciic schemes 11z, Small
Farmers Development Agency/Mar-
ginal Farmers and Agricultural
Labourers Development agency were
imtiated 1n the Fourth Five Year Plan
and the same 1. being continuegd in the
Fifth Five Year Plan to cover a total
number of 160 projects m different
parts of the country Special pro-
grammes of Amimal Husbandry rela-
ting to cross-bred caif subsidy and
pouliry piggery and sheep develop-
ment have been initiated in the Fifth
Five Year Plan for the benefit of
Small Margmnal Farmers and Aari-
cultural Labourers Besides, assist-
ance to the above categonies of
farmers 1s being made available
under the Drought Prone Areas Pro-
gramme and Command Area Deve-
Jopment Programme The percentage
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of Small Farmers/Marginal Farmers
covered wunder different Central
Sector/Centrally Sponsored Schemes
is not known but in the SFDA/MFAL
Jprojects, which constitute the muin
scheme for the development of
wesaker sections, 16.50 lakh partici-
pants had been covered under m-
proved agricultural practices and
10.00 lakhs under other programmes
like minor irrigation, soil conserva-
tion, subsidiary occcupations, etc, by
the end of 1974-75.

(b) Information relating to percen-
tage of Small and Marginal Farmers
covered under the institutional fin-
ance, State-wise, is not available.
Statement 1I, however, indicates the
position of loans and advances by the
Primary Agricuitural Credit Societies
during 18973-74 is laid on the table of
the House [Placed in Library. See
No. LT-1048/76]1.

With a view to increase the flow of
credit to the weaker sections from
the Cooperative Institutions the
following steps have been taken:—

1. Easfer terms of repayment
period of loans.

II. Lower down payments,

III, Determination of eligibility for
loan on the basis of incre-
mental jncome efter improve-
ment rather than on the
value of security offered,

IV Subscribing of share capital in
instalments,

V. Encouraging loans to groups of
farmerg who cannot afford to
take such loans on individual
basis.

VI, Provision of at least 20 per cent
of advances by the Coopera-
tive Banks/Land Develop-
ment Banks in favour of
Small/economically weak
farmers,

' VII. Provision of medium term loans
without gecurity of land upto

MARCH 232, 1976

Written Answers 84

Re. 2,000 for subsidiary oeeun-
pations like diary, etc. and
upto Rs. 3,500 for minor irri-
gation schemes,

As regards credit for consumption
purposes through the cooperative
ingtitutions, the State Governments
have been adviseg to formulate a
suitable scheme in consultation with
the Reserve Bank of India to extend
such facilities to weaker sections, A
Committee for looking into the con-
sumption credit requirements has
been set up at the Central ievel.

Gunny Bags by FCL

1041, SHRI SAMAR GUHA: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether gunny bags carrying
F.C.1. foodgrains are still made over
free of charge to the dealers; and

(b) if so, cost of such gunny bags,
the F. C. 1. had to bear during the
years 1973-1975?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b): Gunnies
containing foodgrains are given to the
nomineeg of the State Governments
free of cost as the issue prices fixed,
by the Government are inclusive of
the cost of gunnies. The average
purchase cost per bag incurred by the
Fooq Corporation of India during
1973-74 and 1974-78 worked out to
Rs. 83.22 and Rs. 3.45 respectively.

foue wiw? # wrer Qe
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Settlement of Cauvery Dispute

1044. SHRI 8. D. SOMASUNDA-
RAM: Will the Mimster
CULTURE AND IRRIGATION be
pleased to state whether Governpment
of India is determined to settle the
Cauvery Water Dispute between the
States of Tamil Nadu, Kerala and
Karnataka before June, 1976 so that
the existing riperian rights of Than-
javur District are not disturbed?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF AGRICULTURE &
IRRIGATION (SHRI KEDAR NATH
SINGH): The Cauvery waters are at
present being fully utilised by the
States of Karnataka, Kerala and
Tamil Nadu All the threc States
have plang to bring more areas under
irrigation, This would be possible
only if savings are effected in the
existing uses by Karnataka and Taml
Nadu. The Centra) Government 1s
anxious to resolve the differences
amongst the three States as early as
possible by negotiations. Officers of
the Department of Irrigation had
accordingly held discussions with the
officers of the three States in Septem-
ber, 1975. Following this, studies are
being carried out regarding existing
use and possible development ccnsis-
tent with reasonable needs of the
three States.

U.N. Assistance for Improvement in
Cauvery Deitg

1045. SHRI S. D, SOMASUNDA-
RAM: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether U, N. assistance was
sought for making improvements in
the Cauvery Delta by desiiting,

MARCH 22, 1976
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deepening and lining the

canals so as to modernise the present.
system and to put to effective uge
existing water resources; and

(b) if so, what js the present posi-
tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b), Posing of the
Tamil Nadu Project for the Moderni-
sation of the Olq Cauvery Delta
System to the World Bank for credit
assistance was considered in 1869, It
could not, however, be processed
further as the Project involveg inter-
State aspect with regard to use of
Cauvery waters.

Itliteracy

1046, SHRI NOORUJ. HUDA: Wilt
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government are
aware of the alarming growth of
illiteracy in India;

(b) steps Government have taken
during the last few years and spe-
cially since the emergency, to put a
check to guch alarming growth of
illiteracy; and

(c) measures propoged to conduct
mass literacy campaigns throughout
the country, with special emphasis
on the villages?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. U. YADAV): (a) According to
the 1861 and 1971 Census, the number
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©of literates and illiterates are asunder:;

(Figures in lakhs)

1961 1971
Age-group
Literates Ilhterates Literates Illiterates
$—14 . . . . 3366 803-2 523°3 9736
I5—24 2633 4688 430-1 4759
2534 . . . . 1923 4819 260°0 506°1
3st . . . . . 2627 9177 366°2 11267

In the age-group 15-24 where the
full impact of educational policies of
‘Government in most felt, the increase
in the number of illiterates ;s about
7 lakhs. The mncreasa in this number
in the older sections of the population
1§ much more, being 24 lakhs in the
25-34 age-group and 209 lakhs in the
age-group 351:

(b) and (¢)., The following are
some of the major long-term
measures being taken 1o remedy the
situation:

(i) increase in educational facili-
ties for the mge-group 6-11;

(ii) incentives such ag free educa-
tion, free textbooks and
stationery, mid-day meals and
free uniform to girls to
attract children to scheool and
ta ensure their regular atten-
dance and retention;

tiii) part-time classes for working
children with provision for
multiple point entry into th«
educationa} system for non-
formal education for those
who are unable to take ad-
vantage of full-time or part-
time facilities; and

of non-formal
functional
out-of-school

«(iv) programmes
education and
literacy for
youth.

These measures together with the
efforts of the State Governments and
severa]l voluntary agencies in the
area of non-formal educaticy would,
it s hoped, reduce the extent of
illiteracy. The climate createg by
the Emergency has helped io provide
heightened emphasis and impetus 0
all thesr measures in order that
education might help in accelerating
the process of civic, social and econo-
mic change.

Impaet of Bumper crops on food
Prices

1047, SHRI NOORUL HUDA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) in view of the anticipated
Bumper Food Crop of 114 million
tonnes 1n 1975-76, whether Govern~
ment propose to enter the trade in o
big way so that the genuinely poor in
the villageg as well as in the towna
and cities, with extremely low pur-
chasing capacity can be supplied rice
and wheat at subsidized prices; and

(b) the impact of the bumper
erops on foodgrain prices and other
commodity prices?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
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SAHEB P, SHINDE): (a) Govern-
ment ig already purchasing all food-
graing offered for sale at the procure-
ment prices to meet the needs of the
public distribution system and for
building up a buffer stock, Govern-
ment is also supplying foodgrains
through public distribution system at
subsidised rates in the interest of
consumers.

(b) The prices of foodgrains and
other commodities have considerably
declinied,

Performance of Scientists of 1.CAR,

1048. SHRI S. C. SAMANTA: will
the Minister of AGRICULTURE AND
TIRRIGATION be pleaseg to state:

(a) whether after the proclamation
»f emergency the ICAR has evaluat-
ed the performance of Junior and
Assistant Scientists at the ICAR
Headquarters who are 50 years or
more in age; and

(b) number of such personnel doing
desk job in the ICAR compulsorily
retireq so far?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b) None
of the Junior and Assistant Scientists
of the ICAR Headquarters hms yet
attaineg the age of 50 Their cases
will be reviewed at the appropriate
time. Cases of two such scientists
belonging to these categories, who are
on deputation with the ICAR head-
quarters, are being taken up for re-
view.

Infra-structure of Coastal Fishing
Villages of Orissa

1049, SHRI D, K. PANDA: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Ministry of Agri-
culture and Irrigation have recelved
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a Central Scheme for development
Jopment of infra-structure facilitfes

in coastal fishing villages of Orissa in
August, 1975; and

(b) if so, action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRAEBHUDAS
PATEL): (a) Yes, Sir.

(b) The matter is under considera-
tion.

Fair Price Shops in Rural Areas

1050, SERI SAMAR GUHA: Wil¥
the Minister of AGRICULTURE AND:
IRRIGATION be pleased to state:

(a) whether the number of fair
price shops or modified ration shops
has been increased in rura] areas
after the Declaration of Emergency
particularly in tribal areas and back~
ward muslim areas; and

(b) 1if so, facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b) The num-
ber of fair price shops ‘ration shops
in the different States;Umon Terri-
tory Administrations in the country
ag on 30th June, 1875, was 2,24,805.
As a result of the various measures
taken to strengthen the public distri~
bution system efter the proclamation
of Emergency the number had gone
up to 2,33,282 as reporteq upto the
end of February, 1876. On the basis
of the information received from some
ot the State Governments/Union
Territory Administrations, it seems
that the incremse in the number of
fair price shops/ration shops was, by
and large, in the rural areas,
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Exploitation of Fish Resouroes

1051. SHRI C. JANARDHANAN:

‘Will the Minister of AGRICUL-
TURE AND TRRIGATION be pleased
to state:

(a) whether only 12 percent of the
potential fish resources in the deep
sea were being exploited; gnd

(b) if so, measures being taken for
further boosting deep sea fishing, par-
ticularly in Kerala?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes. Only a small pro-
portion of the potential is being
exploited,

(b) The following steps are being
taken:—

(1) Deep sea fishing harbours are
being constructed at Roy-
chowk, Vishakhapatnam,
Malpe and Cochin. Berthing
and lending facilities for
fishing boats are being pro-
vided at some other ports
also,

(2) The number of mechanised
boats is being increased and
30 trawlers of 28 M are being
imported from Mexico.

(8) An Agreement hag been
signed for the supply of 2
fishing training vessels under
Norwegian assistance,

(4) Surveys of deep sea fishery
resources on the North-west,
South-west and South-emst
coast are being arranged.

(5) Construction of fishing vessels
indigenously is being en-
couraged by strengthening/
licensing ship-yards in the
country. A scheme for sub-
sidising the cost of construc-
tion of indigenous; vessels is
also in operation.
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(6) Seope of the Shipping Leve-
lopment Fung has been en-
largeq to sanction loans for-
purchase of fishing vessels.

Land Under Encroachment in Delhi

1052, SHRI DASARATHA DEB:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether about 3,000 acres of
land in the Union-territory of Delhi
is under encroachment;

(b) if so, what effective steps are-
being taken to clear the encroach-
ments without further delay; and

(c) when will this encroached land-
may be made available for the distri-
bution among the landless agricultu-
rists belonging to Scheduled Castes
and Scheduled Tribes?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND-
IRRIGATION (SHRI PRABHUDAS
PATEL): fa). Abour 3,000 acres of
gaon sabha land has been found to be
under encroachment.

(b) and (c¢). The Delhi Administra-
tion has set up a special enforcement
squad consisting of an of“cer each of
the Development Department, the
Revenue Department and the Police
Department, which is emp>iwered to -
clear the gasn :abha iand of such en-
croachmentg by su:table administra-
tive measures, It is propnsed to dis-
tribute the land, when it is rig of
encroachment, to eligible categories of
persons accorchag to the provisiong of
the law

Uniform Price for Sugarcane in AR}.
States

1053. SHRI M PAM GOPAL
REDDY* Will the Minister of AGRI~
CULTURE AND IRRIGATON be-
pleased to state:

(a) whether attention of Gov--
ernment has been drawn to the obser-
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“vations made by the Chief Minister
«0! Andhra Pradesh at the sugarcane
“Growers® Convention of Southern
States held recently gt Hyderabad
that the Centre should fix a uniform
price for sugarcane for all the States
and announce it either before or after
the season; and

(b) if so, what is the reaction of the
-Government thereon? \

THE MINISTER OF STATE IN
*“THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRi SHAH-
NAWAZ KHAN): (a). Government of
India have not received any authoris-
~ed text of the speech mad: by the
Chief Minister of Andhrg Pradesh at
the Sugarcane Growers’ Conventiicn of
southern States at Hyderabad, from
official sources.

(b) Does not arise.

-Project Report for Irrigation Projects
Submitted by Kerala State Govern-
ment

1054 ISHRI C JANARDHANAN

SHRIMATI BHARGAVT
THANKAPPAN-

Will thie Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Kerala State Govern-
ment have submitted ptoject reports
for 13 large irrigation projects for the
approval of the Central Government,

(b) 1if so, which are these projects
and Government’s decision thereon:

(c) whether Government have ex-~
tended any assistance for these pro-
jects so far or have necessary funds
been earmarked in the annual Plan
outlay for the year 1876-77; and

(d) if so, the particulars thereof?

THE DEPUTY MINISTER IN THE
MIRISTRY OF AGRICULTURE AND
‘TRRIGATION (SHRI KEDAR NATH
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SINGH); (a) and {b). The Govern-
ment of Kerala have submitted pro-
ject reports for 13 irrigation schemes
—8 major and 5 medium--to the
Cantral Water Commisston. The
names of these schemes are given in
the attached statement. Of these 13
pending schemes, P schemtes lle in
the Cauvery basin, Since there are
differences with regard to ugse and
development of the waters of Cauvery,
these will be processed further for
clearance after a settlement regarding
the Cauvery waters is reached amon;ist
the concerned States. The remain-
ing 5 schemes are under various
stages of examination in the Commjs-
sion in consultation with the Btate
Government.

(c) and /d) Irrigation is n State
subject and funds for execution cof
irrigation projects are provided by the
State Governments; within the frame-
work of their overall developmental
Plan

For the Annuil Plan 1673.77 the
Working Groun of the Planning Com-
mission has rccommendeg an outlay
of Rs 10 lakhs eacn for Chimouny
and Muvattupuvha Proiert subject to
the approval nf the Schemes hy the
Planning Commission

Statement
NAME OF THE PROJECT
CAUVERY BASIN
Major

1 Kerala Bhawani Tailrace
2 Banasurasagar
3 Tirunelli

Medium

1. Karapuzha
2. Noolapuzha
3. Attapaddy
4. Manjat

5. Thondar
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OTHER BASINS:
Major

1. Idamalayar

2. Vamanapuram
3. Kakkadavu

4. Muvattupuzha
5. Chimony

Reclamation of Culturable Waste Land

1055, SHRI ARJUN SETHI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleaseg to state:

(a) whether an area of nearly 160
dakh hectares of land is in the cate-
gory of “Culturable waste” which
could be used for agriculture purpo-
ses; and

(b) if so, stepz taken to launch a
‘time-bound programme to reclaim
“Culturable waste” land to increase
the area under foodgrain cultivation
and further to achieve self-sufficiency
in food-grains?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI SHAHNAWAZ
KHAN): (a). Yes, Sir According to
the latest available Land Utilisation
Statistics (1872-73 Provisional) there
are about 1530 mill'on hectares of
<culturable was!elang in the country.

(b) At the outsot it may be stated
that the subject “Land” falls in the
State List of the constitution, as such
its development in th¢ primary con-
cern of the respective State Govern-
mments. Howevar continuous efforts
are being made to reclajm these lands.
As a result of such efforts. area of
culturable wastelands in 1972-73 has
been reduced to 1580 million hec-
tares as against 23 million hectares
Jin 1951-52.

in the draft Fifth Five Year Plan,
provision has teen made for the fol-
lowing Central Sector Programmes
having bearing on the reclamation of
culturable -wasteland:

2868 LS4
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Pro
du-~
ring the
Fifth Five
Nasms of the Programme Year Plan.
(Rs. s)u cro-
ves)

1.—Pilot projects for protection
of Taglre Land and Stabih-
sation of Ravinousare as . 300

2. Pilot project for Control of
Shifting Caltivation . - 10°00*
3. Pilot project for Gainful
Employment through Land
Colonisation . . . 5°00
4. Pilot Projects for Reclama-
tion of Saline , Alkah & Acid

Soils . 13°00

*Includes Rs. 5.00 crores provided by
the North Eastern Council through the
Ministry of Home Affairs, Work item
1,2 & 4 arc already in progress.

Allotment of Governmenti Quariers om
Medical Grounds

1056. SHRI HARI SINGH: Will the
Ministey of WORKS AND HOUSING
be pleased to stata:

(a) whether g large number of Cen~
iral Government employees in all
Categories serving in the Capital have
applied during the year 1975 for
allotment of Government accommotia-
tion on the priority basis on medical
grounds; and

(b) 1if so, how many of them have
been allotted Government accom-
modation?

THE MINISTER OF WORKS AND
HOUSINGH AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU-
RAMAIAH); (a), Yes, Sir.

(b). 477,
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Potato Boom in UP.

1058. SHRI HARI SINGH:
SHRI BHOGINDRA JHA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

() whether U.P, Potato Boom hss
posed problem;

(b) if go, the reaction of the Gov-
ernment thereon; and

(¢} steps Government propose to
take to solve the problem?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTUR: AND
IRRIGATION (SHR] FPRABHUDAS
PATEL): (a), Yes.

(b) and (c¢). The foilowing steps
have been taken by the Government
io solve the problem:-—

(1) Arrangatneats have been made
through the Natjonal Agri«
cultural Cooperative Marekt-
ing Federation of India Ltd.,
for the purchase of exportable
varieties of potato at a mini-
mum price of about Rs. 45/
per ¢uintal

(1i) The ¥Food Corporation cf
India has becn entrusted to
make limited commercial pur-
chases of potato i1n six im-
portant potato growing dis-
tricts of the State.

(iii) The Railway Board has been
requasted to quickly provide
adequate railway wagons
from potato growing areas to
the potato consuming asreas

National Library System for REaural
Areas

1060. SHRI SHASH! BHUSHAN:
Will the Minister of EDUCATION,
SOCIAL WELYARE AND CULTURE
be pleasaq to state:

(a) whether at the time of the in-
auguration of the Second World Book
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Fair He ndvocated the ntcessity of a
well-knit national library system in
the cotintty with a view to making
sivhilable good books in rural areas;
and

(b) steps taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
PEPARTMENT OF CULTURE (BHRI
D. P. YADAV): (a). Yes, Sir.

(b), With the major objective of
promoting the reading habit 1n the
countryside the Raja Rammohun Roy
Library Foundation was set up in
1972. In pursuance of this objective,
the Foundation supplies reading
materials to over 2700 district, block
and village libraries in the different
States/Union Territories.

Quality Fertiliser Control Laboratories

1061. SHRI P, GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION he pleased to state:

(a) whether more Laboratories to
Check quality of fertilizers are to be
set up under any centrally sponsored
scheme;

(b) if eo, whether this will ensure
atrict control on the quality of fertili-
zers sold to the farmers;

(c) if so, facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION  (SHRI PRABHUDAS
PATEL): (a). Yes, Bir. 33 Fertlliser
Quality Control Laboratories are pro-
pased to be set up during the remain-
ing .period of th2 5th Five Year Plan
in a phased manner under & Centrally
Sponsored Scheme.

(4) ang (o). It is anticipated that
sftér fhe establishment of hese 368
Labdratoiles for Quatity Control of
Peftiifuers throughout the ‘cuntry, in
addition to the already existing faci-
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lities in different states, it will be
posgible to draw and analyse adequate
number of represemtative samples of
fex:tilisers from the different sale
points Jocated through-our the coun-
try and which wil] enable the State
Govts. to detect the adulaeration and
punish the defaulters. Ihis is expect-
ed to discourage the malapractices in
fertilisers distribution and promote

the sale of soumd fertilizers to the
farmers,

Community Irrigation Facilities

1062 SHRI P GANGADEB: Will
the Minister of AGRICULTURKE AND
IRRIGATION be pleased to state:

‘(a) whether Centre have given any
directiong to the States for providing
community irrigation facilities;

(b) if so, how far the States have
carried out the directions; and

(c) salient features of the
tions issued?

direc-

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) to (c). Under the Cen-
tral sector scheme of SFDA/MFAL
programmes, Government of TIndia
have issued jnstructions 1o the State
Governments to provide subsidy to
the extent of $0 per cent from project
funds on comwmunity irrigation works
subject to fulfilment of the following
conditions:

(i) That the work should be
owned and maintained by
the Cooperstive Panchayat or
the Corporation for the benefit
of small and marginal far-
mers.

(ii) That mote than 50 per cent
of the beneficiaties of such

community irrigation works
should be small/marginal
farmers.

(1§{) That the small and miarginu
farmers coming under the
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ayacut of such community
works may be charged conces-
sional rates which may be
58 per cent of tha mormal
rates charged to other bene.
ficiaries for a period of at
least five years.

(iv) That 50 per cent subsidy may
be related to the cost appor-
tionable to small/marginal
farmers based ¢n the ayacut
possessed by them.

Under these projects, 3295 commu-
nity irrgation works have been assis-
ted upto the end of August 1975 in
these projects.

Survey and Evaluation of School Text
Books

1063. SHRI C, K. CHANDRAPPAN:
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleaseq to state whether Govern.
ment have given directives to Stateg
to underiake a comprehensive survey
and evaluation of school textbooks to
find out their qualities and contents?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): The 4th Nationa)
Conference on School Textbooks held
in October, 1875, which was attended
by the heads of the nationalised text-
book agencies in the States,, made the
following recommendations regarding
evaluation of school textbooks:

(i) Comprehensive evaluation of
textbooks be taken up by the
States in collaboration with
the National Councll of Edu-
cational Research and Train~
ing. Details of procedure
may be worked nut by the
Natiomal Council of Educa.
tiona] Regearch and Training.

MARCH 23, 1576
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ang the concerneq States.

(i) Textbook Evsluation Cejls
may be set up in all Stgte
agencies,

The recommendations of the
National Conference have already
been sent by the Nationsl Couucil of
Educational Research and Treining to
all the State Textbook Agencies for
necessary action.

In its 13th General Meeting held on
30th January, 1976 the General Body
of the National Council of Educa-
tional Research and Training, which
is attended by representatives of State
Governments mostly at the Ministers
level, took note of the above mention-
ed programme of evaluation of school
textbooks.

The Department of Textbooks,
National Council of Educational Re-
search and Training, accordingly has
undertaken programme of compre-
hensive evaluation of school textbooks
of the States in a phased manner.

Cooonut Cuijtivation

1064. SHRI C K CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) total area under coconut culti-
vation in each State, and annual pro-
duction of coconuts State-wise during
the last three years; and

(b) steps taken by Centre ta pre-
mote coconut cultivation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) A statement showing
State-wise estitnated arem and produc-
tion under coconut cultivation during
the last three years from 1972.73 to
1974-%5 is Iaid on the Table of the
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House, [Placed in Library, See No.
LT-10499/76.]

(b) To promote coconut cultiva-
tion in the important coconut growimg
States, the following Centrally spon-
sored Schemes are being implemented
with a total outlay of Rs 125 lakhg in
the Fifth Five Year Plan:——

Nams of the Schema Fifth Plan Target

1. Package Programme 1,24,500 hectare
2. Producnion & Distri~

butior of T ¥ D

Hydbrids 6-25 lakhs Nos.
3. Praduetion & Din-

tribunon of D x T

Hybrids (Secd-gardens) 250 hectarss
4. BliteSeed Farm . 40 hectares
S. Pilot Project tur

rej wvenation  of

diseased coco ut

plantations . 5700 hectarcs,

Contracts for purchase of Foodgrains
from Foreign Countries

1065, SHRI N K. SANGHI: Will the
Mimster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) targets fixed for purchase of
foodgrains during the current year
from foreign countries; and

(b) whether as a result of thmely
action, Government saved a substantial
amount last year and whether in view
of reports appearing in foreign news-
Papers that met availahility of food-
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graing during 1975-76 ia likely to be
less than in the previous year, whether
Government have made firm contracts
with the countries which are still will-
mg to sell and if so, arrangements
made i this matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHIB
P, SHINDE): (a) The Government
of India keeps under constant review
the position regarding the need for
foodgrain 1mports and makes pur-
chases from abroad to the cxtent con-
sidered necessary after taking into
account crop prospects, internal avail.
ability, gap between internal avail-
abihity and the requrement of the
public distribution system, the need
to create a reasonable size of buffer
stock, foreign exchange resources,
price trends in international market
and other related factors. It ig not
possible at thus stage nor 1s it desirable
in public interest to indicate the total
quantity that may have to be ime
ported durnng 1976

(b) The purchases of foodgrains are
cffected 1n through our Missiong hav-
ing regard to the world food situation,
crop prospects m major exporting
countries, market situation, price
trend, the net exportable surplus, the
delivery and shipment period and the
quality of the grain required are made
at a time when it is most advantage-
ous from the country’s peint of view
to ao so The position is periodically
reviewed and guidelines in regard to
the strategy to be followed are issmed
from time to time. It will not be in
public interest to indicate the
arrangements made so far with re.
gard to imports

Afforegtation

1086. SHRT SHANKERRAQ SA-
VANT: Will the Minister of AGRI.
CULTURE AND TRRIGATION te
pleaseg to state:

(a) whether Government are aware
that the denudation of forests by
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human vandalism has attained dan-
gerots proportions;

(b) it 8o, which Staieg are the worst
affected in this respect; and

(c) attempts made fo promote
afforestation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
JIRRIGATION (SHR!1 PRABHUDAS
PATEL): (a) to (c). The necessary
information is being collected from the
State Governments and will be placed
on the Table of the Lok Sabha, in due
course,

Taskg Force oy Irrigation Rates
Structare

1067. SHRI VASANT SATHE: Will
the Minister of AGRICULTURE AND
JRRIGATION be pleased to state:

(a) whether Government have a
proposal to set up a working group/
task-force to study in depth, the irri-
gation rates structure in the country
and suggest rational and rcmunerative
water rates with inbuilt provision of
incentives to small farmers and check
4he growth of water lords; and

(b) steps taken in the recent past
to rationalise water rates in the coun-
try? N

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATE
SINGH): (a) and (b). Irrigation is a
State subject and irfigation rates are
determined by the State legislatures.
The water rates at present fixed by
the State Governments are generally
not adequate to meet the crmbined
working expenses and interest charges
and, therefore, the State revenues
have, of late, been falling short of the
expenditure. The question of rationa-
lising the water rates has been consi.
dered ¥ number of times at various
conferences of the State Minisiers of
Irrigation and Power, Zonal and
Nationa] Development Council ete.
The Nijalingappa Committee and the
irrigation TChmmission also -lealt with
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this question at length. Central
Government- have all mh'n-x?‘q
ed upon the ‘State Governments the
desirability of increasing the water
charges and collecting Dbetterment
levy, where ever permissibie, to en-
hance their resources.

A critical study on water rates and
betterment levy was recemtly carried
out and sent to the States for guid-
ance. The Irrigation Ministers’ Con-
ference held in July, 1975 also recom-
mended the setting up of Standing
Inter-Departmental Water  Kates
review Boards by State Governments
for reviewing the rates structure on
a continuing basis. One of the condi-
tions laid down by the Government
of India, while providing additional
advance Plan assitasnce during
1975-76 for certain selected projects
was that the State Governments con-
cerned would take positive decisions
in the current financial year for revi-
sion of water rates

The States of Bihar, Haryana,
Kerala, Maharashtra, Orissa, Punjab,
Rajasthan, Uttar Pradesh and West
Bengal have already notified upward
revision of water rates since 1974

Development of Fishing Harbour in
Karnataka

1068. SHRI P. R SHENOY: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to rtate:

(a) ports in XKarnataka that are
already being developed sas fishing
harbours; and

(b) steps taken for development of
other ports in Karnataka from which
considerable fish iy transported at
present?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Harbour facilities for
fishing vessels have been provided at
minor ports Mke Bhatkal, Coondapur,
Kagalgeni, Tadri, Mangalore and Kar-
war in Karnataka State.
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(b) A medwm fishing harbour 1s
ander construction at Honnavar and a
fishing Barbour, capable of handling
deep sea fishing vessels hag already
been sanctioned for Malpe

Legisiation for Organisation of
Libraries

1069 SHRI R S PANRDEY, Wil the
Minmister of EDUCATION, SOCIAL
‘WELFARE AND CULTURE be
Ppleased to state,

(a) whether Government have been
urged to bring forward a comprehen-
sive legislation foy proper crganisation
of hibrariegs in the country, and

(b) 1f so, decision of the Govern-
“ment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN [HE
DEPARTMENT OF CULTURE
(SHRI D P YADAV) (a) and (b).
Under the Constitution libraries
controlléd and financed by the State
1s a State subject The Parliament,
therefore, does not have the power to
enact a comprehensive central legis-
lation 1n respect of hbraries applhi-
cable for the country as a whole,
However, with the voluntarv co-
operation of the State Governments,
steps have b&ep, taken for co-ordinated
development of National, State and
other Libraries This forms a part of
the Central and State Five Year Plans
Apart from maintaining and develop-
g the libraries of national impor-
tance, the Central Government 1s giv-
ing financial asistance to librartes in
varioug parts of the country and is
also supplying books to them, through
the Reja Rummohan Roy Library
Foundation. The development of a
network of libraries is an important
component of the schemes of non-
formal education and continuing
education.
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Flow of Ganga Waterg through
Farraka Barrage

1070 SHR] TRIDIB CHAUDHURI:
Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state

(a) whether Government have
received any represeniation from West
Benga)l Government about the submer-
sion of wide tracts of agricultural land
in the nothern parts of Murshidabad
District due to the backlash of increas-
ed flow of Ganga Waters through the
Farakka Barrage into the channels of
nivers Banshlox and Pagla;

(b) whether West Benga] Govern-
ment have suggested any remedial
measures 10 be adopted by the
Farakka Barrage Project Admz{ustra-
tion in this regard, and

(c) if so, decision taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE &
IRRIGATION (SHRI KEDAR NATH
SINGH). (a) In June, 1975, the State
Government of West Bengal had for-
warded a note from the Distuct
Magistrate Murshidabad bringing out
the diainage congestion and flooding
i Jangipur sub-division TiS-g-w18
Farakka Barrage project

(by and (c) The problem of drain.
age congestion and flooding after
constiuction of Farakka Sanage was
discussed at a meeting between semior
officers of the Centre and West Bengs]
State Government on 30-6-1975 and
1-7-1975 The problem of Bansloy
and Pagla rivers was also discussed.
It was suggested that the margmal
embankment on the right bank of the
Hooghly-Bhagiraths may be continued
along the miver Bansloi and Pagla to
a sufficient distance upstream so that
the flood water will not enter the low
land through these rivers and drainage
Jor disposal of the rainfall accummu-
lating 1n the low pocket eguid be
effected through inlets provided in the
embankment of Bansloy and Pagla
rivers It was recomended that the
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scheme in this regard may be pre-
pared by the State Government,

The matter wag further discussed
at Delhi in the meeting held on
4.12-1975 which was attended by the
concerned officers of the Centre and
State Government and various alter-
natives were discussed to solve the
problem satisfactorily. The consensus
was that the land upto the degraded
full supply level of the feeder canal
may be acquired and the area gradua-
1y developed for fisheries, marginal
jrrigation purposes etc.

No schemes on the above proposals
have been received so far from the
State Government.

National Commission on Floodg

1071. SHRIMATI PARVATHI
KRISHNAN:

SHRI RAMAVATAR SHAS-
TRI:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state: -

(a) whether Central Govern.ment
have decided to set up a National
Commission on floods; and

(b) 1if so, the particularg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI1 KEDAR
NATH SINGH): (a) and (b). It has
been decided to set up a National
Commission on floods to make a com-
prehensive review of the policy and
fluod control measures that should be
undertaken in different parts of the
country, taking into account the ex-
perience gained in the planning, im-
plemnentation anj performance of the
flood control measures during the last
20 years. Some of the important
terms of reference of the Commission
are proposed to be—

(1) To review the flood protec-
tion mensures undertaken
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singe 1954 and to make an
evaluation of the benefits and
effectiveness of the measures
undertaken so far.

(2) To ‘analyse the damage caused’
by floods in recent years and
to identify areas requiring
immedtate flood protection
measures.

(3) To evolve a comprehensive
approach to the problem of
foods in fhe country includ-
ing optimum development of
water resources and also
role of soil conservation and
afforestation in flood control.

(4) To make analysis of the cost
and benefits of flood control
measures and to suggest cri-
teria for taking up flood pro-
tection measures and means
of mobilising resources there-
for.

The Commission hag also been re-
quested to make recommendations
regarding proper land use in the flood
plains, maintenance of flood protection
works, administrative organisational
set up for flood control, procedures
for assessing flood damage ete,

The Commission shall consist of a
Chairman, four full time Members
representing disciplines of flood con-
trol enginering, agronomy and eco-
nomics; and a Member-Secretary.
There will also be three part-time
Members representing the various
Government  organisations dealing
with floods in the country.

Furiher details regarding the setting
up of the Crmmission are being
worked out,

Subarmerekha Project

1072. SHRT SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleascid to state:

(a) whether the Subarnerekha Pro~
ject now approved by the Chief Minis-
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ters of Orissa and Bihar contemplates
construction of a reservoir in the upper
reaches to check floods; if so, what

quantum of water in cusees will be
moderated;

(b) whether West Bengal Govern-
ment has started construction of em-
bankments in its area without consult.
ing Orissa and whether this will ad-

versely affect flood control potentiali-
ties in Orissa: and

(c') the total cost of Subarnarekha
Project and shares of respective State
Governments?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) Tu: agreement signed
between the Chief Ministers of Orissa
and Bihar regarding Subarnarekha
Project envisages a flood cushion of
4 lakhs acre feet in the Chandil dam,
This storage is cxpected to moderate
the peak flood of 75 lakhs cusecs to
5 lakh cusecs at the Railway bridge
near Rajghat in Orissa, An oagree-
ment regarding Subarnarekha Project

with West Bengal is yet to be finalis~
ed

(b) The State Governmenpt of West
Bengal have stated that they have not
yet starteq construction of embank-
ments on the left bank of the Subar-
narckha.

(¢) The total cost of the Subarna-
rekha Multipurpose Project prcpared
by the Government of Bihar is Rs.
120 crores, The sharing of this cost
by the States of Bihar, Orissa and
West Bengal has not been settled so
far.

Congultative Committees

1073. SHRI RAMAVTAR SHASTRI
Will the Minister of PARLIAMEN-
TARY AFFAIRS bc pleased to state:

(a) objectives that Government kept
in view while constituting the Consul-
tative Committees attached to various

]
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(b) whether Committees are fulfil--
ling those objectives;

(c) whether Government imple-~
ment their decisions; and

(d) it not, the manner in which
Government propose to make those
Committees effective?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI XK. RAGHU RAMA-
IAH): (a) The idea underlying the
constitution of these Consultative
Committees was to provide a forum
for informal discussion between
Members, Ministsrs and Senior Offi-
cials of the Government on the princi-
ples and problems of Govarnment
policies and working of the adminis-
trative departments in a manner
which is not ordinarily practicable on
the floor of the House!

(b) On a perusal of the number of
meetings held and  the attendance of
MPs thereon, it is hoped that these
committes are amply fulfilling the ob-
Jjective;

(c) Subject to the provisions con=
tained in the ‘guidelincs’ the decision
taken in the Committee are imple-
mented as far as possible; and

(d) Does not arise.

WA w1 FeeA
1074. =% TYRTRATT SIVERT

smr ghy W Teemd 5ot 2% T B
war w0t f5 -

(%) @r  wr=: ot TrEt ®
T frt ¥ T AT FT ETH ar
oy §

(=) afegh A T A W
g San ferger &



cXI§ Written Answers

(1) =37 fasdy oF & seqraw M
gaAT A T £ sWTEA TR A FH
g 3 WX

(=) =fe gf, A oI ¥av FIW
§ wiT 3 wrevi Y g wOr ¥ fag
TR T A4q7 Frardy vy 1 frar<
27

whe st fowrf swme % T
AR (et g wt) : (F)
1975-76 @ma ¥ g 251 KA
¥ gearee fear wqr, Parast ¥ 184
Rl 17 W1, 1976 W% AT FAAT
¥ maare vared w7 W IaEr
L i

(@) 7 w4, 1976 a% WA
FTET STTAT 31, 4 AT HEQ T HT
AT FHT AT |

(w) < &, =T 56,000 =l
29 a% |

(T) wewaur  Afgrarg, 377
s2w w17 fagre & Rty drm A gaar
I ey AT 3WEIT FIEY T4 gAT
&1 Afam Aty fustr ad Ay azA
F AT TH ¥ FW INTHATENA
& ofrgraegeg A FT =% 39RA
gar ¥ 3w w2 WY fage
TFT H§ MATATT RTAGA F i g
TEX ¥ FTOT AHT XT FO9wT W7
gafr @i Rk w1 Fg ot R R
we fear v 4 | ¥R wATET
ag f ararwar ¥ P wdf § awaaT
T erew wat T A ¥ Iy, W
¥ W A wgelt v gy v X wlifs
¥ adfy oo Hmw ¥ wwy , TT
g I wf &

MARCH 22, 1976

Written Anawers 116
Dmijen. of Ganga-Eaveri Canal

1075, SHRI D, D DESAI: Will the
Minister of AGRICULTURE
TRRIGATION be pleaged to state:

(a) whether the Ganga-Kaveri canal
concept has been shelved for the thwe
being; .

(b) if not, progreas made in regard
to dt!'le designing of this canal system;
an

(c) if shelved, reasons for doing so?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHEI KEDAR NATH
SINGH): (a) No. Sir.

(b) It js considered neccesvary to
study in depth tho position of sur-
pluses and shortages in various basins,
sub-basins and ragions ang determine
priorities for inter basin and inter-re-
gional transfer of waters, of which
Ganga Cauvery Link can be a part.
An estimate of Rs. 245 crores has
been approved for taking up such
studies during the V Plan and the
necessary organisational set up has
been constituted in the Central Water
Commigsion,

Thdse investigations and studics are
by their nature long range and would
take considerable time.

(e) Does not arise,

Teaching 0of Oceanography

1076. SHRI P. R, SHENOY: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whethey Oceanography among
other subject on sea is being taught in
any of the colleges in the country;

(b) if so, broad outlines of the b~
jectg taught; and

(¢) whether there {s any pro?usal
1o teach these subjects in the Regional
Engineering College, Suratkaly
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASBAN): (a)
and (b), The study of some aspects
of Oceanography iz included as part
of the studies in  Marine Biology,
Maerine Geology, Marine Meteorol.gy,
Marine Ecology, Marine Structures
and Guophysics in a number of um-
wversties ang Institutes of Technology.

(c) The Collete has bech teaching
physical and engineering aspects of
Oceanography in the Master's Degree
programme in Marine Structures.

12.00 hrs,
PAPERS LAID ON THE TABLE

PusBLIC WAKFS (EXTCNSION OF LIMITA-
770N) Tamir Napu AMENDMENT ORDI-
NANCE, 1976 AND SOLVENT~-EXTRA(1ED
O, DE.Oneop Mear Anp Eprsre Frour
{CoNTROL) AMENDMENT ORDER, 1976

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): 1 beg t> 1ay on
the Table}—

(1) A copy of the Public Waukis
(Extension of Limitation)
Tamil Narlu Amendment
Ordinance, 1876 (Tamil Nadu
Ordinance No. 6 of 1976)
(Hindi anq English versions)
promulgated by the Gover-
nor of Tamil Nadu on the
3rd March, 1976, under pro-
wvisions of article 213(2) (a) of
the Consiitution read with
clause (¢) (iv) of the froc-
lamation dated thg 31st Janu-
ary, 1976, issued by the Presi-
dent in relation to the Stafe
of Tami]l Nadu. {Plgced in
Libpary. See No. LT-16483/
761.

2) A copy of the Solvent-Ex-
tracteg Oil, Da-oileq Meal and
Edible TFlour {Controh
Amendmsnt  Order, 1976
{(Hindi aud English versions)
published in Notification No,
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G.S.R. 112(E) in Gazette of
India dated the 6th Mareh,
1876, upnder sub-section (6)
of section 3 of the Essential

Commodities  Act, 1955.
[Placed in Library, ..See No.
LT-10484/786).

FERTILISER (CONTROL) THIRD (AMEND=

MENT) ORDER 1876, ANNUAL REPORT OF

ANDHERA PRADESH SrtarE AGRc INDUS-

TRIES CORPORATION LTp.,, HYDERABAD

FOR THE PERIOD ENDPLD 30-6-10572 AND A
STATEMENT

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL); I beg tolay on the Table .

(1) A copy of thu PFertiliser
(Control) Thirq (Amend-
ment) Order, 1876, (Hindi
and English verrions) pub-
lishedq in Notification No.
G.SR. 110(E) in Gazeite of
India dated the 4th March,
1976, under sub-section (6)
of section 3 of the Essential
Commoditieg Act, 1935,
[Placed in Library See No.
L.T-10485/761,

(2) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Andhra Pradesh
State Agro Industries Cor-
poration Limited, Hyderabad
for the period ended 80th
June, 1872 along with the
Audited Accounts and the
comments of the Comptroller
and Audi*or General thdreom,
under sub-gection (1) of sec-
tion 619A of the Companies
Act, 1956.

(ii) A statement (Hindi and Eng-
lish versions) showing rea-
song for delay in laying the
report mentiongd at @)
above. [Placed in Library.
See No. LT-10486/761,
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SoreLEMenTARY RErorr (Parr II) or
COMPTROLLER AND AUDITCR (GENERAL
ror 1973-T4

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I beg
to lay on the Table a copy of the
Supplementary Report (Part II)
(Hindi anq English versions) of the
Comptroller and Auditor General of
India, for the year 1973-74, Union
Government (Civil), under article
151(1) of thel Constitution. {Placed
in Library. See No. LT-10437/751.

ORDER DATED 22NP Mavcrf, 1976 UNDER
DErsr MUNICIPAL  CORPORATION  ACT,
1957

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H, MOHSIN): I beg to
lay on the Table a copy of the Order
(Hindi and Enghsn versions) dated
the 22nd March, 1876 publisheq in
Delhi Gazette dated the 22nd March,
1976, issued under sub-section “1) of
section 490 of tne Dethi Muaicipal Cor-
poration Act, 1957 read with secticn
21 of the General Claures Act, 1897,
under sub-section :3) of section 490
of the Delhi Muntcipal Corporation
Act, 1957 together with a statement
of the reasons. [Placed in Library
See No, LT-10438/76 ]

12.1-1/2hrs.
ARREST OF MEMBER

MR. SPEAKER: ] have to inform
the House that I have receiveg the
following teleprinter message dated
the 20th March, 1976 from the Dis-
trict Magistrata, Monghyr, Bihar:—

“I bave the honour to inform that

Shri Ramavatar Shastri, Member of

Lok Sabha, has been arrested today,

the 20th March, 1978 at Jhejha,

(Monghyr) while holding unlaw-

ful meeting in defiance of prohibi-~

tory orders promulgated under

Rule 69 (1) of Defence of India

Rules and wunller Section 144

Cr. PC.”

& Minutes
12.02 hre.
RESIGNATION BY MEMBER

MR. SPEAKER: I have to inform.
the House that I have received a lete
ter from Shri Madhu Ijmaye, an
elected Member from Banka consti-
tuency of Bihar, resigning his seat in
Lok Sabha, I have accepted his resig..
nation with effect from today, the 22nd
March, 1976.

12.0-1/2 nrs,
PUBLIC ACCOUNTS COMMITTEE.
HUNDRED ANDp NINeTY ElGHTE REPORT

SHRI H, N. MUKERJEE (Calcutta—
North-East): I beg to present Hun-
dred and Ninety-eighth Repoiy of the
Public Accounts Committee on Action
Taken by Government on the recom-
mendations contaned in their Hund-
red ang Thirty-seventh Report oy, pa-
ragraph 43 of the Report of the Comp-
troller and Auditor General of India
for the year 1972-73, Union Govern-
ment (Civil) relating ‘o purchase of
Blankets—Department of Supply.

1201 hrs.

COMMITTEE ON PUBLIC UNDER- -
TAKINGS

SEVENTY~-NINTH REPORT AND MINUTES

SHRI VASANT SATHE (Akola): T
beg to present the following Report
and Minutes of the Committee on
Public Undertakings:

(i) Seventy-ninth Report of the
Committee on Public Under~
takings on Film Finance Cor.
poration: Limited,

(i) Minutes of the sittings ef
the Committee relating to the
above Report.
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122% hee.

SUPPLEMENTARY DEMANDS FOR
QRANTS (TAMIL NADU), 1975-76

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): 1 beg
#o present a statement showing Sup-
plementary Demands for Grants in
respect of the State of Tamil Nadu
Hor the year 1975-76.

12.63 hrs,

‘GENERAL BUDGET, 1976-77—GENE-~-
RAL DISCUSSION—Contd,

MR. SPEAKER: 1Before I call
‘Shri Mulki Raj Saini, I would like to
inform the House that there are a
large number of Members who want
1o speak; so, I would request hon
Members to confine themselves to
seven or eight minutes,

THE MINISTER OF FINANCE
(SHRI C, SUBRAMANIAM): May I
know whether the speeches of the
Members will finish today? 1 would
request even if they have to sit late,
they may finish their speeches today
so that I may reply tomorrow at 12
O'Clock

MR SPEAKER- Is the House wil-
ling to sit for half-an-hour more”

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RA-
MAIAH)* This may please be decid-
ed at the end of the day after seeing
how many speakers are there at that
tumk, I wilf consult the leaders of the
Opposition The Minister will speak
tomorrow.

& R T &f (FeagA)
e Y, T ¥ v Ww 81 W
79 xar ¥y ¥Fra ¥ =y 76 wew 90
FHEFTR ¥H ATE 4 WYX 89 FUY
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MR. SPEAKER: Shri Virendra Ager-
wal. He has got 28 Minutes; he may

try to confine his remarks within that
time,
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S8HR! VIRENDRA AGARWAL (Mo~
radabad): Hon.-Speaker, Sir, Mr. Sub-
ramaniam’s budget has been aptly des.
cribed as much ado about nothing.
This pre.election budget has produced
the least excitement The senior offi-
cialg of the Union Mistry of Finance
4ried bard to create some controversy
but they have also failed to do so.
‘What is itg psychological analysis? We
have reached a saturation point in our
national history when people by and
large do not expect much from this
Government because of its low credi-
bility. The political atmosphere is so
suffocating that it is full of frustra-
tion, disappointment and annoyance.
People are greatly scared to express
their opinion even on economic issues
‘Why? It 1s largely because of naked
and brutal police raj imposed through
emergency. People do not feel happy
because they were expecting much
higher fiscal rehef. They are not un
happy either because they have not felt
hard-hit. The only question which has
been asked today 1s whether the
Union Budget will Thelp the prices
shoot up or not and if so from when.
The man on tbe street 1s least bothered
whether it would create growth cli-
mate or not Pre-budget hopes and
expectations have been largely belied

We do have a comfortable financial
situation For the first time mn tweo
decades, prices are remarkably stable,
farm output has reached a new pneak,
shortage of power, transport, steel, coal
ang raw materials have disappeared.
the country’'s foreign exchange reser-
ves are comfortahle and the Govern-
ment’s revenues are buoyant. The
Finance Minister had an excellent
opportunity to go still further fo uro.
vide fiscal relief and concessions for
reviving the economy. He has made
genuine efforts but he has not gone far
enough to cut much ice on the econo.
mic front It is unfortunate that the
Prime Mmister’s thinking has not been
carried to its logical conclusions. Vast
sweeping powers granted to the bureau-~
cracy constitute a major hurdle.
There are serious reservations on the
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Union Budget in respect of the follow-

ing six points,

First, the price inflation has been
eftectively curbed. But price stab.lity
may be the major casualty in 1976-77.
Why 1s it s0? The tax Lability placed
on the nation by the Umon Govern-
ment amounts to Rs. 307 crores—includ-
ing Rs, 800 crores on account of hike
in Rallway freight plus Rs. 140.0 crores
on account of postal rates, Indirect
taxation are always passed on to the
consumer. The Finance Ministry has
evolved a new strategy of differentiat-
ing between the budget deficit and defi-
cit financing. The budget gap which
was RS. 247 0 crores 1n 1974-75 shot up
to Rs. 490.0 crores 1n 1975-76 and in
1976-77 this figure has been kept
at Rs. 3200 crores. Defiaait fin-
ancing—another item which was
Rs. 971.0 crores 1n 19874-75, and 1t was
Rs 4380 crores in 1975.76. The level
of deficit financing which we have had
in 1974.75 and 1975-76—we can very
well believe how much deficit financ-
ing we would have in 1976-71.

Thirdly, the Government has shifted
1t~ habil ty of food procurement and
fertihser distribution from its own
funds to the banking account. It has
made a tremendous impact on the
nation’s financial position  but still
money supply has shot up from
Rs 11,322.0 crores In 1974-75 to
Rs. 12,400 crores in  1875-76—an in-
crease of 11.5 per cent. The real gques-
tion I would like to  ask the Finance
Minister 1s What is likely to be the
extent of money supply in 1975.7€
after having taken all the three aspects
into account—one is budgetary deficit,
secong is deficit financing and the third
is the plan outlay as envisaged in the
budget? At the moment atter having
examined the total economic situa-
tion I for one was expecting tax free
surplus budget. This budget is wholly
inflationary in content as well as in

meaning.
Secondly, the major achievemert of

the Union Budget today is that the plat
outlay has been raised from Rs 810D
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crores in 1975.76 to Rs. 7852.0 crores
in 1976-77, an increase of 31.6 per cent.
Or you can say that it is 1752.0 crores.
It is really unprecedented in the his.
tory of the planning economy. This
has been done and rightly Jdone to re-
flate the economy. But my auestion js
how it is going to be financed and how
it. would ultimately be  utilised.
These are the two questions which will
ultimately determine the future of the
economy in 1976-77. It is not financ-
ed by public savings, Let us be very
clear about that, because the revenue
receipts have shot up from Rs. 8022
crores to Rs. 8178 crores. It is financ-
ed entirely by foreign aid amounting
to Rs. 1341 crores, market bLorrowing
of Rs. 535 crores and the budget deficit
of Rs, 320 crores. You know the un-
certainty 1n respect of foreign aid. So.
whether we would be able to raise the
resources to step up the plan outlay
by 31.6 per cent remains uncertain, It
is not merely a question of allocation
of resources but immediate production.
Ultimately it boils down to the question
of utilisation of resources. What 1s
our history m this regard” We know
that this amount of Rs. 7852 crores will
be spent on priority sectors, te.. de-
velopment of power, fertilisers. etc.,
which are, no doubt. basic to the de-
velopment of agriculture, but these are
all long gestation projects. You will
not get the results from them n
1976-77. The resources get into circu-
lation but they will take three or four
years. for actual production. Actually,
the real question is what vou are
going to achieve in terms of production
in 1976-77. My submission is, public re-
sourceg have been largely squandered
on unproductive expenditure. That is
the history of the last 27 years: though
the experiments conducted have been
very bold. they have produced a very
inflationary situation for the economy,

The maximum marginal rate of in-
come-tax has heen reduced from 77 to
686 per cent. It is believed it will re-
sult 1n no loss to the revenue. Similar.
lv, the wealth tax has been reduced
but we will still realise Rs. 52 crores
from this and there is no loss to the
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revenue. The Finance Minister has
rightly raised the question: What ia
reasonable tax lmit? While M
Chavan moved for reducing the m
mum margin rate from 97.75 to 77 per
cent and the entire Congress party
voted for it, 1 thought it was irra-
tional. Today when Mr. Subramaniam
has moved o reduce it to 83 per cent,
1 say it is equally ‘- irrational. Prof.
Kaldor pleaded that the maximum
marginal rate in no case should exceed
45 per ceni, That iz the only lmit
which can ensure a system by which
you can regenerate wealth and build
an egalitarian society, not a Limit of
971.75 or 77 or even 668 per cent. There
is a nattonal consensus  that if they
really want to evolve a strategy where
there would be no black money and
an honest man would come forward to
pay his taxes, the maximum rate
should not be more than 50 per cent.
In respect of corporal taxes which at
the moment range from 66 to 77 per
cent, the Finance M:nister has refused
to touch them. 1 would plead that the
Corporate tax also should bhe reduced
to 55 per cent. The whole thing ulti-
mately boils down to this that the
Finance Minisier has tried to provide
some rehef with one hand which he has
taken away with the other. A higher
rate of CDS has heen imposed on
the affluent scctiong of the society.
The CDS 1is being continued for
another year ang 1t will mop up
Rs 80 crores from the affluent
section 1 would urge that the
whole question of CDS should be
reconsidere@ The earlier it goes the
better I would like to ask the Finance
Minister: 1s 100 per cent. a realistic or
equitous limit on the combined incident
of taxation of an individual assessee?
I do have names who are paving 300
per cent {axes on their total incomes.
I still hold the view that hundred per
cent is neither realistic nor just. 1
would urge upon you to place a ceiling
of B0 per cent on taxation on the com-
bined incidence of taxation ou one indi-
vidual assessee.

In this House and outside, peonle are
trying to brand this Budget as rich
men’s budget, soclalist bhudaet or &
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poor man’s budget. To me it is
neither a rich man’s budget nor a socia-
st budget, it is a budget meant for
growth. If this is for growth, then it
will serve both the masses and the
classes. Unfortunately, this growth 1s
being acquired at the cost of price
atability. That means that if there 18
an inflationary price the whole nation
will suffer and more so the poor.

I would like to say a word about
stagfiation. At present, stagflation is
eating away the vitals of the economy
in the country. It is such a serjous
menace that if it is not checked and
checked immediately, I am afraid, all
the calculations and strategies Leing
made by the Union Government will
go flop. Meagre tax concessions have
been largely oflset by steep increase in
import duties, 1 will say that they
are all half-hearted measures which
will largely prove to be celi-defeated
measures. They will do more harm
than good to the economy. At the
moment, what do we see 15 that the
excise duty alone increased from Rs. 52
crores in 1950-51 to Rs. 4100 crores in
1976-77 which 1s record of our
fiscal system. 1 feel that the Fin-
ance Minister should kindly consi-
der to have a reduction in ex-
cise duty at least by 10 per cent.
That means that Rs. 400 crores need be
granted as fiscal relief so that the taxa-
tion which is the result of cost-push
inflation rather than demand-pull infla-
tion, is checked and checked effecti-
vely. The question is- Are we going tc
allow these industries to die which are
generating resourceg for social justice?
1 will not have any hope for economic
recovery if industrial revival is not
made a reality. 1 know, certain resear-
ches have been conducted that if the
industrial growth rate is raised to 9
per cent, the Government can easily
mop up as much as Rs. 700 cores. T
do not know why all possible efforts
need not be made to step up industrial
growth rate in thig country.

This Budget remains silent so far as
lowest income group {s concerned. No
relief has been provided to the lowest
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income group. I was exvecting the
Finance Minister to raise the tax ex-
emption limit to Rs. 10,000—which is
absolutely the minimum. ! would
immediately urge him to raise the tax
eéxemption limit to Rs, 10,000 immedia.
tely and further to Rs. 12000 in case of
those having two or less then two chil-
dren. This fiscal programme need be
linked with the programme of family
planning At the moment, considering
the value of the rupee which is almost
one-third, this step seems necessary.

Similarly, the Finance Minister had
done nothing to raise the domestic
house-hold saving in the country. He
is relying greatly on public saving or
saving coming from the affluent
sections of the community. But the
real savings, out of the 12 per cent of
the total savings, at least 7 per cent
are coming from the small man. the
small house.hold man. While we
know that small savings are going
down from 14 per cent to 12 per cent,
therefore, I would also urge him to re-
consider that the tax exemption limit
on dividendg and incomes be raised
from Rs 3.000 to 6,000

You have placed so many duties on
so manv things and I will refer to just
one or two. The Finance Miuistrv has
armed it<elf with certain powers in
the Finance Bill to raise the excise
dufy—10 paise per litre on petro] and
50 paise per litre on refined diesel. I
for one feel that there is a need to re-
duce the price of petrol if vou really
want the economy to recovsr,

The import cost of petrol today is
hardly Rs. 600 to Rs. 700 per tonne;
but the selling price in India is more
than Rs, 4,800 vper tonne, I{ means
that the Government is making a profit
of Rs. 4200 per tonne. I really do rot
see any justification why the Govern-
ment should not {ake necessarv steps
to reduce the petrol price at least by
a rupee per litre Secondly, in regard
to the paper industry which is a very
small capital-intensive  industry, the
Finance Minister has found it neces-
sary to impose excise duties worth
about Rs. 26 crores out of the total tex
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burden of Rs. 80 crores—on this just
small Industry whereas the paper is
hardly saleable in the market. It
suffers from recession greatly. There
is no additional capacity which is like-
ly to come forward, I think this whole
proposal needs to be given a fresh re-
view. Otherwise the paper industry
will go completely into liquidation,
Now about life.saving -rugs. The
Finance Minister has not even spared
the patients who are suffering from
severe ailments; he has pla~ed a duty
of Rs, 18.2 crores. I would say that
we should at least save human lives,
it not anything else. Jf he wants
really to curb inflation on a permanent
or long-term basis, large production of
mass goods is inevitable. I know he
has provided roundabout Rs. 84 crores
for this purpose, but we stil! have to
g0 very far to have a very large nro-
duction of mass goods, which is the
only sure strategy te check inflationary
trends in this country. And finally, 1t
is not the mobilization of resources, but
the re.generation of new wealth which
can take the country forward,

Mr. Speaker, Sir, the Indian economy
has been struggling hard against heavy
odds for various reasons The growth
in the per capita income was one per
cent during the last 20 years, as
against the growth target of 3 per cent.
There 18 hardly any increase in the per
capita income since 1964-63. It actual-
ly meant a reduction in the living
standards of the vas! majority of the
people. A price nse  of 80 per cent
during 1974.70 and an adverse balance
of trade of Rs. 1046 crores has resulted
in a sharp erosion in the general pur-
chasing power of the people. a slow-.
down in the rate of growth and invest-
ment and in a general psychology of
despair,

The fiscal policy, as pursued during
the last 27 years, has produced nothing
but a corrupt man and an ineficient
economic  structure and povertv—
growing at an enormous pace., The
Reserve Bank's report savs that the
percentage of those who live below the
poverty line has gone up from 40 in
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1966 to 66 in 1975-76. Unemployment is
growing 80 fast that 5§ million people
are addeq to the labour force every
year, whereas the employment poten-
tial is hardly being created éven for =
few thousands. The siructure of the
Indian economy today hes changed
very little, since 1868. During the last
10-year period, ie., the decade of
Indira Gandhi’s stewardship, the com-
pound rate of growth of farm output,
despite the much-heralded Green Re-
volution, works out barely to 1 ner
cent a year. The industrial growth
rate has shrunk markedly, by 2/3, com-
pared with the preceding decade. The
availability of food is lower per head
than what it was 10 years ago; and
production of cotton textiles, a pivotal
consumer item, has fallen absolutely.
I the economic situation is allowed to
deteriorate at this pace, it is obvious
that by the end of the centurv, when
the population of this country would
reach 100 crores. every citizen of this
country would fall below the proverty
Line. That is the only achievement of
the Congress Party. Will this budget
arrest this unhealthy trend? This is
the crucial question. My humble sub-
mission is that the economic planning
needs to be so evolved as to ensure that
the living standards which are now
prevailing  in the western countries,
should be made available to every
citizen of India by the end of the
century Will this budget ensure this?
A growth rate of at least 10 per cent
a year can solve this mystery. It is
really a difficult task, but not an im.
possible one. The population growth
rate also, in no case, should be more
than 14 per cent a year. The living
standards of those living below the
poverty line must be raised; and that
should be the only economic objective.
It can be achieved only if the people as
a whole are involved in a big way. If
this target is to be achieved. the crea-

tive genius of the people must be chan.
nelized in the productive process, 50
that a growth rate of this order is
achieved every year. 1f the Govern-
ment fails to achieve this target, it has
no right to remain in office.
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Sir, I know the Finance Minister's
reply His usual reply 1s that all this
cannot be achieveg in one budget, But
we have seen 27 budgets, and they
have all made very bold experiments
Unfortunately, the economic situation
has not improved We all pay lip
sympathy to the poor, but the poor
today 1s cursing all of us, especially
thosel at the heim of affairs,

Sir, 1t 18 neither the emergency, nor
the <Government’s anti-inflationary
policy, nor the Prime Ministerg 20-
point programme which has produced
any miracle on the economic front
The Prime Mimster’s programme 18
neither G:ita, nor Magna Carta, but it
has emerged to be a charter of inac-
tion These measures have produced
neither stability nor growth, at best,
they can be) describeq as polhitically
motivated, with the sole obzective to
retain power

If the economic situation has be-
come favourable it 15 mainly because
of the favourable benign monsoon,
which has ensured a bumper crop of
114 millon tonnes To me this figure
of 114 mllion does not scem to be
correct My assessment 1s that the
food production during 1975-76 will
not cross the figure of 111 40 milhion
tonnes-—an  increise of 7 per cent
The 1ndustiial growth rate, which has
gone up by 4 per cent mav ensure an
over-all growth rate of 55 per cent
in 1875 76

The Government’s strategy for en-
suring rural prospenty by creating 75
million jobs seems to be perfect, but
1t 15 equally true that we cannot go
very far to bring about any radical
change m the complexion of
rural life so long as it ;3 not accom-
panied by a comprehensive rural eco-
nomic programme It should not only
help 1n raising their purchasing power
but ghould also provide them a better
quality of life in the rural arees.
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Secondly, what incentives have we
provided to the farmer so that we can
expect him to produce more? The
Government’s efforts to accelerate the
rate of growth of fertihser use, the
speedy 1mplementation of the land
reforms as well as the creation of
increased 1rrigation potential are
laudable But they cannot go very
far because the farmer doeg not feel
enthused to produce more In spite
of Government’s guaranteeq procure-
ment price of Rs 105 per quintal, agn-
cultural prices have crashed all over
the country Very littls has been
made to provide subsidiseq 1inputs.
What 1s needed today 1s, not only to
procure 73 million tonneg of food-
gramns as against 4 8 million tonneg as
already done but the Gecvernment
should enter the market of other
agricultural product, hke gram, bar-
ley and also potatoes I for one would
pleag for a still higher procurement
price for agricultural produce The
Pant Agricultural Research University
had gone into this matter and have
discovered that the cos* of production
for foodgrains is not less than Rs 117
per quintal In view of this, I would
adivise the Chief Ministers to revise
their decision and to raise the pro-
curement price from Rs 105 to at least
Rs 110 It should actually be made
avallable so that th~ prices do not
crask m any mand: Revision of
mimmum wages for  agricultural
worhers 1s another neeq of the hour.
We see from todays newspaperg that
n West Bengal the farm workers
earn 37 paisa a day If all this is not
achieved I can assure you that the
agricultural prodaction in no case can
ever exceed 108 million tonnes n
1976~-77, a decline of 2 per cent

The survey acknowledge the pro-
blem of stagnation unlesg the output
grows more than twice as fast ag n
the last ten years, if the eccnomy is
to achueve an overall growth rate
of 6 per cent This is the correct
analysis of the economic situation.
But this can ncver happen if there jis
continued sluggishness of private in-
vestment The Government csnnot
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afforq to forget that private enter-
prises still amount to four-fiths of the
total value gdded in the industrial
sector. Certain factors like produc-
tion of coal, power, stee] ang trans-
port, liberal jmports of materials and
components and improving industrial
relations have brighteneq the pros-
pects, but still the growtl: rate could
not cross 4 per cent in 1976-77.

The Budget has provided striking
concessions to the corporate sector,
namely, Investment gllowance at the
rate of 25 per cent of the cost of new
plant for an enlargeq list of priority
industries, the conversion cf surcharge
of five per cent into compulsory sav-
ings and small easing in the incidence
of surcharge, Wil] it help the situa-
tion to accelerate the growth rate?
My simple reply is no. What are the
basic factors responsible for indus-
trial stagnation?

The gap between rinmotors’ capa-
city to ralse resources and the escalat-
ing cost of new projects cannot be
closed by the financing institutions
within their existing policy frame-
work The Fmanve Minister has
pleaded hard not to reduce the bank
rate to contain inflation, but I will
plead that the bank rate should be
reduced from 9 to 8 per cen: while
reduced from the present 165 tc¢ 13
per cent, Credit squecke in no sense
should amount to produciion squeeze,
Selective availability of credit seems
absolutely essential fcr economic re-
vival.

It is true that the prices at the mo-
ment are steady They may be de-
clining in certain cases. But as soon
as such large resources as Rs 1800
crores get into circulation and the
growth rate remaing stagnant at 2 or
25 per cent. thg prices will sharply
shoot up at least by 10 to 15 per cent
by the end of 1976, Price stability
does not seem to ba a permanent fea-
ture of the national cconomy. This
Budget is wholly inflationary in
charactek and has lost its primary
objectives.
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Growth is a very delicatq process,
Thig Budget has made it 5 rather un~
predictable phenomenon, Se¢lf-reliance
is no longer our objective because the
large plan outlay {s being financed by
foreign aid. Social justice still re-
maing a far cry because the lowest in-
come group has receiveq no relief.

Democratic socialism ang decen-
tralised rural economy always prosper
in a free atmosphbre. Thely start
showing ugly signs and complexions it
the economic frezdom ceases to be
the basis of the political system. To-
day democracy has been denigrated
into Fagcism. The  authority of
Parliament, the press ang the judici-
ary has been greatly undermined,
The opposition has been practically
lhiquidated. In such an atmosphere
what economy ;s best suited is the
curcial question. Fascists believe 1n
a regimented economy, Severzl
countries trieq it, and they had to
pay a heavy price. Is it not surpris-
mg that our leaders take pride mn
maligning and abusing the business-
men all over the world, while Indian
goods are describerd as shoddv in
foreign market<? One who does not
take pride in ones own gosds cannot
be a rationalist This 1s the situation
which has made the eccnomy suffer a
great deal Thys Budget unfortunate-
ly moves in this very direction. It
talkg a great deal in terms of an in-
tegrated strategy for rura] prosperity,
but remains silent on providing re-
munerative priccs to thz farmer for
hig agricultural produce. Adequate
wages are not yat paid to the agri.
cultural workers. A large investment
through inflationary finance cannot
deliver the goods It will certainly
perpetuate poverty, unemployment
and corruption, The earlier this trenq
is reversed the beiter it would be to
build o bright futuze for our mother-
land. w

In the end, I will just read out a
couplet which ghould be of some in-
terest to you.

SHRIMATI MAYA RAY (Raiganj):
By whom?
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SHR] VIRENDRA AGARWAL: By
Meenn Kumari, the great heroine and
actar,

aury frert § qe¥ fazrfag &
fir .

shrerma w1 qa frewAT w7 &
¥ OF AT ART W &9
wF A A i omiwar %
F WA ®R W FT GL
A F AT FEET I,
FaH T F W T g,
Prarg st 7 Femsr 4

SHRIMATI MAYA RAY. I rice to
support this Budget and congratulate
the hon. Finance Ministes for having
shown immagination after many years
In fact, I beg to differ with the hon,
Member of the Opposition who has
just preceded me. 1 think he russed
his vacation as an actor. He would
have given marvellons performances,
but I think as an economist perhaps
he has many shortcom:ngs I do not
claim to be a economist myself but 1
think I do have some common sens¢
All I can say is that he comes from
the Opposition and 15 opposing just
for the sake of opposing which
is not going to soive any cconomic
problems or any economic crisis But
then what can we expect in this coun-
try. He belongs to a party which
preaches nothing but negativism, and
throughout his spcech, we find just
that and there was nothing positive
but only negative statements. I was
concentrating on what the bon. Mem-=-
ber was saying and T did not find a
single constructive suggestion

(Interruptions;

+You see sometimes it is I who cannot
udndrstand. T take full responsibility
for my lack of understarding.
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MR. SPEAKER: Do not get excited.

(Interruptions)
SHRIMATI MAYA RAY: It was
there in the last bit of his speech

which sparked off this controversy

otherwise my remarks would not
have arisen

He complains of a dcficit budget,
but he did not take into consideration
the global conditions that have been
existing for the past two years, creat-
ing such havoc in the developing
countries and he complaints that this
1s not a surplus budge How couvld
it have been a surplus budget under
the conditions we have seen in  the
past one year or so with the rise in
oil prices and other duficulties that
we have faced?

He also made a point about corpo-
raty taxation and sorncthung to the
effect that there wag no relief realy,
because 1t has gone up fom 55 per cent
to 75 per cent. May I say that these
figures are purely theoretical calcula-
tions In practice, Reserve Bank of
India has done intensive research by
going through the returns of more than
a hundred companies, and 1t is being
found that the eff~ct.ve rate works
out to be in the vicinity of 40 per
cent. and therefore, there is no case
for reduction

I also differ with him on another
point. This Budget shows that the
investment allowance giveln is, in
fact, a revival of dovelopment rebate
with some modifications, Then again
he spoke about the Kaldor recomm.en=
dations and said that the tax evasion
could be curbeq if these recommen-
dations were accepted ang the rate
of Wealth Tax was not more than
50 per cent. As I saig from the beg-
inning, that I am far from being an
economist, but thig theorv is totally
fallacious, because the fact is that
attitudes have to change in our coun-

try. My dear friend, until we change
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the national characteristics that we
possess, all these theories are not go-
ing to work, ang in this respect, I
must cite Kenya and Hong Kong
where thet rate is 12.8 per cent. Eo,
I do not agree with his idea of citing
Kaldor,

Can I now come back to th: points
that I myself wish to make? After
all. we must bear in mind that a
budget is not merely a balance-sheet
of credit and debit of expenditure nor
js it a straight jacket within which
monetary transactions of the country
take place. It requires to be a dyna-
mic instrument for gquickening the
pace of development, at the same time
keteping m mind that the development
must be speedy as well as equitable.

Therefore, priorities have to he
chalkeg out and priorities have to he
given to those sectors of thu economy
which must have infusion of resour-
ces; priorities must be given to those
areas which are capable of rapid
growth, and last but not the least and
this is the most important point, it
should be directed towards those sec-
tions of sociely which are the weakest,
most vulnertble and deserving of up-
Liftment. It is in this respect that I
think, the hon. Finance Minster 1s to
be congratulated

There is always rvom for improve-
ment, It is true, may be more relief
could have been given to the weaker
sections of society and. in that respect,
I am in agreement with the hon. Mem-
ber opposite. He can never agree
with us. But when he says some-
thing which can be aarced with, we
agree with that. I would sav, that
this is the difference between his
party and my party. To that extent,
I would say, perhaps, a little more
jimagination could havia been directed
towards the weaker sections of
society, But then nothing can be done
overnight. It has to be thought out
and, we hope, there will be) room for
further improvement in this regard.
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Why are we congretulating the hon.
Finance Minister for thiy Budget? It
is one for generating o demang for a
large number of itema. Tt is invest-
ment-oriented. The prices of 3 num-
ber of consumer goods have alresdy
come down affording relief tp some
sections of the society, in fact, with
immediate) effect,

The major problam that Indian
economy was facing during the last
one year or so, was a steep decline in
demand in respect of g number of
goods, I find that the remedial mua-
sures that have uLoen gpe't out in the
present Budget do meet the situation
and this is most encouraging. There
has been a reduction in excise duties
on a number of rommodities. There
has been a lowering of personal taxa-
tion which means an increase in the
purchasing power of a number of
people, enabling a revival of de-
mands to ensure an up-swing in the
economy.

I must say that when the Govern-
ment at last sees fit to give some re-
lief to thq honest tax-payei~-.I have
been tax-payer in my time and quite
a heavy one at that -I think, it iz now
tncumbent on every Indwn citizen, as
a patriotic Indian also, to pay his taxes
regularly and without evasion. This
18 the national characteristic which T
was trying to point out, of not try-
ing to evade. This will not come
about overnight 1 know, but I am a
person who still chershes 50 me idea-
lism. It may be wrong on my part,
but this has not yet disappeared.
When I truly become a cynic like the
hon. Member wvuppositeq then, of
course, I will come to him for
advice....

AN HON. MEMBFR: Or join tre
Jana Sangh.

SHRIMATI MAYA RAY: Never!
that is definitely out completely.

The present Budget, as 1 said, is
definitely growth and jnvestment-
oriented, Apart from reducing excise
duties and laying emphasis on re-
genecating demand, the Finance Min-
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ister has providea resources tor mie-
dernisation of cottoa textiles, jute,
sugar, cement and engineering indus-
tries through the 1.D.B.I. gni other
financial institution. But here, I
would like to savy that there jg rcom
for further improvement, This could
be made, if these funds are made
available at a concessinonal jinterest
rate with repayment between, say,
10 to 15 years ang with a moratorium
of payment over 5 years,

12.58 hrs.

[MR. DEpUTY-SPEAKER in the Chair]

In West Bengal, we are specially

interested m jute ang enginecring in-
dustries .

MR DEPUTY SPEAKER Now, I
have a very unplecasant duly of re-
mnding the hon, lady AMember that

she has taken more than the alloited
time.

SHRIMATI MAY A RAY- If you tell
me to <1t down, [ will sit down im-

mediately. This 13 an era of disci-
pline

MR DEPUTY-SPEAKER I am
just drawing your attention

SHRIMATI MAYY RAY: How
many minutes more?

MR, DEPUTY.SPRAKER- You
have excepded your allotted time.

SHRIMATI MAYA RAY Sir, I
must secek your protection 1 have
been let down once again by the
Minister of Parliamentary Affairs. He
premises me every tms that 1 will
get sufficient time He rases mv
hopes before I enter this Chamber but
demolishes them at one strvke and
lets me down once I have entered it

SHRI K. RAGHURAMAIAH' I
promised her 10 minuter

MR. DEPUTY-SPEAKER- It is &
women'’s decade. I need mere protec-
tion than you do, Please try to con-
clude.
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SHRIMATI MAYA RAY: In West
Bengal, we are very interesteq in the
jute and engineering industries. As
far as these industries are concerned,
modernisation is of the Limost im-
portance, but it is very problematic
and prickly Here 1t is necessary to
sound a note of warning when imple-
menting these policies, The autho-
rity for disbursement of thege loans
should not be confined and restricted
to the Head Offices of these financial
institutions and totally centralised in
one part of this vast country of ours,
This poing has been made several
time Over and over agamn 1 have
spoken about this in other contexts,
but, of course, I must say that scant
regard is paid to the suggestions of
insignificant back benchers such as we
are 1 hope, the Finance Ministar
will, at least in this important con-
text, however, pay head to something
of what I am saying

Rapid etowth in varioug regions is
considerably 1mpe led Because of this
impossible 1dea of total centralisation
This has been proved over the yea:s
in the overt imbhalance of development
of various regions of the county.
Times without numboer it has been
suggested that there should be the
maxtmum possible delegation of func-
tions ang authority to the local offices
of these institutions in the Northern,
Eastern and Southern regions

Since India is a vast country, Mana-
gers, Industriahists angq officers have
to travel long dis*awes, spending a
groat deal of money ang time to get
to one part of India only, to sort out
their problems Therefore, this causes
delay, expenditure, over-centralisa-
tion, not to say the least how it con-
tributes heanly to Parkinson's Law.

When we are advocating the 20-
point programme, under the present
bureaucratised and centralised set-up
of these financial institutions, can one
seriously imagine that the small en-
trepreneur and the small trader from
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the Northern, Eastera and Southern
Tegions can affori to go backwards
and forwards to the headquarters of
“these financial institutions? You can-
not get anything from the nationalisegq
banks for the weaker sectiong of the
society, which really reflects the olg
system that prevailed in *he past, The
small entrepreneur and the small
trader of the Northern, Southern anl
Eastern regions cannot afforg to go to
say, Bombay or Maharashtra I am
not abjecting to Bombay as such but
1 am just saying that it ig not practi-
cal, Such persons coming from the
rural sectors are at a serious disad-
vantage and the effectire mmplemcn-
tation of the new economic Pro-
gramme will be totally defeated un-
less the State Governmenis are allow-
ed to be closely associateq with the
processing ang disbursement ~f such
loan applications by the regional
centres,

May 1, therefore, now 1ound up—
because 1 dont wani {o incur the
odium of the Deputy Speaker though,
in fact, it is the Mimnister of Parlia-
mentary Affairs who has mcurred my
odium and 1 shall deal with him out-
side,

SHRI K RAGHURAMAIAH. Sir,
1 seek your protection!

SHRIMATI MAYA RAY: With
these few words, Mr. Deputy Speaker,
1 sincerely congratulate the Finance
Minister for ghowing cunsiderable
imagination in presenting his budget.

SHRI Y. S. MAHAJAN (Buldana):
Mr., Deputy Speaker, Sir, in recent
years no budget has been received
with such a chorus of applause by
all sectiong of the community as the
one pregetited bv the Hon. Finance
Minister for 1976-77. It reflects the
satisfactory economic progress achiev-
ed during the current year which is
the result of our resolute and dynamic
leadership and, secondly, of the
favoursble monsoon during the year,
all over India.

MARCH 22, 1970

Genern! Bud,

1878-Y7 el Diacm 148

Inflation, which gtill raveges many
developed as well ags un-developed
countries of the world, has been not
only contained, but veversed. This
bas been a great achievement. The
wholesale price index has fallen by
7.5 per cent during the last year and
the national income in real terms, is
likely to register an increase of about
5.5 per cent over the year. Food pro-
duction is likely to achieve the record
level of 114 tonnes and the tempo of
industrial production will increase by
5.5 per cent, In spite uf an unprece-
dentedly heavy deflcit jn the balance
aof payments, we were able to main-
tain gur foreign exchange reserves at
a comfortably high level,

The most significant part of the
Budget is the steep increase in the
investment level in the next year, an
increas,, upto Rs. 7,852 crores, that is,
by 31.6 per cent over the Iast year.
This is the higgest ever increass in
annual investment ever since planning
began in this country It has been
distributed in a judicious manner in
such high priority sectors as agricul-
ture. irrigation ang wvower. The
greatest stress hag been laid o1 the
completion of on-going projects, so
that the capital will not be locked up
in an unproductive manner,

Ag a result of the investment in
schemes of irrigntion, it is expecled
that the jrrigation potential will in-
crease by about one million hectares,

It is a matter of great satisfaction
that gectors such as power, petro-
leum petro-chemicals and fertilisers
have been given the urgent attention
they deserve in view of their critical
importance in the present context of
our economic development,

Along with the probable increase
in the private ueetor outlay, the in-
vestment outlay in the public sector
can be expected to give a very great
stimulug to agricultural ag well as
industrial production.
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Another important end good feature
of thisx Budget ia that the ¥inance
‘Minister has proposed a number of
measures to promote savings, without
which his large investment pro-
gramme  cannot be successful
Resource mobilisation has to be onan
adequate scale; otherwise, it might
give rise to deflcit financing, with the
attendant evil of rising vrices, To
promote savings and to provide relief
to the recession-hit industries, the
‘Minister hag mnnounced a mumber of
measures. The most important of
these is reduction in the marginal
rates of income-tax and weslth-tax
This will mean that higher amounts
of disposable income will be available
in the hands of the peonle, and it s
mostly probable that these amounts
wili be diverted to savings and invest-
ment.

Secondly, the introduction of an
investment allowance at the rate of
25 per cent is rather a bold and im-~
portant innovation; it replaces the
present scheme of initial depreciation
allowance, and the rate of 25 per cent
will be calculated on the basis of the
cost of acquisition of ncw machinery
and plants installed after 31 Maich,
1976

Fiscal policy will, in this way pro-
vide » great stimuluc to the renova-
tion and modernisation of industries
which iz an urgent problem in our
economy,

A surcharge of five per cent on
income-tax has been leviey on com-
panics since 1972. The Budget pro-
poses to exempt the compantes from
this surcharge provided they deposit
an equal amount with the IDBIL This
will mean that the TDB! will be able
to get finance from h»  yndnetr al
sector and pass the money back to the
industries themselves, That is. fin-
ance will be rotateq bhetween indus-
tries and the IDRBI

There are, however, certaln aspects
of the Budget to which I would like
to draw the attention of the han, Fin-
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ance N_ﬁnister. The Budget proposes
a massive ncrease in investment dur-
ing the next year to realige the social
objectives of our economic policy. But
may I say that thig gteep increase in
investment is not accompanied Yy a
commensurate effort at resource
m_obilisation? The additional taxes
?wn net cnly Rs. 80 crores and some
important additions will be made by
the Compulsory Deposit Scheme and
impounding of dearness gllowance.
T:he_ Finance Minister galso expects
significant increases 1n revenue at the
current rategy uf taxation, But sl
thege leave g large deficit of Rs. 320
crores It ig likely that thig deficit
.mll increase during the year ;5 the
Incresses 1n the revenue are noy upto
the expectations or additronal savings
2, a result of tax concessions do not
m~terialie~ or are frittered away in
Yivv priorily  sectors The Finance
Mimster. therefore, will nave lo take
special care to see that deficit finan-
ane g not resarteq (o on as large a
scale az 1n the past I need not detail
the figures of deficit financing in the
last five or six years It deficit fin-
ancig 15 resorted to in the same pro-
portion as the increase in real nation-
al output, it does no harm, but i it
s out of proportion. then it only
builds up inflationary potential, 1
hope care will be taken to avoid this
sort of contingency.

The Finance Minister has rightly
expressed appreciation of the work
done by the Income-tax Department
in connection with the Voluntary Dis~
closure Scheme There is no doubt
that a number of reforms will have
to be carried out to make the Depart~
ment a fit and cficient instrument of
revenue coliection. What hag been
discloseq is merely the tip of the
fceberg. There are still any number
of people who have escaped the net
of the Income-tax Department, Apart
from the recrganization of they De-
partment to ensure that the claims of
revenue are not racrificedi because of
lack of survey. inadequate staf® ar
corrupt ang inefficient officiale, T sug-
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gest that the tax payers should be
required to submit a completa state-
ment of their assets as suggested by
Mr, Kaldor in his report on income-
tax reforms in this country.

Sir, we all come from the rural
areas and we represent agricultural
interests. During the last six months,
the priceg of agricultural commodities
have fallen by 40 per cent, whereas
the prices of manufactured commodi-
ties have fallen by 2 per cent. The
prices of inputs have fallen by 3-4 per
cent, Thus the biggest section of our
community has been put to a great
disadvantage. I suggest +hat one
economic strategy or pricing policy
should be so framed us to see that the
majority of our people do not suffer
as a result of economic development

Sir, with these words, I support
this budget, since it is realistic,
imaginative ang best calculated to
achieve the social objectives of our
economic policy.

SHRI S. K RAI (Sikkim): Mr
Deputy-Speaker, Sir, the very fact
1 am & part of this August Huuse and
have the privilege to participate in
matters concerning welfare of the
people not only of my State but of the
whole country reflects the fulfilment
of our long standing aspirations to
become a full-fledged member of the
great Indian community and to merge
in the mainstream of social, economic
and political life of the nation.

We are fortunate in emerging as
the 22nd State of India, After a
relentless struggle for 27 years, we
have successtully overthrown the
feudalistic autocracy and established
democracy. But we have yet to
eliminate traces of feudalism from the
fabric of our society and fully demo-
cratize the socisl, economic and poli-
tical life of the region for which we
need to duild up the infra-structure
of education, transport and communi~
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cations. We are sure, we will always
find en appropriate place in the
national priorities,

These are wide ranging and high
sounding aspirations and can be ful-
fllled by a socially conscious and
dynamic leader like our beloved
Prime Minister, Shrimati Indira
Gandhi.

May I now take the opportunity of
congratulating the hon. Minister for
Finance, Shri C, Subramaniam, for
adopting a new, bold and pragmatic
strategy in the budget presented,
which underscores the philosophy
behind the Prime Minister's 20-Point
Programme and for steering the coun-
try towards yrowth and stability.

There may be grounds for disagree-
ment on the basis of one's ideologi-
cal affiliations when we look at the
reduction of the income and wealth
tax rates, but in my view, the fore-
most responsibilit;, to quote Milhon
Friedman, of the corporate sector and
those who run it is to maximise pro-
fits, and I think, this budget gives our
private business an opportunity to
show dynamism, take the bull of re-
cession by its horns and increase pro-
duction. Growth economics is a mat-
ter of innovation, innovation suited
to the genius of the country. This
budget is innovative as much as it
has tried to evolve a strategy of de-
velopment hinging on the consump-
tion expenditure of the upper and
upper-middle classes. The middle
classes are social climbers and in this
process they can senera‘e demand and
thus bringing an end to consumer shy-
ness witnessed in the country during
the past one year and so. Changes
in personal taxes are not only wel-
came but are timely.

I would, however, like to make
only two suggestions for considera-
tion by the hon. Minister. One is to
link consumption expenditure of the
clagses that have been given relief in
wealth tax to investment so that dan-
ger of any inflationary trend it might
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produce §x checked and the other is
aimed at providing relief to parents
:tu:.‘he physically handicapped chil-

‘The actual money to be released,
due to relief in rates, to the people
who fall in wealth tax bracket should
not be allowed to augment consump-
tion expenditure. That part can well
be played by the money released from
the reduction in the Income-tax lia-
bility. The amount of wealth tax re-
llet ghould be directed towards in-
vestment. With this purpose in view
a number of investment portfolioa
suitable to various complexions of
this class of people and various
amounts of monies should be devis-
ed. The people concerned should be
required to invest their relief money
in a portfolio of their choice In this
way, the budgetary relief could be
channelised towards growth and the
market will be saveq from a potential
inflationary pressure.

Sir, about the relief suggested by
me to the parents of handicapped
children, the possibility of crediting
the annual actual expenses of parents
of physically handicapped children
involved, in transporting such ¢hil-
dren to school against their income-
tax liability for the year be examin-
ed. If the State can help the educa-
tion of such children in this way, it
would actually be helping a citizen
to become economically active. Other-
wise, if such children are unable to
acquire education and productive
skills, they will become social liabi~
lities.

Sikkim has but a few sources and
resources of revenue. We have,
therefore, to maximise efforts to tap
and fully mobilise all revenue earn-
ing avenues. Tourism and industries,
including minerals. are such sectors
which remain sadly neglected despite
tremendous  potentialities. Sikkim
hax often been described as a Tour-
§st Paradise with a unique wealth of
flora and fauna extending from sub-
tropical to Alpine ranges. It is also
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a God's gift for the botanists, zoolog--
ists, bird watchers and animal lovers,
yet not much appears to have been
done to exploit these potential. He-
sides this, Sikkim is famous for pro-
ducing cardamom and Sikkim is also
famoug for orchards, which can com-
pete in the world market.

The effort of the State Government
alone to expand bed capacity by
building new hotels, tourists lodges
and youth hostels is not enough. In
this respeet, I would requesy the
Central Government to start g cell to
attract tourists, and to issue and ex-
tend permits etc. In this way, I
hope, our aspirations will reach the
Ministers concerned and Sikkim will
be developeq within no time.

SHRI VASANT SATHE (Akola)*
Sir, I take this opportunity to con-
gratulate the Finance Minister for
having brought a Budget which is a
near miracle. In a capitalist system
of economy which we unfortunately
continue to have in this country this
ijs the best budget that any one couid
bring under the circumstances, a bud-
get which with one stroke tries to
make everybody happy. It is sad
that it is dificult to please all but
here is a budget which has achieved
this miracle. Under the existing cir-
cumstances, as I said, this is the best
budget and he will go down in the
history of this country as father of
this miracle budget. But what 1
would like to plead today is that here
is the opportunity when we could
create conditions where man can
raise himself to greater heights and
keep pace with the space age and
the technology of which the Finance
Minister has talked and as Aurobindo
said, from man, to elevate himself to
the height of a super-man, to create
a heaven on earth, as Rabindranath
Tagore wanied us to do in free India,
to wipe out the tear from every eye
which Gandhiji would have us to do,
and ultimately, to keep our tryst with
destiny. I am speaking on the gene-
ral philosophy behind@ the budget.
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You could mot have had a better
time than now when we have got a
dynamic leadership which can tran-
slate dreams into yealities. I thought
we would decide to take a bold step
to pass from the capitalist system, to
make a structural change from the
capitalist system. Today we have
two nations in our country, g nation
within a nation, a small nations of the
elitist clasg which hves on exploita-
tion of the rest of the 58 crores of
our population. Hardly 3 crores of
our population, in India has got ihe
purchasing power to buy anything of
the consumer goods that are produc-
ed by our industries in this country
And therefore when the Finance Mi-
nister wants to provide in his strate-
gy an employment to 7-1/2 crores of
unemployed young men in this coun-
try in production work as envisaged,
I do not know, with all the miracle
that he is performing with the 15
crores, that he has provided there,
how he is going to perform this mi-
racle? You want investment with the
basic objective of GNP growth, with
the objective of capital formation.
Where will the capital formation take
place? Naturally % will be in those
sectors and in those classes where
there j5 capital and who bring about
this capital. Therefore, they have a
vested interest in keeping the poor
poor Whenever there is higher
purchasing power in the rural
area 1t 1s said that we have to
curb nflation. The capitalist sys-
tem’s philosophy G5 to keep the
purchasing power in the hands of
the rich classes. In effect we see a
triangular conspiracy of the capital-
4st vested interest, the political vest-
ed interest and the bureaucratic vest-
ed interest. They all have a common
vested interest in keeping this sys-
tem of poverty, to keep the poor poor,
and with all the pioug wishes that you
may have in a budget like this which
is essentially o capitalist budget you
cannot azchieve socialism through ca-
pitalism vig capitalism, via a philoso-
phy of encouraging capitalism, This
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is what, unfortunately, this budget
will try to do. So, the remedy is t0
divert the resources from elitest oa-
pitalist section to the poor and the
rural areas. For achieving this I
want to make the following sugges-
tions:

1. For resources mobilisation iet
us put a moratorium on Bun-
priority sector investment in

the wurban areas, namely,
sky-scrappers, twin cities,
under-ground railways, ete.

at least for flve years.

2. Create at least 20 million ton-
nes of food buffer-stock this
year. It can be done if vou
want to do.

3. Create a national marketing
organisation to bring about a
rational parity of prices to
ensure remunerative  prices
to the growers of the raw-
material in the rural areas.

4. Create a npational rural deve-
lopment  authority. 1f vou
want to implement this stra~
tegy to coordinate all deve-
lopmental activities in the
country and funds to make
programmes task-oriented or
result-oriented instead of ex-
penditure-oriented as they
are today.

5. Bring a comprehensive legisla-
tion to put a ceiling on urban
property. The present ceil-
ing on vacant land is a farce.

6 'The investment incentive should

" pe available only to those

who take the indusiries to ihe
rural areas.

7. Encourage organic manure,
which is wasied to the tune
of Rs. 900 crores per year, if
you want a proper balance
ana ssve the fertility of the
iand,
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8. Encourage savings by giving
better return Life Insurance
Corporation with profit
should be made more altrac-

tive.

9 Famly Planning must mean
an economic planning of the
lowest family and not mere
sterilisation

Last but not the least, increase the
lowest taxable level fo 10,000 when
we have reduced the upper Limit to
68 per cent

SHRI RAJA KULKARNI (Bom-
bay-North-East) Mr Deputy Spea-
ker, Sir, I go a step further m giving
compliments to the budget and to the
Finance Minister who has put this
budget The compliments that have
been given in this House are that 1t
1s a growth-oriented and production-
oriented budget No doubt 1t 1s
growth and production oriented but
at the same time I submit without
any exaggeration that it 15 also a so-
ciahst budget

1 call it a socialist hudget because
whatever we achieved in the previous
year has been as a result of the non-
budgetary measures namely the
effectve implementation of MISA
COFEPOSA 1ncome-tax raids or vo-
luntary disclosure schemes and the
implementation of the 20-point pro-
gramme As a result of these non-
budgetary methods and mea-ures, our
country has achieved a muracle It
has saved not only our political de-
mocracy but our socialist pohcy of
economic growth of the last 15-20
years The concrete result was that
inflation was put on the mnus side
which was a singular achievement
compared to all the other countries
in the world We have achieved thie
through non-hudgetarv_measures and
the socialist task of the budget was
to consolidate those gains and to root
out from the economy some of the
anti-socialist elemeénts and forces
which nourish inflation The accent,
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therefore, was on production This
is now consolidating the so-

cralist policies and achievements of
the outgoing year

In the incoming year, the socialist
budget tries to do this by relying on
two important pillarg of soctalrst po-
licy One 1s the savings which most-
ly are surpluses of the public sector
undertakings ‘This budget 1s relying
on higher production to meet the re-
cord increase by 318 per cent, to
about Rs 7800 crores in the plan
outlay Reliance s placed on sur-
pluses of the public sector undertak-
Ings This 1s the basis of the social-
1st budget

Secondly a new chapter has been
opened and a new dimension has been
added There 1s an acknowledgement
that the orgamised working class has
also contributed 1its due Govern-
ment wants to rely on the savings of
the orgamised working class Gov-
ernment has taken g decision to de-
freeze Rs 480 crores which were with
the Reserve Bank in a frozen account
as an anti-inflationary measure Ear-
lier they were not to be used for
growth purposes

Government has now taken a deci-
sion that the savings of the workmng
class frozen out of the compulsory
deposit scheme of dearness allowance,
are to be utiised for growth There
18 nothing wrong mn 1t

SHRI C M STEPHEN (Muvattu-
puzha) Mr Kulkarm 1s saying that
about Rs 460 crores or so which will
be with the Reserve Bank. frozen.,
will be used for planning purposes
The Finance Minister tells us that the
deposits during the extended period
will be used for the plan and also he
savs further that the government will
abide by 1its assurance to repay the
instalmentz of additional dearness al-
lowance already impounded and fal-
ling due in regard to the existing
scheme From the statements of 1}
Finance Minster, it is clear that what
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s now due to the workers will be
paid back to the workers and for the
-planning purposes the amounts which
will fall due during the extended
period. alone will be used. From
‘where does he get the information
that whatever has accrued will be
‘used for planning purposes?

MR. DEPUTY-SPEAKER: It is for
the Finance Minister. ...

SHRI RAJA KULKARNI: It is my
reading of the Budget.

MR. DEPUTY-SPEAKER: Order,
‘please. Everybody is so full of spee-
ches that nobody wants to flisten He
has made a point and I should like
to say one or two sentences or to
make orne or two observations. You
would not allow even the Chair to
say something?

I was saying that it was for the
Finance Minister to clarify the posi-
tion. But what I alsp understand 1s
that thrs Rs. 450 crores which were
‘frozen in the Reserve Bank of India
would be utilised for investment;
money would be taken out from that.
“That is what I understand. It is for
-the Finance Minister to clarify. 1
also understand that the Government
will also meet its obligation of repay-
ing to the workers part of the money
which it has imvounded. I think the
two things go together. 1t is for the
Finance Minister to clarify the posi-
tion,

The Finance Minister in his budget
has stated that by way of repayment
to the working class during this year,
there would be an amount of Rs. 270.0
crores and the other savings which
are now_to be defrozen and utilised
for the economic growth would
amount to Rs. 480.0 crores. Now this
amount of Rs. 480.0 crores is the
contribution of the working class. To
this contribution of Ra. 480.0 crores,
-there is further to be added a net
-saving of Rs. 190.0 crores in the Pro-
vident Fund Account. The accumu-
lation of the provident fund during
~the budget year would be Rs. 395.0
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crores and for the disbursement of
the provident fund, the amount as
budgeted would be about Rs. 205.0
crores. The net savings on this so-
count_at the dispgsal of the Govern-
ment would be about Rs, 180.0 cro-
res. Further, additionally the net
amoung that would be available to
the Government from family pension-
cum-life Insurance scheme would be
Rs. 30.0 crores. Thus, in all it would
be more than Rs. 700.0 crores of the
workers’ money which would be
placed at the disposal of the Govern-
ment, This opens completely a new
sector for national development pur-
poses. If the growth of the nation
depends on the contribution of work-
ing class, it is here, to contribute for
that purpose So, a ‘“workers sec-
tor” 98 opened in the national eco-
nomy. Workerg can go a step fur-
ther and ask the Government that
they want to have some share in the
nationg] economy, by way of share-
holding or sharing of surpluses from
public gector undertakings or from
the foreign companies which are now
being nationalized.

Now, I would say that the Provi-
dent Fund linked Insurance Scheme
has widened the horizon of so-
cial security. In view of amount,
it would not be so important. This
budget has brought in through the
working class a new dimension to the
social security administration in this
country.

There is also an expectation that
with the reliefs that have been given
fn excise duties on a large number of
jtems of engineering and electronic
industry, lay-offs and retrenchments
are likely to be stopped. But at the
same time 1 would like to caution the
Government that in case the entre-
preneurs and the employers in the
engineering industry or the car manu-
facturing industry, come and ask for
further relief with a plea to avoid
lay-offs and retfenchment, then the
working class will have to go to the
Government and request them to
take some stringent measures,
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It is true that so far as patroleum,
chemical and fertiliseyr are concerned,
there has been no change in the
existing rates of duty. But Govern-
ment has been vested, through the
Finance Bill, with a new nower en-
abling it guring the budget year they
might reduce the rate of duty. This
power has to be granted by this
House. But Government should think
twice before doing %0, In fact there
is a necessity to cut down the cost of
these items.

MR. DEPUTY-SPEAKER: You
have explained the point.

SHRI RAJA XULKARNI: The
excise duty revenue from petroleum,
chemicals ang fertiliser industry is
expected to be about Rs. 1400 crores
as against an investment of about
Rs 774 crores in this industry. There-
fore, 1 feel there is scope for reducing
the excise duty on petroleum,

HRY K. S CHAVDA (Paton): Sir,
+ ring the last week, the Rajya Sabha
expressed concern over the health of
Khan Abdul Ghaffay Khan who is
now in detention in Pakistan, The
Minister of External Affairs, Shn
Y B Chavan, expressed his concern
by saying that Badshah Khan was one
of the great leaders during our free-
dom struggle Shri H D WMalaviya,
a member of Rajya Sabha

MR. DEPUTY-SPEAKER: It is not
customary to refer to the proceedings
of the other House during the same
sesqion except when it is a definite
statement of policy. Don’t refer to
what is going on in the Rajya Sabha.
You may make your own puoints.

SHR] K. S CHAVDA: Here also in
this august House we do express our
concern over the health of Badshah
Khan, but what about the health of
those leaders of the fresdum struggle
who are now under detentiva since
26th June, 19757 Morarjibhai has been
detained ...

2968 L.S—6

CHAITRA 2, 1898 (SAKA)

Genercl Budyet, 162
1876-7T—Genl. Disc.

MR DEPUTY-SPEAKER: I do not
understang how these thing; come in.
There is such a thing as relevance.

SHRI K. S. CHAVDA- Sir, the
Government is spending money on the
detenus ang we are speaking on the
budget. It includeg everything.

MR, DEPUTY-SPEAKER- A very
ingenous method! VYes. scme money

is being spent by the Government on
them All right; go on!

SHRI K. S. CHAVDA: The country
does not know about their health. If
the emergency is lifted and the poli-
tical detenus are released. well and
good. If not the least the govern-
ment gshould do is to issue health
bulleting about the health of Morarji-
bhai and other political leaders who
are under detention. This is my sub-
mission

Coming to the budget, 1 fail to
understand why the Finance Minister
has become very harsh on the sick
man He has proposed imposition of
taxes to the extent of Rs. 30 crores
on drugs He has increased the excise
duty on patent and proprietory
*~» lieineg from 75 to 125 per cent,
which w1l yielg about Rs 20 crores.
On medicinal oreparations containing
alcochol. narcotic drugs etc the in-
crease in excise dutv is from 10 to
20 per cent, which will yield about
Rs 10 crores.

The Drugs and pharm-ceutical in-
dustrvy pavs about Rs, fO crore: to
the Government by way of excise
and customs duties on the drugs
whose annual production is about
Rs 360 crores. 1 would, therefure,
recuest the Finance Mimister to drop
this proposal of increasing the excise
duty on drugs,

A great deal of
corrupt activities are going on by
multi-national corporations in our
country. It is alleged that M/s. Pfizer,
M/s, Abbott and Mss Merek. Sharp
and Dhome are supporting CIA acti~

subversive and
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vities in our country. I would like to
Teag a strictly confidential letter of
M/s. Hoechst and a news item regard-
ing M s Pfizer before the House so
that one can know how the multi-
national corporations are operating in
our country against the national
interest.

“We are supplying our veterinary
and agro products to Government
departments, on 5 per cent more rates
than thg rates applicable to our dis-
tributors. This means, our rateg are
different to Govt supplies than to the
trade parties. If anyv officer is willing
to place an order with us for our pro-
ducts. we shall pay him th: difference
of 5 per cent as gift, commission, in-
centive etc In other words, if we
pav this amount to the mtending
officer, the Company loses nothing,
but we are paving the commiscion
amount tn the officer from the Gov-
ernment funds. as we are charemngl
more from the Government

We have already executed orders
under thig arrangement and anv order
above Rs 5000 - will be corered
under this system

However please keep thes informa-
tion verv confidential and nothing
should he brought on recnrd about
thig transaction You <houlq only
<end such proposale on rcugh piece
of papers Further please al<o ack
the stockists and the iniending officer
of the Govt office not to bring any-
thing on rerord

1 would also hike to read n news
jtem regarding Pfizer which has ap-

peared in the yesterday’s Financial
Express.
“Pay-offs by Pfizer- New York,

March 20, Pfizer INC today annonnc-
ed that emplovees of ils overseas
subsidiaries made $ 265000 in illegal
direct pavments to foreign govern-
ment officials 1n three countries, The
pharmaceutical irm which voluntari
1y reported the poy-ofts to the secu-
rities and exchange commission. re-
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fused to identify the three nalions or
the foreign subsidiaries involved.”

The record of the Pfizer is not good in
America also. 1 oply want to quote
a few headlines appeared in the
American newspapers.

“*Two companies accused of drug
patent fraud—US § 25 million dam-
age claimed against Pfirer, and
Amical cynamide”

This appeared in the I.os Angles
Times edition of July 16, 1969. In the
same way, Wall Stireet Journal St«ff
Reporfer, Washington reported-

“Jusfice Department sued Phzer,
an American cvnamide for at least §
25 million of damages allegedly re-
sulling from over-charges on Govt
purchases of tetracychine and re-
lated anu bictic wonder drugs™

9 Vlembers of Parhameni have written
to the Prime Minister that the heence
for the mroduction of doxycychne
should not be given {o 1t Regaxang
that, T read one news e whivh apey
peareddt 1 Chenucal Maitketmz  Re
porier:

* Pfizer 1s disappointed bv a st
decrsion on dozyeyctine The Fedewal
Judge ruled that Pfizer's patent of
the anti-biotic drug doxyevihne 18
invahd and unenforceable.”

What 1 am trying to place befmre
this House 19 this. Such Compiny
should not be given liceace for the
production of drugs hke doxyeychne.
IDPL, has been given a licence for
doxveycline, upto a capacity of 5 ton-
nes, and the other Indian firms alro
are given the licence It s much more
than what 1s required for our country.
Suppose the hicence is given to Pfizer.
In the drug industry, if the lead is
established, it is impogsible to compete
and come up with the leader This
will happen. so far as TDPL, a publc
sector undertaking, is econcerned. And
this undertaking will not come out of
the red. The whole of the equity
capital of TDPL, viz. Rs, 23 crores has
been wiped out by the cumulative
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losses till now. Here, Pfizer is request-
ing the Government to give the licen-
«ce. I am making a request to the Gov-
ernment, because just now, it is lying
‘before the Cabinet Committee. I would
request them not to give the licence
‘for the production of doxycycline to
Megssrs Prizer, in the interests of the
‘nation and of the public sector. Our
country is just self-sufficient so far as
.anti-biotics are concerned; and this 1s
the only multi-national which is ask-
ing for licence for doxycycline, {for
‘which Letters of Intent have already
been given to the national sector, I
mean to the public sector and to the
jprivate sector.

The Finance Minister has proposed
in the budget, to switch over from
specific excise duty to a system of ad
valorem duties on cotton cloth. The
nett effect of this change would be to
increase the price of cJoth, viz. of
super, medium, fine, super-fine and
other varieties of cloth. This will not
‘reduce the prices of lower medium
‘and coarse cloth. That is why this
-‘will not give any relief to the weaker
and vulnerable sections of the society,
as claimed by the Finance Minister in
tiis speech.

Coming to the decade of progress, a
‘great deal of propaganda is made
about the officially-inspired celebra-
tion of a decade of progress 1966-76.
‘What is the progress made up till now?
Unemployment is mounting year after
_-year; and prices have increased much
‘higher, from what had prevailed in
1966. The Wholesale Price Index was
131.6 for all commodities, in 1965-66
it went up to 313.7 in 1974-75. In
respect of food articles, the index was
144.6 in 1965-66; it went up 1o 363.6 in
1974-75. There was an 1ncrease in
‘prices to the extent of 250 per cent
compared to 1966. Who 1s responsible
for this? I say that it is the Govern-
ment of India which is responsible
for this,

‘On the 6th June, 1966 the Indian
wupee was devalued. Its value was
fixed from Rs. 4.76 per US dollar to
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Rs. 7.50 per US doliar and from Rs.
13.33 per pound sterling to Rs. 21 per
pound sterling. Secondly, the bank
rate of Reserve Bank of India was 5
per cent in 1968, It wag raised from 5
to 6 per cent in 1971, to 7 per cent in
1973 and to 9 per cent in 1974. This is
the economic situation.

What is our position in the inter-
national field? To give a recent ex-
ample, both India and Pakistan contest-
ed for seat in the Security Council and
We secured 58 votes and Pakistan 75
votes in the 7th ballot. Though Pak-
istan had maintained the leading posi-
tion in the ballot, it failed to secure
a two-thirds majority to win. JIndia
could not secure more than 538 votes in
a House of 142,

MR. DEPUTY-SPEAKER: What has
this to do with the budget?

SHRI K. S. CHAVDA : They speak
a lot about the Decade of Progress.

MR. DEPUTY-SPEAKER: We are
talking of the budget for next year.

SHRI K. S. CHAVDA : So, India did
not secure more than 58 votes in a
house of 142. Therefore, she with-
drew from the contest, thus enabling
Pakistan to become a member of the
Security Council. This is our position
in the international field.

They speak a Iot about 1he welfare
of the weaker sections, but I do not
find anything which gives relief to the
weaker sections in this budget.

SHRI RAGHUNANDAN LAL
BHATIA (Amritsar): Mr. Deputy-
Speaker, Sir, I do not know what
Shri Chavda was speaking about. He
was so irrelevant in his speech that
one could not make out what he was
driving at. Sir, perhaps you might
have been able to wunderstand him
better.

This year’s budget is a reflection of
Government’s determination to have
accelerated economic growth with
greater social justice, It is also evi-




167 General Budpet,

1876-77—Genl, Dige.

Shri Raghunandan Lal Bbaiia]

dent that the various measures that
Government tock sometime back
have brought about fruitful resuilts
before us. and that is why I say that
the present budget, which has brought
about cheers from all sections of our
society, is the direct result of those
policies.

I do not agree with Dr. V. K. R. V,
Rao when he gays that the present
budget was inevitable in the present
circumstances. Who created those
circumstances? Who created this
position in which we find ourselves
today”? If is because of the dynamic
leadership of our Prime Minister and
the policies that she has adopted that
we are today in a better shape and
A better position. It is ag g direct
result of those policies that we are
today in a position to give certain
facilities to all sectiong of our soclety.

The Finance Minister in the present
budget hag made g bold attempt to
break through from the diffident ap-
proach of the past. He has given
eoncessions to the industrial sector.
Direct taxes have been reduced from
76 to 66 per cent. It will give suffici-
ent lure in the hands of the industria-
list to grow more, to accelerate the
rate of growth, to expand, to moder-
nise their mills for the betterment of
this country.

14.00 hrs.

The 25 per cent investment incen-
tive given to the new industries ana
new machinery is also another incen.
tive which, I am sure. will accelerate
our growth and will be for the better.
ment of our country. Bul I am very
sorry to say that the Finance Minister
has not paid proper attention to the
rural sector. In order to accelerate
growth of our agriculture, an area
which requires greater attention,
which requires more facilities, only
Rs. 100 per tonnes by way of conces-
sion has been given in the inputs.
This is not enough. Beventyfive per
gent of the people in this country are
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farmers, or live on agriculturs. So, i§
is that sector which we have to stren-
gthen, The present recession in indus-
try is because of the fact that there is
lesser purchasing power left with the
agriculturists. The present rates for
their produce are not high enough tn
sustain the modern, technieal and
scientific treatment which they are
giving to agriculture. The price of
tractors is very high, the rates of elec-
tricity are increasing every year, the
water rates are going up, the prices ot
agricultural implements have also risen
and the prices of fertilisers were al-
most doubled last year. All this has
reduced the purchasing power of the
agriculfurists, and that is why there s
recession in industry. Whatever con-
cession or preference you may give
to industry, unless you fortify the pur-
chasing power of this 75 per cent of
the population. industrial growth will
not taken place the way we want ft.
I therefore suggest that the agricul-
turists should be given more conces-
sions. The prices of fertilisery should
be reduced. tractors should be made
available at cheaper prices, and simi-
larly other facililies may kmdly be
made available fo the aqricultural
sector.

The Finance Minister ha; been kind
to the industrialists ani t» some ex-
tent to the agriculturists, but there is
one section of our society which has
been 1eft untouched, and that section
is the large number of people who fall
under the fixed income group. I1{ 1s
the salaried people who suifered more
in the inflationary period, but no atien-
tion has been paid to these people who
are paying their taxes moaore honestly
because their tax is deducted at source.
They have no means to save money.
May I therefore suggest thut the exem-
ption limit mav be raised from Rs.
8000 to Rs. 12,0007 [ strongly demand
this concession for thig section of the
people to whom the Finance Minirler
has not paid any attention. The only
argument that can be urged against
this suggestion is that Government wilk
lose some revenue. I agree with that,.
but at present a lagrge number of asses..
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sees are being tackled by the ITOs
If they are freed from looking afier a
large number of assessees who pay
very little, they will be able to devote
more attention to the bigger cases, and
Government’s revenue wul increase.
Becondly, there is a lot of tax arrears
with the income.tax department, and
the officers are not able to pay aiten
tion to the recovery of these arrears
because they have to dispose of a large
number of cases. Thirdly. if the ITOs
have enough time, they will he able tu
find new assessees and Government
will not lose money at all.

When we nalionafised the banks, we
wanted {0 serve the unbanked aress.
I congratulate the Finance Minister ou
the success achieved by the banks 1n
serving the unbanked areas, but I find
thai the banks are not paying proper
aitention to our policies, the policies
for which we nationalised them, to
give more money to the weakel
sections of the society, to provide
credit to the agriculturists in the vil-
lages The banks are shy of investing
in such areas The present svstem of
banking is the same tha: we had be-
fore. So, there is need to change this
system. At present we have 14
Chairmen, 14 Managing Directors and
other paraphernalia which is very ex-
pensive. I strongly demand of the
Finance Mimster that the banking
system should be organised into four
or five ones. Al the branches of all
the banks should be placed under one
zone. What we find is that in every
bazar all the banks are competing to
have a place hy paymng higher rent
and all that. This is not a proper ser-
vice.

Punjab gives 60 per cent of their
wheat to the National Pool; Punjab
gives 95 per cent of their rice to the
National Pool. But, unfortunately, I
do not know why the Centre is not pay-
ing any heed fo Punjab’s problems.
We have a lot of problems. There is g
general feeling that Punjab is a very
prosperous State, ks and that. But we
have very many problems, Every
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year, there ig a flood in the Ravi be-
cause of the fact that Pakistan has
built a2 bandh on the other side of the
river. The result is thai water flows
to India. Every year, we are having
floods. What we need is Rs. 5-6 lakhs
to build a bandh on this side 1 would
request the Centre o give us this help.
Punjab has 11 million acre-it of water,
Out of this, 33 per cent is lost in the
seepage. We want to line up our
canals and channels. For that, we need
money and I hope that the Centre will
come forward to give this maney.

In the case of a scheme to help small
and margina] farmers, what we find is
that Punjab is giving the maximum of
help to the National Pool, but we are
getting the minimum cof help. They
give us only Rs, 250 lakhs in this
sphere. when we say that we are help-
mg the small farmers and this and
that. Instead of giving anything to
Punjab, they are taking away. During
the 1st vear, Punjabis’ bank dcposite
was Rs 250 crores, but the Nationalis-
ed Banks invested only Rs. 60 crores.
This 15 not fair. I request the Centre
to look mto the problems of Punjab.
Puniab 1s giving rice wheat, water and
clectricity to other States. Bur a lttle
help we want, they must come forward
to help us.

=t g T faal (amic): soraw
wgre, ™ fme § @ awe @
T H qgT wEN A g 8 d g
AT E T e w ao=qw
T AT oawr A ¥ wwe
i grm Y s R el Ay
& waT wnfee T o

¥ZF & wafadiver e, S g ar
A §, W T ¥ W AT §4
IT FT sgrd f ofrafrell o daw
e A e vw v wiew @
wfandem 974 a<iz awagwara)
T { I AW L 77 (@ wT Gy
TIT WRE a9z ¥ Tq wY v vy
66 qqii & foar war &1 QR o
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v Wit Wy Aroent § st wlr frg
& T wY i v v § ) ae
T § o W FER, wAEwE & §
Y F O, v $T T Tt 9T
wavaT &% FY ¥ fay Fw o migw
Iufr T & et & ol gfe ¥
Si i war ¥ W
|TET & qHTaw F A% i v wifaere-
Suw o §, 9w fr Ao § &k W
31.6 Tz qfZ oF g7 Wt aw
&1 5 g ¥ faorely i @ & o
TrET i fad aur wfy & faww
W W AF oF aey gfe ¥ uF
AT AT 9T FOT FTN FT AW §

o arter #Y zfew & oA w
AT FAT WA AT §, W Wi afEy
& 77 g 8, & faw w5 wdew Y
IFETd & fag 99 W1 39 faw F@T
T ARAT § 1 IR WA -
wawr 7 wwdt # fraaz v o o
frar & witcogw €8y & 7 ar 8 oET
i WY arg *& & | qfer 1w fdwa
Y #F feafa &1 feear Fopdve waar
2, ey wERg IW AR A 1%
29 for fra®r v T, sia of T 9
aF W o R aqr freew ¥ wv
T TS I R A €0 F
e § i wror 7 & aw frek aw
N AATHIRE 2005 ¥
AT 97 Tqadw o7 ¥ ) W T owWy
100 &Y o feaes ez g srE™w &
= g0 Wy Tereer  wmarow AF W
T T WY 50-60 7Y fereer &, aorTy
70 ¥ 80 Wy Vs &1 s Y WY
ww &1 o WX el & Wi o ¥ wnd
¥ &1 ¥ Y 200 WY feew ¥
FaT ff wg Wt 100 WX 140 =R
TR A AP qg }
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fir foerer o enfar Woff & e wgy
¥l & v ¥ AR § o s P
wyag feafe & e oft gt & Frforoon wgid
T ag o fy gw A W AV AH, W
v AT R oorqw R w
T oY Ay o 9% § ok qg faf
T T A M AT R E ;W
%1 g frny o & a7 e § agar
R svor wrfiwar § R o g A
Mt FT ) T Wy g wiw
LAIR IECICE AR R )
aTx # g St 1At woe wET Tw W
T wy T ¥ wrvdy & 99w £Y
WfgargormT @ 7w ?

BT A AAZT FT AT & BT T~
9w F1 faawdrd fag 100 70w
wE w1 it daz faar § o 30
FIEETY *T FA1 f@T 1 WAEw wE
FRURIE #Y Y AR g
= Afares F3F & frg g sy
130 FT T AT &1 P gy &
B FIIIT 2 S &g &Y sy
e A AE T ANy oY framr &
W ¥ W 60-70 T feew aF &
w70 | I fraT ¥ areeh o7 sfar
wiel & S e &R F e & [we
T I A T Yooy NF § faw
Faw i A A E 97 &
T AT 57 Tz €2 § ) Frae WY
st famr & @ a9z Ragawy amA
¥ gt faw Wl Y ow wnir
gfewtn ags vy g1 wiE &
fawra A ¥ I qf g FEET
# 1 T¥ g2 7 waeail $ET ARy
g1 9v IT W BT AN 15 FAT
My g kI o IR v #
g W g WA §——UF A ¥ WY
79y ¥ 32T AR TTHGE §1 Iy
ardy el & ag E 1 Fek ¥ qror ape
T § Feorelt & ar ad §, wpEE b
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amfrgrdirr Frwag §) SRS d o
ar el ¥ o e R T @
g wAY W ¥ 7% 3zREsfE AN
v ¥ T ge g o= L wet ¥ fao
marafa & eel fog 15 FAT WY
F7 srEuT fFar § /Y v 9T & weaT
Yy % frw oY o o fear T & &
AHEAT § A% w1 TET 71 AT wgH
fy s@ & fau st fegr 9 A 3o
Taer gaTE ag & v fraw o faey
ofr 57 g7 Avw 7 F g R
= 3z frvga @Y, e oA @Y, W§
& &3 Y w9 ¥ 9 fafaaw a6y
STER T AY HyOT FT AT I O
oA & spEeay ¥ |\ IW AT GGy
¥ W@ oW @IS ¥ a1 /AL S ogr
T AN grEae AT IW AT qedr
A w3z A€ | AF Al Peamr
aTREAY faegr Ay oot el #@r 3w
T wd ms wOF AV S A §, W
TS F4r wTH K1 A AT g AT Faegwr
FE AT T AT AT FAfeey
A TEA T T VA F, AT AVE J
Y & A= agia & oW feem &
am faaT @ &1 fred 9 97 am %
~T AYE § IFTAL FY A¢F AT H agely
oy v 8 e A g o quy
IZF =T § | WHAT ¥ WRT I€ FIHSIN,
BE FTAFTC W7 WEAT FAFIC #T
T F7EF F A § ITH AN g
arfze fF o8 a0 FTATTT a9 A qga
ot X §93 ¥ AT e ¥ wman €,
fopt are & =@ W & BT E I7 @wT
q3 | A Ha § 9K IA BT €27 SqTET
gt # 1 gufre W @ T & AR
sg a2 % AT w1 qgd  qfATan
AUTT AT T FY TATEN AR TET TG
v oes § PR § & feamr §

Mt wWd wYd H W ATy
Fufer K § I AW N
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&y et ¥ ghat Y ayreaT W
w1 oy fadh g @ arx A e
) &1 W4T off Y quTE WY e
T ¥ @ Ry grvr I A P
I o A & aw F F GOE mEA
9T I W FhEY Y e & aw &
fipam % fog war ¥ oy A Ew wwA
gt 1

HANT aqry A S o qgr @
quq faoomars & 1 # frdsw w@T
=g i g oy genfa @ § ag W
st & g & faw ¥ =, da W Y
a7 § | T Ardy et B Fhr s
% ¥ FT wodr oF BT POl AoeTe
FATAA X FTA F | IT A A AT
§ I ¥ gfr GrRawr Feamar ST
I O AT 9T S FIH BT F, W
aFr faor @Y ghr o 7 W T §
T wear 1 3% FIw Ay I E FY
FTRILET FiCE Ty w1 I fawriaat
F FTETL I FHY T 97 fAT AT HTLATHT
wid | afe i & fag g AReY W
FZAX AT W AE wLq a1 %
e Tt €% <t F @ < s
g frag aoz afy A gw FRX T
21 Ay & AR AT o wiEArEEt Wit
ronferat ¥ o3 gu &1

st wife s (wivr) -
Iarewer Y, ¥ ey Wy S WY Wi 9w
warrw Y giew v 3 g g o
AN FEear. T o ramioedr
¥ I W I & T gy fear
T\ € AW A w4 T, sfwdt st
arefY ¥ uF wrean fearar o1, o fow
frarg €t s wed W wi-saweay
N e g ¥ § o ey
1 T F woreawy s Feafer
ot syory g, drec g W qor X
X v O Taw ¥U WX el
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ot ot oAt ¥ farre arf o A
RY avaw vy o wg e ot At g€
Arreddr o wdr @\ sw oA ¥ A
& snfes fra=aor s wqwas wmaT |
WS 5§ & qiNA Ay awe e
¥ o ot Ty T e &) TER oA
& wre § fe g o wewar faed
6~7 wfrY & wfwa ¥ ¥ gwwr Ay
@ | & Tz A qfeq @ 7@ g Few
s & wemw s g e ow I
HT AWTH WATH & EX WM 97 9§
R g2 W X wggw e § e gEwy
ey & oz falt 81 o@w fer Wl
¥ o B NS adey ¥ ugw faddy
i o T fwm EX o § o6 wW
23 W ¥ ugw fa¥A 1w Twe R
JA FY 8 ¥ ST 22 HiAE AT AW
gur 2 1 AR gw  gfewt aTaEre W
st wod e & e Al W ae @
1967-68 ¥ oW =it wras v faer
d ¥ W 9w I W oeew W faw
fadias gegr fear a1 aq o S A
apa ¥ A fag M F—wdaAriAnA
T AT 97, TREde & AT 9%, o
* T 93 G ad AR w9
AT 9T AW TS AT AqZ g X AT
SHF aare e fqEe ) 3 osNmET
wW SO ¥ wWeT, 91 SN §
IR wasrreyr feady auel ¥ osHeT
SAATA AR T QAT §, AT
o | TN wse ¥ aAAar T WY
AT ¥ |

gy A% ol ¥ A ¥, w AW
% woagx  wrarasEr feafe & o o
o 6T & ury w? § ) gy w0 e
& ot o g gl Y T o Frerd
§ wgt atad WY ww frear w0
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AT ¥ AT K gL AT AW
w4 ¥ wwwar fF 60-70 WL H-TTH
ge ¥ wix wrwr wdfton g Rw @
TG T, T i wrwed 97 WX
I AT wEwar 9x wOw et
21 9% wrrw w9 Wt @ & Jfew waw
wer wreer A fefen wr, @1 faw w
21w A qod e s daw
e ForedvzfraY ) gaaT & o IR
e wTeRTER ®Y AAT @ § Afer
TN & wrad Qe weiEe A @,
I AR WET ST AR AT W 1w
AT # @e are ¥ w9 gd @ I
& frar, sy w1 fgeae fem
FFT 7 sifase § e g & qwo
oY R 7w § gy 7 AT v A
# | wfero % qawdy g T8 9T weReAar
¥ " # wrawe § fr fra oave
g 3w o ¥ fg, fomay awrd w417
Rt gt garAn WA §, IR FEw
IoTF T | wror ATy oy 7 Avay Fray
F1 AW B @t o FaT ¥ g #
gt ¥ for o wav Tw g & AN
fra®r o A S mogd A e
&Y Ifa ady | wigary # &t wefea
AT A firerd &, s o deda
a7 gvem &1 3 ferfir & gw 3a ot
wi % fod, farg & folr 39 v & fodr
29 & wur fear §, @@ & fa¥ §9 §Q
¥ FTRATE A9y § qOW )

™ §r@ gt wrdwa o famr §
arz qR wax  fw &, N f OF ardor
fr @, A wr waw< fom e MR
wor ey TRy W A g ok
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W% wggE e g oA o W e
t—an® vyt W qfw aw W e
§ 9u ¥ ool W oWwT § 1 T Y

oo 7% gwv & ool & @ owE
oy oy g& of go &1 T ¥ o Ay
S A Ay ey g oY, U § farerae
wriddy | gy ol ff e fe &
i @ &, & ag A8 v v g amr
wi o e v @ & = o=
for fs evvr wmw R f% famm &
wATH AT FHY FX A F oy AT
FATA WA walY oY ¥ oA gyl
¥ ovAT 3T IFT € a7 1 few
femr 2, 39 v S T Fv § A
X AT TP H QAT T F | AFHA
¥ Amg-g gH Uy ol ¥mer wEd
2 fF s & |y ¥ g W oA
are gf 8, aF weslt T wfew O

fre Y W@ aar  amww
FiE & oA gETEl % WET 9%
AT 39 ¥ A7 ST TG IO wg |y
Fwmgn ¥ & § w0 AowT ¥ gy
T ot ww vt g T 5 oow
T wel ¥ A A a4, 39 ¥ Ay
bz wEr faer o o wr g
far 7 oy, @ fEv e € e
e, T R ATIH H TG
afr 39 & erfema afa & 78 T
# A afr &1 zw A T g
2 o 3w ¥ O AW AR W R AT
arar Ay faeawt wraTR g aww i
aar g fadr ¥ woT Wl W | W
wwhEE § ARy o It
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& Y gY WA W AW A AvAT AN,
fored fis @ X fas 7% o gurd
forart ® @ & 7%

3% wex ¥ afrare fdom & qag
¥ Fear amgdr § 1 wfenk faasw
gy fAy ‘A’ {1 g oWy faae
suft #x ¥ *2, afe woR qfm @Y
frtfor oy w2 a A Ix 9wl &
08 AN 297 FY ALY &7 AIT 1 o qAw
7 fafam 7wt ¥ wTEET s
any wr @ ¥, gfenwm & we s
7 7T P QI H OO FAT AN
= 8, TAT W ¥ Ay ¥ WY Swor
T 7 I T FEA A AT AT G Y,
¥rT o Tafesr W fragdifesy
#r am A Ag gog § B oafe gw
aEg 7 ¥TERAT A e E Ay A
afwdam ¥z ¥ T wfg@ 1 o=
FT TETAMEAN, UAARWT ad §
ara fom & =W, Wi @ sy
F WYY {, TN €F T AT \THEY )
oz FATY Iw WY s aEeaT 3, A @
gd 77 wifa ¥ B1€ g9 A9 §, a7 Aw
qv §A €9 § a0 @ g o @
Ay AT R g 5w
gATI i, sy a1 frarAfesy
AT TT W FATE  GIH §T AN
A wrfed, afs w1 ¥ ' 1 Gy
/T FHT TE0 98 a FTA g9
¥ o gk Y femeeAr fEr @ ot Ay
T Gy 7 7 § or S ST ¥ gl
FAT AT AN FA L, S A W
AT SE { RIE T @ & o
¥ gETE -~ A TN v W
8000 ¥Y I% I g L. X s @
frr g% Wy W & fafr g2
o rnE T wfewy, fowd fiy s
wqrer Wit W wohee faw oww it
T qg Wiiaw ST 95 & a9 )
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SHR!I D. BASUMATARI (Xokra-
jhar): Sir, at the outset 1 must congra-
tulate the Fnance Minister and the
Government for presenting this year
a real common man's Budget, though
the Opposition Members may not
agree. For the first time, atter Inde-
pendence, we find that the prices have
started showing a downwa:d trend,
and the Government has been pleased
to grant all-round concessions 1n
various tuxation measures wWhich will
go a long way in benefiting the com-
mon people, particularly the weaker
sections of the society.

This 1s due to the dynamic leader-
ship of our Prime Minister who has
given to the country a new and dyna-
mic 20-point Economic Programme for
the development of the country which,
in the present atmosphere of disciphine
all round. is bound to increase the
nationa) 1ncome, give the much-needed
boost to agriculture, trade and mdus-
try and also improve the lot of our
poor, down-trodden people.

My friend Shri Kulkarnj has spoken
eloquently ahout the organised section
of the people. I am speaking about
the un-orgamsed people in slums,

Since independence, welfare of ihe
Scheduled Castes and Scheduled Tribes
has been talked about outside and
inside highly so much so that it has
become a matter of jealously for the
other communities. Wherever we go,
tauntingly 1t is said that it is tke day
of the Scheduleld Caste« and Scheduled
Tribes.

Hon'ble Deputy Minister Shrimati
Sushila is here She must know where
we stand.

In the fleld of literacy, we find that
as per 1971 census ihe general literacy
percentage is 29.45, that of the Sche-
duled Cuastes is only 14.71 per cent and
that of the Scheduled Tribes still less
at 11.29 per cent. If we take the figu-
res of literacy of women among the
Scheduled Castes and Scheduled Trib-
es, we will get stii further disappoint-
ed. The Hteracy among Scheduled
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Caste women is only 645 per centand
ihat among Scheduled Tribe women is
only 4.86 per cent, Uniil and unless
the Scheduled Castes and Schedyled
Tribes are educated, it will be appre-
ciated that they cannot avail of the
facihities given to them e, these people
will no{ be in a position even to take
advantage of the benefits which the
‘Government is providing for them.

Side by side with the education of
Scheduled Castes and Scheduled Tribes
and poorer sections of the society, we
must also Jook into and work for the
economic uplifiment of our less privi-
leged breiheren, Without economic
position, they cannot achieve their
due social and educational posi~
tion in society. Although a num.
ber or orders providing for reserva-
tiong for Scheduleg Caste, and Sche-
duled Tribes and concessiong for them
in services have been provided and
there has been a slow increase in the
employment of these communities 1n
the semices, the positton is still most
unsatisfactory. As Chairman of the
Parhiamentary Committee on the Wel-
fure of Scheduleq Castes and Sche-
duled Tribes, 1 have hag occasjon to
examine various Ministries and De-
partments and Public Undertakings,
including Nationaliseq Banks. etc, But
we have been disappointed th see the
measgre representation of Scheduled
Castes and Scheduled Tribes in the ser.
vices thereof. For example, we find that
in the Central Governmeni Services
in Class I. Scheduled Castes are only
3.36 per cent and Scheduled Trihes
onlv 051 per cent In Class IT Services
ol the Central Government, Scheduled
Castos are only 4.39 per cent. and
Scheduled Tribes 0.48 per cent. Even
in Class IIT Services of the Central
Government. Scheduled Castes are
much below their quota, i.e., they are
only 10.10 per cent and Scheduled
Tribes 1.90 per cent. As will be seen.
the position of Scheduleg Tribe; la
absolutely hopeless,

It is not that it {s only in the Cen-
tral Government Services that the re-
presentation of Scheduled Castes and
Scheduled Tribeg is unsatisfactory,
even in the Public Sector Undertakings:
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of the Government of India, the posi-
tion 18 equally bad. In Class I Services
of the Public Sector Undertakings
undey the Government of India, Sche-
duled Casies are only 1.20 per cent and
Scheduled Tribeg 027 per cent. In
Class II Services of the Public Under-
takings, Scheduleq Castes are 298
per cent and Scheduled Tribes 042
per cent In Class III Services of
Public Sector Undertakings, Scheduled
Castes are 1027 per cent and Sche-
duled Tribes 4 86 per cent

In the Nationahised Banks, in the
Officers’' category, the percentage of
Scheduleq Castes varies between p per
cent and 1 10 per cent So far as Sche
duleq Tribes are concerned, their per-
centage varies between 0 per cent and
045 per cent It 1< not that 1t 15 only
In the Officers’ Class of the Nationahis-
ed Banks that Scheduled Castes and
Scheduled Tribes have a poor repre-
sentation Even in the Clerical staff,
the percentage of Scheduled Castes
vaites belween (41 per cent and 767
per cent For Scheduled Tribes in the
Clerical cadre in the Natsonahsed
Banks the percentage varies between
03 per cent and 089 per cent

From these figureg of employment of
Scheduled Castes and Scheduled Tribes
in gervices, it will be seen that much
greater efforts will be needeg to fulfil
their quota m services In this connec-
tion, I would like to draw the atten-
tion of the Tlouse tp provisions of
Article 335 of the Constitutinn which
says that the claims of the Scheduled
Castegs and Scheduled Tribes shall be
taken into consideration consistently
with the maintenance of efficiency of
administration, in the making of ap-
pointments t» services and posts in
tonnection with the affairc of the
Umon and of a State

Now whenever the question of re-
servation comes, their stock reply is
that there are no suitable candidates
under shelter of this Article, So, we
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have proved in various cases where
they said that there were no suitable
candidates belonging to Scheduled
Castes and Scheduled Tribeg available,
that sufficient number of candidates
are there ang actually, we take the
applications of the candidates and
give them to examine

MR DEPUTY SPEAKER What
should the Budget do about 1t?

SHRI D BASUMATAR! Now they
have agreed, very rcluctantly agreed,
aiter great persuasion I think it is
all due to the mentality inherited by
certain officers trom the old colomal
days Sir, you ang I belong to the
same State the vame Tribal You un-
agine if this is the attitude how can
the countiv he expected to develop”

Another paint, since Independence,
our government has laken very keen
interect 1n the welfare of Scheduled
Castes and Scheduled Tribes They
have createq about 500 Tribal Develop-
mert{ Blocks In 1969 when we exami-
neq the Tribal Development Blocks, .
we found that the land belonged to the
tribals but after some years 1t is found
to have been ahenated When the
roads were constructed and the tmbat
blocks made acces-ible, money-lenders
and sowcars went there and usurped
all the landg from the poor tribals un-
scrupulously Now the Tribal Develop-
ment Blocks have been mergeq into
Integrated Area Development Sche-
mes We are told that sub-plans for
Tribal Development has to be prepared
by the States But I am sorry hardly
any State has yet finalised 1ts sub-plans
for tribal development I would re-
quest the government to impress upon
the States to finalise the sub-plans
without any further delay

..nother point I want to make 15- In
the tribal areas the State Governments
have auctioneq the liquour shops to
contractors ang this drink evil, ingtead
of improving the Yot of the poor tribal,
has actually ruined them 1 would
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.urge that the evil of drinking should be
abolished in the tnbal development
blocks forthwith

Now, they are thinking of rehabili-
tation of the tribai people many of
whom have been ousted from their
Jhearths and homes Here at hand at
Deihy, our commitiee visiied the slum
areas where scheduled casles people
live. They have been uprooted from
«their earhiey slums and shiffeq to some
far away places and they have been
given plots of only 22 sq yards Po
you think anyone can construct =
house on a 22 sq yard plot? It Is just
mmpossible So in the new places also
they hive hke pigs and create new,
slume just contrary to our dnve for
socialist society

MR DEPUTY SPEAKER The hin
Member 1s not listening to my bell U
he goes on hke this I do not wonder
why the Scheduled Tribes do not get
a fair deal (Interruptions)

ot dfto guatem  (pareafew) -
IRy WA AEEwwH X WY
w¥z Aw fear &, 9 AT WHET ¥
¥ fav ¥ aer g g ) TR A Y 5O
w7, gra A1 a9 I Juy fwar
AN T W AR T AR AR
w1 e §

dnfe wga & TPt 7 v @,
THE 79 ¥ apiw &1 & fog
e 9 faur ®, % wR swar ¥
Yz W F W AT A G ¥ A
frqrt ¥ @T N DY e Ny ¥
ot o1 2 et § wm wver gar §
wafs o A WO ITH T W W
Foetr &1 37 @ famars) 97 SyTeY AFETA
£ & wfeamar vaft @y
% fag arg § oY ST vy der Ay
qear § 1+ 9@ qOA I 61 X wiee
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# wrec Py £ A et o TR
ww o firmd &) fonm g g
¥ aer A § ) w¥ A A &
W el § Go o & fag
¥he W ag wodlt Sow ® arre ¥
avar & & A wfoas gz Haw § ag
& a1 A F1 Avy A Swe Ao &Y
& 9may 1 owa ¥ gqa 5@ faear
T T o gt b oW @
frearfer sy amar & + & = w30
fs §av w dar, 379 WOy Al
gy wg gAY Wiey | e foamy
¥ @ go wgfaas Gn & oY
arfes

g framt &t &7 2% o arer
# wrfr ¥ afeT w9t 0 arg AGE-
Tz #t o wm A WY § 1 wgy o
% & Aeltwee @ fomy ¥ amd,
& § oW b, aw e F frar wY
AT TAT A WIT ART A Ty &7 ;08
wE GEHANY 7 95 ¢ 7N F A
IFT AT swar fasm T W wnw
AT wdadw wife @ R
T @Y =y g nar g & Ad &R
¥ 3T 9x A7 @R Fw AT 3 AT
ST & AY 3EE TR 3AOE wavar X
qEF | XqAARL A AT 7 gAY IUF
AT T AT AW 0 Yz & ag ww fo
ot ¥ ove @Y v g WAr & zw
g & "a W) oF § 1A Avs weEr

TR mAr iR

§ arzar g f& oy & fag
§fww ¥ gfaar 1 faemt dar arfgqy
azr ¥ I wF faay & Afear O
Luich]

iy kg W wy e
din wmew  fufreex sfiady dfeg
ey & %oy wrd o kg
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i &) ¥fes ol 'k wfieer@ o

T ¥ 1 v her sie—at  mfwrd
agawed § | Afer yo T AT &
%1 "oty sfawfal 9 s ded
& TR ¥ T JAr oy F oA i
WY GTHTT FT ATH FE09 EhT § )
N i & farex & g § OF wy
wr'arE #efr wfeX a1 ¥ oWl
§AA QF WRAT TAAT wrgat § o1 F
0w A% fefegwe % Agmfs frataw
R & v § + 4% & dmoax foawr
e aveqat X @A § | At S weAr
T2t ¥ 3wt av% wmwy sare fawmar
& oot &t wwwar § | =8P 38(%)
¥ ggg T o7 g7 ¢ fomy e
¥z #Y A X W17 awie A v
¥ qedfieTT A wréw o 5T faar, A
w7 $qwwT wdv oy ¥ fw o o
' 37 W7 9T A wrar anfgr )
S &1 QA &Y & e ot @i uc
q& agA §t @ & AT wgen v @ fr
® gfem  wirsfal o wew &
& orffardd WY wew &, wgl oF W
&7 wvar faar war §, ot wwfaEt &
e 22 § i wrafuat & fac @2 §,
Yo Y Y §, OF W2 wrgfien
warar 7t § 19X ¥ oarer wEE &y
arar Y ag & Py 1 ol Y gftre ot witd

$1 20 QWY A wdguv e & 17
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T o Qroare H AT ) ITH Y 4-5 9Y
#Y a0 7 ez foar 9ar et 7 ) wwy
% wrew v § fe ofm ae A
ST ¥ a7 aw gwr § | Yz W
feferre qufd¥z qfve ot dgar Y,
W=t ¥ ofrw Swa ¥ Aw (R off
AT Y wrfe #Y www & w2t T @
TN T W K T o Ao &
AT AT sfreAT $feer anfy #7 sgry
mEfTE FAr § W 39 ¥ aqr
fafre7 & aniar o g fr gw &Y
qT% © qeT eyTe Ay oA qaAw
# @ oY arer g 1 AY aet Oy WK
2, 7Y aga fy wET qgh Y 0¥
LA TTE AT AN Y wEE X

T AT A1) g7 § w7 eare fmrare
qTEAT E 1 agT Awsr gfqw wwreet
% wax g dfywifai o =t ¥
sy HEAr ofredt e ot wT A%
FEY GLFTT | AW 4T AT G AT
# 1 7T iy woww @, & el TR T
= § 1 1 Ay qfew seredt adr
FTT @ & Wi o e W
E A o Aagw o faargy AT
T2 FTLAW | W AW A AN AGH QY
W E A sgm fr w oAl
Lycicl

T oY % g & ¥ ¥ W
SeetRacit 8

SHRI k MAYATHEVAR (Dindigul),
At the outset, 1 congratulate our fin-
ance Minister tor the Budget he has
presented before the country. 1 call
1t a realistic budgel with imagination
and deep insight The budget tries to-
take mnto account the real feelings and
aspirations of the people. Through.
this budget an altempt has been made
to give a shape to the expectalion of
our country. Determination is explicit
and direction clear. Even I can call
this budget as a breakthrough budget.
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Unlike previous budgets this ope has
a clearcut departure from the tradi-
tional and conventiona] one 1 agree
with the Minister that this budget 1s
Zrowth-oriented This 15 the first Lame
that the majority of the people have
welcomed the budget with satisfaction
“The common man 1s considered and

not crushed equally the rich man 1s
seen but not touched!

The Finance Minister 15 confident
that the increase in the plan outlay
Wil not aftect the stability uf prices
I wish it must be so But I have read
his speech at the Governor's Confsr-
ence which cireated m me a bit of
appiehension  L:i me quote

The Finance Mimster Mr C
Subramamam warned today that 1f
the masave plan  nves ment funds
of over Rs 7800 crcres were not
properly utilised the economvy mght
face inflationary tendencies

Thi- apprehension was retlected 1in
his budget speech also He said

It would be . grave mistake 1o
take price stability for granted It
we are not vigilant nflatinn will
ruse 1ts ugly head agamn

Now far his confidence 1s guing to
help m thwarting the inflationary
spiral 1« to be seen But one th.ng all
must and will agree that the pull that
nas been the order of the dav 1s being
gradually replaced bv a sort of vibra-
tion Partial holiday declaied myght
be out of compulsion for political acti
vity and in a way 1t accelerated the
fempo of economic activity This does
net mean that I wish a permanent
holiday for pohitical functioming I am
sure that if politica) activitiee of par-
fies are onrnperlv streamlined with the
tenen f determinatinn and iefication
the 20 noint economic programme of
omr Prime Minister can be effectively
implemented The 20-point programme
of the Prime Mimister 1< @ nrogramme

-of the veovle of thic countrv Hence
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we must take the people along with
ug and see that they are involved emo-
tionally Programmes are announced
with purpose I can gay, Sir, that our
Anna DMK Party in Tamilnadu and
elsewhere throughout the country as
instructed by our revolutionary leader,
MGR, has orgunised district level and
State level all-party committees for
effective implementation of the 20-

point programme of our beloved
Prme Minister

The cry of the «country must ve
“speed——speed and speed” As our
Finance Minjster hag rightly po:nied
out the role of the Finance Mmister
1s not that of a more gatherer he has
also to provide reliet selectivelv when
any scction 61 the ndustry  or the
consumers 15 in serious difficultv No
doubt he has given rehef to commen
man 1n many ways I welcome these
measures

As 1 ardy 1cingerators (medium)
ang tclevi rm ets they are not at 1
considdered lunury items With  the
march of time trades change tastes
change and concepts also c(hange
These are all mevitable angd unavoid
able 1tems Care must be taken to -ee
that these irticles are within the reach
of the common man poor (liss  nd
the muddle cliss

The prices of many commoydities
ha.e come down 1ifter the emergency
tut the prices of petrol have n(t bheen
reduced So I woulq ke to request
to the Government to take effective
and unmediate steps to reduce the
petrol prices for the good of the com-
mon man as well as the middle clasa
people

It 1. weloome that the verv theme
of the budget is sufficiency for all and
superfluit tn none  After the a~nnun-
cement of the Prime Minister's twentv-
point programme another four-point
programme of voung and energetic
wouth of the nation, Mr. Sanjay
Gandh: haz come Any patnotic citi-
zen of this couniry ean offer his or
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her programmes for the use of the
country. To revitalise, reactivate, res-
tructure, regenerate and to reconstruct
the economy of the country mgintain-
ing political stability are very welcome
suggestions.

1 have got some programmes and
suggestions to ofter for the considera-
tion of thyg House and the countiy.
irstly, tnere 1s a whispeling cam-
pign going on as 1f the tuture krine
Minister 1s being groomed. 1 suggest
that such a useless and meaningiess
talk must be stopped. Let me he
frank, if the wish of the country 1s
for that choice nobody can stop 1t. It
15 for the people to elect and select
suitable Prime Minister mn future Cur
Pume Minater, Smt Indira Gandh s
hale and hearty and has proved to be
one of the most influential, able and
efficient Premier of the country and
we wish her a life of more than 100
yeais to serve the country Moreover
w©Qur eountry is nnt only safe and happv
but also very stiong at the hands of
the present Prime Mimster  So, it 1<
not only unneeessary and unwarranted
undey the pretent state of circumstan
«ces to talk about future Prime Mim ter
but alse such whsoening taik s pre-
mature.

Then I come to the next point about
ceiing on  age for pohtians  and
statesmen The ceiling should be In-
troduceg in the Constitution itseit
Now, I would like to say a few words
on the agricultural laboure.s u4°i' pror
farmers in the rural areas They .e
the backbone of the rural economy
They are the feeders of the country
but they are born in debt, ive 1n debt,
die 1 debt and begueth debt to legal
heirs, So, the Government should
redeem them from their perpetual and
permanent poverty and provide them
more and more employment opportuni-
ties by paying cash subsidy and also
startne agro.hased industmes in the
rural areas. Out of 365 days they are
employeg only for 150 days and for
the rest of the days they are absolutely
unemployed. So, Government must
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bring forward cerlain practical mea-

sures to safeguard the interests of the

poor farmers.

One more point regarding the hand-
loom industry and handloom weavers.
We are all aware that the weavers have
not been protected economically, for a
long time by the Central Government
or the state governments. 1 do not
say, absolutely unprotected; they are
protected to a certain extent but not
to the extent that they requjre protec-
tion. Therefore, 1 suggest that the
Government should have some weavers’
centres. Even in my own constituency
in Tamilnadu there arc one or two
weavers’ centres Bul one or two will
not meet their requirements and the
government should stait more weavers’
centres to protect their interests, There
interests should not be affected adver-
sely by technological and scientific
advancement.

Now. the final pont, the last pomnt.
The weaver, are now at the mercy of
mastey weavers Government saould
redeem them from the tyranny of the
master weavers, from their clutches.
In a democratic government the voters,
the electorate should be given the nght
to vecall an MLA or MP f themr pet-
formance 1s disappointing and if they
do not fulfil their promise. Finally,
one sentence, with regard to lades.
We are having the personality of the
Prime Minister of Incdia; nobedy can
compete with the Prime Mmster.
Therefore 1 request the Governrment
and the Prime Mmstey ard this
Tuu~e alea that 25 per cent of the seats
ot MI.As, MPs, Ministers and other
offices should be set apart for the
ladies With the<e words, I conclude
my speech.

oy wwwtw wax (afeawr) s
Jqrene wEEy, TARAY & qre WY gant
T F OF w1 gAr g i
#* gred% firdy 39 ®1 7 wwa ¥y
areys ¢ AT ag el M § wrwrdt
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[t waarer wq3)
& arz fo wwe ot & ogW arae ¥
F oy gf, o e Ao
T @ fF gwe wd & o=y fer
fier ag®r ¥ qn 17 orely o ST
17 faea qgdr 41 qrde F W v
fiere ot of 1 oY Y FaT v oT
fir qar oy ficg oo 9v I TR
Frar g Pracaf e g & )
g G AR & fr @ w1} ¥ AR
Y uF wrw AT 97 Zerer W AT AT
v F g "uT A Qv g qv
AT U} & AT TZ FeV 5T A
fir s wY o fravow faef* el A
warar Parae faet ¥y s awe &
wrg g%z afy gor | ¥ AwET §
ug TR Afrom wEwe §)

o AT ®aT § TR wrEA- Al
& qF Y=t frer & oy @ AT
e wY Prey A fody § fod 72
arfas v & T v fodw
it 1 Fagat g9 ¥ I 1 W @R
w wfaw w) fa=3 37 %7 waviw 2w
TR 77 % Qerega s & § o Ay wvav )
T A2 ¥ W IT F ES FAAT R
g g wre & e v g fe g
2 FTARGAE FRT AT TAIMNT R
AT Y farae qedT mdqs w7 I
& X7 ey WY 4 A vy gy AW
B0 1w ATERe T fuim v
&Y st w7 SraaT adar AT grEAr
wifgg 1 s fr & rgrwgarg fe
s wiew fp ¥ we xafo 06
TRz e wiAT T ATGE AT 3T AT
feeht ot § v9 @ azém AT wod
T W wed )
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w&amﬁwovzﬁa ot % wwerTr
ur fir sz yifvas 7 Y fe g oy
FTaat apg 1 31 q7wz o fear g
g uw far  afrade gl oo
¥ srgin fafvme it i €Y
T RV Wi §

oF ara A0 A ¥ oafy arf or
T qE IO CREgE qENENT %Y
a9 1 FX ST AT Ty avw gdiETAY
' AEAA TrET 9T Y g Avee
Fger W Q@AY T o TR
FTeT ¥ areyst & A gf ¥, T AT
wrae veq A SRR e ak AT
e i gy ot eraw W Wy ¢
T AR Y 2Tz T §, i sErar
HTaT A4 § §F NEwT F1 9 118
fufra e =1 2 wafs wi a% forrd
wregma 106 fafrax 27 #1 a7 Y7
102 ar 103 fafaa @7 o™ # 97
Zrar qr AfeT gy WA W e
2tz cay war & xg vy fafemr zx
g wr A GNE w1 2z |
wqr § + Ay over W & Ay AT O
o T T DEHAAR, TTEAA TIT AT
g ¥ R wma T 18 ffage
zA wii At w1 @% greTy e w AT
w Im i Foxr O wgge w2 fr
arere gl T T ¥ o A
w1 ) § /re 3 0F Facoly
g ¥ Tt A we ¥ W e

El
e |
:
]
HE
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Br it g & ReT sy wady Y ey
& 1 froW orelt ¥ wig frarl o a9y
wmy §, §dE grew A 7, [AF W
| fi5C 98 W 105 TIC F NV HH
3wy favwa wr @ § W7 AR I
¥ war agfeag g v &—ag aw
A gam w A Ay 2 Ty A N
M gard qife § gasr gArd O
FEA qER WAt gad i WY
witwswr fufredy ¥ gary waqqeés
Faganit1 & g97 AL regaT A
JAAAT AFH ¥ AUAAT § AH A FC
fraraY £t Adaz fFowr wr &
AT § @Y Sz arfes #y
AITFHA N aww &1 g9 15 fafem
29 HT AT FT GFT § | QF a6
qff feIa STER A eraA T & ¥,
w2 AT gl fiit A Arg|w oI
T g § WX gaT avs el F R
73 & dwv o argAw A 3 F A
aaR T e T ¥ g A a5y ST
¥ 2wd ¥ dmpieTd FIWIF W
3t fg w7 2FCE ForT F 3768 w1yt
T Aqly 1 Ay daw
g6t FrT T 1 7, s AT 10 BT
BT a¥ o371 fag wqg | 2w wT
398 BT g1 7 faar ) 2P wotww
LACE R EC] EAREE (LR v i
T § 1T Y Praml & geta 0
F T A TH =Y v fefas
QTR Y Graer a1 W § A w9
g @ § P frgral 1 gearT @
@ ¥ 1 ofefeE QI aretarivg
a W1 F Y gfrPaT g
¥ wed g foi's 3 & sifire =
g whag ¥ zm ww few § ¥fen
ERTANAT ATFE A GRAMMIT
AR 13T AE § | AT TGT AEAN
«IT Ty gt WX FW FA W AN

wff o AT w7 WA A
2069 L § —7
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¥ areAwr ersT g a1 wra WY weelhdy
2 W wg FreTas s war @&
a7 9T W g qard o qwdr ¥
wIT fHurt # T9mar o gFar § o
7 QEEERT &7 AATAT §, QIFEAT
F T FELT AT A X qA7AT § A FeR
AR T FEAL F AR F gF  GATE
atferst A Y | sAgEw, TEgie,
v wrgw Faad Fewd w1 RO E—
g1 ardy A7 & fag oF GA—IF
qrfadt Fardy gt Sifs s gl & o

15.00 hrs:

aTF arg | qra @7 ¥ g 7F 9%
FEAT ATEAT g—EAY TgT AW A £
aF fegrga difaemes (5 o a9 &
faa ¥ et 9 F ah § AT srRIAr
g Avdr ¥ 1 fra F A1 a=-faT
TG~ -RI AT | ga e F feat—
zreqié faeen gfaar & gal qasi
F wetaw w4 ¥ W § - e
ZAQE WX A graid AT FATRT
FrEzar § 1 s EW  WaR f@E]
greqrE famaq #Y 37 a0 A ¥dMA F],
7 ¥ 25-30 FAOT waqT AT ¥, &Y
2N T UF AT THATA AT ARY )
ot g famw Or IR ¥
YUTE> qrg AT T AT ¥ | IW
foar 7y zeemaret § OF gas Dfaf-
f 77 ®Y qraeAT 6FaT A |

wgt av qaq ¥ awF g%
9T g 99T ¥ Arg gears A fear
T TET Xt Wt O A & (&N
s Y wiforw Wy A @ A A
gat gr-wdferges, 9% fao
w7 ai, Y g4 TR & Wiy«
w1 o § 1 oF Rear——dt arh gfwr
# v g€ § 5 dwmw aga Wit §, <9
NS rRA A EAY L.,
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ot Wo qito faurdy (WaTRan)
8 Wi fenr wrw, yat war wgt aTw
37 %Y oY ey @y

oft Aty WY WY ws wTed,
g arad, Sfergm P ar A
frar w1 | godte WIT fagrT ¥ W
ST ey wgt WwAT FT F @ w3
A AV 1 §7 ¥y Agaa w7
# wrag gy § IT FT AT g WY
fimdy & 1| 9 ¥ XraeET &Y ATE
A qada: 71 78 gnadf axadh wnfed
g9 2w w1 s, wgA, " | G,
qex w fgwror & fad wara W

ofy foraare fay: (Rpg7) - saremr
WD, A gIR A I dor gur @,
o T SgE F Imgwr § ) g TSR
& o marst & et ot dawe w5 A
wEn w1 wea? af fear . fv g
FT wreet g€ & A% 7 &Y W daw
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W AR ¥ wgT @ gt @
frrce dwde Ty WY W dawm ¥
Wad2q@e sy gg Y £}
™ T ¥ g Wi gTRTEie
20w # % g ¥ Pl oY o &
At awe W ¥ ogy aw F w5 i
XA ¥ HAACwT Agy guT Wi OF
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@ % gw @8 g7 T %7 @
FX &

fict & ury ¥ gF firdea soT
WTEAT E—gR X (@ AW & wew
#yo gaw § A 9w T wAAw
fyfefaon aff womar «fed | g
forer ot ofy Trede dwev qT agy aw
farvere T & o § AR oy § Ty

hanaml  Badgat
e pee
B rede T At e T e
i'*ﬂmmsﬁ:mm
Har afsmfy & w4 #, Wer K v §
7y ey w3 § i @ g frafageial
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# 37 ¥ frdes wON WP §—sTeER
dRT wgy waww &, wg w4 Wy fawr
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el ¥ uTq e w3 AN e § FTa,
afz wefY A X, 39 4 fawere WA
ar ag v frowe =l a1 @ wm
erad ® fifs?, o s 2w FT
LT T E G, 97 ¥ w1 § ag T a X
&t ¥few FE ofrm oy frar,
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& ST UTIT U7 GTNA QT WG ) €W
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o A o &) wfy sl wEer
off T YT R w1 fow 77 @
@ | T-qi WIw GFF T &7 AW
28 ¥ 30 FTATX TIX oY, §fet ax
55 T TX 7 favar &, =1 fr wqra
¥ 3g & H17 A% ey Af =vaT §,
37 51 fovge qrg7 v A9 W §,
SAEY AT gy 7 qdrge w7 femr
MES YN & Ay 3T ¥ ¢ A

¥ Ty wyd ¥y g At gk &

xw fay yov Frar B fs g &
arq avfy axfed 1w @ 9 2
=12 "y @ Nfaw, wfew o
qur e § fv aer & oM oW aoly
arfordt wi fwe § Porrgy won st
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Tt iz ¥ o w R S
i §, 7 ey o denw ¥ wray
STat §, 3% & v ¥ anefiew oy
o ¥ 1 O e wEAT osAT R A vy
& fa¥ wrefiren € sAY § 0 W
frdet § fis ol A1 Sfesy wliinh
8t ¥ 1 fumdy are zm ¥ 6T sy
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T AR mr AT A A A B
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T N ¥ wEr wAT & f sl
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T & xERE 2ey frefw T wmER
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¥ O T W B gl
2 IR wre ¥ Y
TR ATAT TEY ) 69 WY T AR F Sty
s IR P 8 i
7 &% #r w oY qraR A
Jor frded & fF sy wY xw
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fFT Tt oy B Wy dRY
N T W AT =wfegr o wTeAwTY
T WAT F G arx swi v far 6
w4 § %7 2,0004T 5,000 T ®
wrqeaF 0 # AFT ofy 9 FY =AY
sy arfer | g7 avwar T e
B2 T T v KT AZHAT AT ¥ I WY
axgear Tl |

FHTT WA TET  WATATE &A
X agi Wrerrs 19w F X X
R0y At gy wl R T ST
oyt w1 ol @1 w TifEg, o
st oY% & avat I swedr Aft § 4w
3R FT ETAMH WY 0TS FY FIAT AfEd )
arg §F wre W) ARSI bty A
arg Y sqra A AfE 0 wre @)
gar wifgy fF wral & Pevr sufe
* Y3 v eve7 &, Fradt A4 g,
Y % arY &Y Tt agfoaT & 1 g7
Tl FT AY IA A dHT QrAv iRy
I Pr oot aF QY Y qar 1o
o afaya &1y Al A@at @Y
o fagre gw & H2 A0 § Fr wrr WY
FIT FEAT ,  TOAT FY KT IST &,
IA Y A FATAY §, 7 IT WY AfY
frer et

MARCH 22, 1976

(ieneral Budget 200
1876-77—Genl, Diso.

qearr Ay $1 20 et wriew wrdoew
|5 gur § AT age ¥ oY o grIW
argza e qiadtat ®r s ¥ fay
w1% £t wf § 1| QY reas T H Y
gy aTr wra ol & 4y gud v
fer & Prarl w7 Wfez AP *Y
W frr § 1 wam 9T §o 9N Fare
ot gaTTr ¥ AT awy WYX faywra &
P oy ww gfeard wqr ¥ gz & qurR
2, AT gu Pa sTeAwTY #Y wEAT ggAr
3 fr gt frir g9 Y gaT &) e
¥ ag o wg 7 Fear &, v ot gaerrt
*Y AEd O wgw T K o ATH @ H
aF o SeY Tt 7y § fw & Aaw
w13, IA W T AT A A & )
Ffexr ofy &7 & =7 qv yvE=
ar &Y fewry &7 &Y wiw e wrIe
afr v g & | gAfAn W vEW
W T #Y & 5 o mfaas sma §,
far srewg & @ Wie ¥ SR wrwd
g o fr TemrzA @A ® qErmwen
2 ¥, 37 A WY N v AT AR
Gafedlsr, e $afrdrs o1 =rtw
Raferdyer wav orr 3T AT | E, AT
afay frrma Y

2T AL & Ay & gz AT SAGH
" F |

o T g afd (L )
I WERRY, aAT KT ¥ OWT
wEAT AAr § wr gw oy ¥ Gafy
w1, wifgy  ofrfeqfrat w1 waaa
w7y & At feg ad WX R A
I\mzﬁzﬁmge

wvq wrar & o By faaem # R
g wwir g sw e v owthes
zAr & ag Faar s save waY
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1976-T7—Genl, Disc,
oW ¥ § ¥9 3T a5 W
% ] fie froom di wewETy %1
AT TN IAH 4T 97 5
ox ¥uT saver feurar R e & Ew
YWY F ¥ | I FT qE WA AT
fs 2wy frre B ofr 7 =,
oF e At fevwra aga HqEw
T oar war 9y w ey & feww
fir 7z wEm  wEy Frn, Sl 9F
et % =T e gy § @eraa
#/ v ge S ¥ /EEAT A

s

afedTvgET a8 &7 994 & & waw
o famw afq & aorEe O
¥ owET oAty ¢ WY owuq IR
#F g FTAr wAT 2, 99 T oI
TH FRAAT gwNT E O\ ER
fao = gamrem,  ama TEY qaEt
¥ ITF WATOT 7 AWTH wEETH
gt gfwnd, ad tw Shewe
o ¥ f4u, 3 wriadesit €W %
fav awé & qm 2| =W F 3T
ANEET §Y AvE FEr andeAr-
@y e frar w7 grieEr § 31
qIHFTT  FE AV 7,652 FE O &7
sama faar o s A #
B0 #1 omwraew frar & fE s oad
1976~77 # fyed a9 & qwvay
7 gw 31 aftwa T fawra WY afa
T

1976-77—Genl. Disc.

Farw ww frr §1 TAgew o Awel
et sa P rr T o Y ga &
TE  wfeArewd WY fRar & W
TEw ¥ fya 37 ¥ W ¥ Ay
Ay AR P, IT A qOF s faar
2 o 3 %t senfea fear @ A
4 & A TA ¥ I ¥ IEA
Wt a7 FArrr ¥ f e 114 fefras
T HATS WIT FT 937 T F 1 g«
¥ g5 Ty W R Wi wirsy
F g ¥ Yy us fReoget fafy
AT ot & ager & fag @@
AT Tifgw, 98 W1 AWy @R ot
T A A T F=F AW F IR
o F1 wage faar g

Y g F7 T et F@r v
whifer  STET F B9 OF! OWET @Ear
21w Y fratw §@r s R,
AW HY ¥ fuaa ¥ 105 w12
w7 F7 W9 AT @ #T SEr
fr iy frdy gexd w77 ¥ M5 9Awr
110 w9 T a7 =ifzo, & % Tar
TRAAT R we TaAT dEr 3w #r
far swmar ¥ oA s famatarer
T A A fae oo W wefea
T AEY gty

fram we o G R Ay Suwy
g aeirarEs R owfgg oy &
IR S & ST e i s
TR W Ag 9TF Y A ¥, gAY
105 A FWHFT 110 FTX | wTqH
foam &1 wrgE, e &1 R
g T3 & a1 feaw €I fe O
Wt meaar Q€ Wi gaw
ot ofoqm & W T fur w1
amY T owfe 1 o Qe
Sggw @ weE s oo B gy
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In one booklet you have mentioned
infra-structure, how the
agriculture is to be built, developed
and improved.

orqd AT g S feay § oarer
2 T W ooy AFAET I Y
ar F4Y 2 1 gd faw  wieanw,
ze fre Avgw wife Y a7 FH 3
IAY wrga anffa §x A € wifew
&Y & st wmfy G Fva ¥ fAo
;e AR OEY WA wEY & gAY
FH WX w A W TOIN g
oy gy A T A gwA w1F qgA
wurar quve wfy feq & ww R owae
FAEY AwAErT A wear foae are
A waX fiegm w1 WY TR g
ot garft wax ofY i WA
¥ Thew, wawE W,  Qeadwa
afvs S am SR LN IWM D

A 3 ol

% ufwewor Wit @ gwdve
afwq ¥ oty W w1 W@ gg O O
mar wa gar T fea fad & v duy
w3 o §, 8Nt g e G
A XomRr 1 dww & www ww
JamA o § o Wt qiw g
i & wwadfede feg g 80
wEwY & qw  wAw wewar § e
¥t & wwar wow f 1 qwey
a§ wgge € § awaac W
8 T ¥ weow ¥ ga ww G
ey fY1 #few wx IPY T v
fear & fr .

Punjabis are not only brave
but also wise people

¥ wg it wgm e gaw s
T Y mrat samA TAT g

TF A wg A7 ¥ awra w7
g 1 afranx faeom oY &R wraEy

fadg v T wfgry & za¥
TR A Y MO qE WS TN
TR Fm AR ¥ &g zooo ¥
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197677—Genl. Dise.

faor % ¥w wapw v g W ol
wear W E1 o aee ¥ A qE
W W ey wrgew fear § oW
qaet o gafwn oy A
wsway & wwk fg o SwEr
N oy wfgg s IR s
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